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3554095    19/01/2017
[International Registration No. : 1344215]
SHENZHEN CAMPER ENTERPRISE CO.,LTD
Rm.22A, 22/F, Tower B, Lvgem Square(Neo), 6009 Shennan Avenue, Futian Shenzhen China

Proposed to be Used
IR DIVISION
Utensils for household purposes; daily glassware (including the cup and dish, kettle, crock); ceramics for household 
purposes; works of art of porcelain, ceramic, earthenware or glass; drinking vessels; pails; brushes for cleaning tanks and 
containers; thermally insulated containers for food; vacuum bottles; cleaning instruments, hand-operated.

6403
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3536371    12/01/2017
[International Registration No. : 1338257]
Lankhorst Touwfabrieken B.V.
Prinsengracht 2 NL-8607 AD Sneek

Proposed to be Used
IR DIVISION
Ropes, including cords; ropes used as hawser; cables, not of metal; textile fibers (raw fibrous textile); nets, strings, sails, 
tarpaulins and sacks not included in other classes; wrapping or binding bands, not of metal.
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3536416    12/01/2017
[International Registration No. : 1338404]
Lankhorst Touwfabrieken B.V.
Prinsengracht 2 NL-8607 AD Sneek

Proposed to be Used
IR DIVISION
Ropes, including cords; ropes used as hawser; cables, not of metal; textile fibers (raw fibrous textile); nets, strings, sails, 
tarpaulins and sacks not included in other classes; wrapping or binding bands, not of metal.

6405
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Priority claimed from 20/06/2016; Application No. : 87076987 ;United States of America 

3537470    20/12/2016
[International Registration No. : 1336090]
Slip Enterprises Pty Ltd
4/27 Godwin St Bulimba QLD 4171 Australia

Proposed to be Used
IR DIVISION
Household linen; pillow cases.

6406
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Priority claimed from 27/08/2015; Application No. : 1717544 ;Australia 

3538487    23/12/2016
[International Registration No. : 1297000]
Slip Enterprises Pty Ltd
4/27 Godwin St Bulimba QLD 4171 Australia

Proposed to be Used
IR DIVISION
Cl.24;Pillowcases, including pillowcases made of silk; cushion covers, including cushion covers made of silk.
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Priority claimed from 23/06/2016; Application No. : 1778972 ;Australia 

3539166    22/12/2016
[International Registration No. : 1336432]
Slip Enterprises Pty Ltd
4/27 Godwin St Bulimba QLD 4171 Australia

Proposed to be Used
IR DIVISION
Fabric; silk; non-woven textile fabrics; wall hangings of textiles; felt; handkerchiefs of textile; pillowcases; pillow shams; 
bed linen; furniture coverings of textile; door curtains; fitted toilet lid covers of fabric; banners; cushion covers.
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Priority claimed from 16/11/2016; Application No. : 87238792 ;United States of America 
3533919    02/12/2016
[International Registration No. : 1332781]
Skechers U.S.A., Inc. II
228 Manhattan Beach Blvd. Manhattan Beach CA 90266 United States of America
Proposed to be Used
IR DIVISION
Footwear.

6409
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Priority claimed from 13/01/2017; Application No. : 87301252 ;United States of America 
3535853    03/02/2017
[International Registration No. : 1336328]
LoveShackFancy, LLC
Suite 1104, 210 11th Avenue New York NY 10001 United States of America
Proposed to be Used
IR DIVISION
Dresses; footwear; hats; headwear; jackets; pants; shirts; shorts; skirts; tank-tops; underwear.
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Priority claimed from 10/08/2015; Application No. : 014453716 ;European Union 
3535998    23/12/2016
[International Registration No. : 1287730]
COMERCIAL LOSAN, S.L.U.
Carretera Alcañiz, s/n, Apartado 82 E-50700 Caspe (Zaragoza) Spain
Proposed to be Used
IR DIVISION
Ready-to-wear clothing for women, men and children; footwear (except orthopedic footwear); headgear.

6411
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Priority claimed from 09/11/2016; Application No. : 40201619062Y ;Singapore 
3537602    09/11/2016
[International Registration No. : 1335427]
Chua Keng Chuan Mosses
15 Jalan Simpang Bedok, Canary Park Singapore 488161 Singapore
Proposed to be Used
IR DIVISION
Clothing, footwear, headgear.
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3537728    05/12/2016
[International Registration No. : 1300161]
ERREBI DEVELOPMENT S.r.l.
Via Francesco Ferrucci, 49 I-59100 PRATO Italy
Proposed to be Used
IR DIVISION
Clothing for men, women and children; pullovers; cardigans; sweaters; jumpers; jackets; parkas; swimwear; one-piece 
swimsuits; bikinis; pareos; kaftans; blouses; sweat pants; sweat shirts; shirts; polo shirts; trousers and pants; jeans; 
waistcoats; skirts; beach shorts; boxer shorts; cycling shorts; gym shorts; swimming shorts; tennis shorts; bermuda 
shorts; shorts; T-shirts; leisure suits; boleros; dresses; women's dresses; men's suits; women's suits; evening gowns; 
wedding dresses; wedding suits; cocktail dresses; smoking jackets; tuxedos; coats; blousons; half coats; raincoats; 
anoraks; down jackets; overcoats; fur coats; fur jackets; clothing of leather, namely, leather coats, leather hats, leather 
jackets, leather trousers, leather skirts and leather shirts; tracksuits; overalls; underwear; bathrobes; brassieres; 
underpants; thong underwear; G-strings; knickers; camisoles; vests; tops as clothing; bustiers; corsets; night gowns; 
dressing gowns; pajamas; hosiery and panty-hoses; tights; stockings; chemisettes; slips; socks; leg warmers; foulards 
for clothing; capes; ponchos; sashes for clothing; shawls; scarves; neckties; gloves for clothing; belts for clothing; 
braces for clothing; shoes; leather shoes; rubber shoes; wooden shoes; rain shoes; rain boots; gymnastic shoes; 
sneakers; boots; half-boots; sandals; flip-flops; slippers; clogs; hats; caps (headwear).
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3539445    20/12/2016
[International Registration No. : 1339442]
LIU Quan (513030197207042615)
Room 101, Unit 1. No.315, ChengDong Road, KangLe Street, WanZai County, YiChun City, JiangXi Province China
Proposed to be Used
IR DIVISION
Clothing; trousers; coats; layettes [clothing]; shoes; hats; hosiery; gloves [clothing]; scarfs.
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3539582    02/02/2017
[International Registration No. : 1338880]
LI REN HUI
No. 161, Shangchun Village, Yuanqiao Town, Huangyan District, Taizhou City Zhejiang Province China
Proposed to be Used
IR DIVISION
Clothing; layettes [clothing]; bathing suits; slippers; shoes; hats and caps; hosiery; gloves [clothing]; scarves; girdles.

6415
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3539673    21/12/2016
[International Registration No. : 1339145]
Firma Handlowo Uslugowa „MATAR" Jaroslaw Gryla
ul. Topolowa 32/85 PL-41-303 Dabrowa Górnicza Poland
Proposed to be Used
IR DIVISION
Clothing, footwear, headgear; underwear, pyjamas, t-shirts, petticoats, tights, stockings, socks.
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Priority claimed from 31/10/2016; Application No. : 21736423 ;China 
3539675    12/12/2016
[International Registration No. : 1342033]
ZHEJIANG DABOWEN XIEYE CO., LTD.
Xinan Village, Xianxiang, Ruian City Zhejiang Province China
Proposed to be Used
IR DIVISION
Clothing; clothing for children; bathing suits; shoes; boots; hats; hosiery; gloves [clothing]; neckties; leather belts 
[clothing].
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Priority claimed from 29/06/2016; Application No. : 87088376 ;United States of America 
3539687    27/12/2016
[International Registration No. : 1339128]
Rails International, LLC
1501 Santee Street, 302 Los Angeles CA 90015 United States of America
Proposed to be Used
IR DIVISION
Clothing, namely, bikinis, board shorts, denims, dresses, headwear, jackets, pants, rompers, polo shirts, shirts, shorts, 
skirts, sweat shirts, t-shirts, tops, tank tops, tunics, vests.
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3539889    27/12/2016
[International Registration No. : 1341814]
GUANGZHOU YAQITE INDUSTRIAL CO., LTD.
First Floor, Building D, No.268, Tongkang Road, Baiyun District, Guangzhou City 510407 Guangdong Province China
Proposed to be Used
IR DIVISION
Clothing; layettes [clothing]; bathing suits; shoes; hats; hosiery; gloves [clothing]; mountaineering shoes; neckties; 
leather belts [clothing].
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Priority claimed from 01/07/2016; Application No. : 87091421 ;United States of America 
3539992    28/12/2016
[International Registration No. : 1341870]
D.P.I. Imports Inc.
90 Spence Street Bayshore NY 11706 United States of America
Proposed to be Used
IR DIVISION
Clothing, namely, coats, jackets, belts, gloves, hats, caps, hosiery, jeans, sweat suits, sweatshirts, sweat pants, neckwear, 
pants, parkas, ponchos, sweaters, raincoats, pajamas, robes, shirts, socks, swimsuits, T-shirts, underwear, scarves, and 
vests; footwear.
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3540110    16/01/2017
[International Registration No. : 1340733]
Wolverine Outdoors, Inc.
9341 Courtland Drive Rockford MI 49351 United States of America
Proposed to be Used
IR DIVISION
Footwear.
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Priority claimed from 04/08/2016; Application No. : 015720162 ;European Union 
3540713    23/01/2017
[International Registration No. : 1342064]
Columbia Sportswear Europe SAS
5 rue de la Haye, Espace Européen de l'Entreprise F-67300 Schiltigheim France
Proposed to be Used
IR DIVISION
Clothing; baby buntings (clothing); jackets and jacket liners; jogging suits; knit sportswear; leg warmers; leggings; 
leotards; mittens; neck gaiters; pajamas; pants; polo-shirts; pullovers; rainwear; sashes for wear; scarves; shawls; shirts; 
shorts; singlets; skirts; snow jackets; snow pants; snow suits; socks; sports bras; sport coats; sports jackets; sun 
sleeves; suspenders; sweaters; sweatpants; sweatshirts; swimwear; tank-tops; ties; tights; toddler and infant playwear; 
tracksuits; t-shirts; tops; underwear; vests; warm-up suits; windbreakers; wristbands; bandanas; bath robes; belts; bib 
overalls; blazers; bra tops; coats; dresses; fishing shirts; fishing vests; hosiery; footwear; outdoor shoes; water shoes; 
boating shoes; boots; canvas shoes; hiking shoes and boots; sneakers; tennis shoes; urban sports shoes; snow boots; 
flip flops; sandals; thongs; inner soles and soles for footwear; gaiters; gloves; headwear; bandanas; caps; hats; 
headbands; headscarves; knit caps; toques; visors.

6422
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3536491    03/01/2017
[International Registration No. : 1337779]
Turner, Pamela S.
PO box 490605 Blaine MN 55449 United States of America
Proposed to be Used
IR DIVISION
Needles; sewing needles; sewing machine needles.
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Priority claimed from 03/08/2016; Application No. : 015721327 ;European Union 
3539668    09/11/2016
[International Registration No. : 1339313]
TARKETT GDL S.A.
2, Op der Sang L-9779 Lentzweiler
Proposed to be Used
IR DIVISION
Carpets; doormats; mats; linoleum and other floor coverings, namely, coverings of vinyl, of rubber; wall hangings not of 
textile; gymnastic mats; artificial turf; carpets for automobiles; wallpapers; floor coverings, namely protective vinyl for 
floor coverings; coverings for floors; vinyl floor coverings; wall coverings of plastic, of vinyl, of rubber; base and 
accessories for walls (wall hangings), namely tactile paving and signaling slabs, reducers and connecting profiles made 
of linoleum or cork.
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3540730    27/12/2016
[International Registration No. : 1342029]
ZHEJIANG POLANYA FLOORING CO., LTD.
Gangtou Industry Zone, Wuyi City, Lvtan Zhejiang Province China
Proposed to be Used
IR DIVISION
Carpets; floor mats; floor coverings; door mats; automobile carpets; non-slip mats; vinyl floor coverings; mats.
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3536259    13/01/2017
[International Registration No. : 1336305]
Speed Stacks, Inc.
11 Inverness Way South Englewood CO 80112 United States of America
Proposed to be Used
IR DIVISION
Action skill games.
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3536278    13/01/2017
[International Registration No. : 1336297]
Speed Stacks, Inc.
11 Inverness Way South Englewood CO 80112 United States of America
Proposed to be Used
IR DIVISION
Action skill games.
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3539264    12/12/2016
[International Registration No. : 1336931]
Outfit7 Limited
5th Floor, 52-54 Gracechurch Street London EC3V 0EH United Kingdom
Proposed to be Used
IR DIVISION
Action figure toys; arcade games; arcade-type electronic video games; articles of clothing for toys; balloons; balls for 
games; bath toys; battery operated action toys; board games; sleds; bubble making wand and solution sets; card games; 
Christmas tree ornaments and decorations; dolls designed for resemble computer game characters; dolls responding to 
signals from other electronic devices; plush toys designed for resemble computer game characters; plastic toys designed 
for resemble computer game characters; plush toys responding to signals from other electronic devices; electronic 
novelty toys, namely, toys that electronically record, play back, and distort or manipulate voices and sounds; gambling 
machines; game controllers for computer games; ice skates; infant toys; inflatable toys; in-line roller skates; interactive 
hand-held audio-visual games with displays not for use with television receivers; kite reels; kites; mechanical toys; 
musical toys; parlor games; party favors in the nature of small toys; party games; pinball games; plastic character toys; 
plush toys; protective padding for playing sports, namely, skateboarding, in line skating, baseball, basketball, BMX 
bicycle motocross, field hockey, football, hockey, inline skating, lacrosse, martial arts, motocross, mountain biking, ski, 
snowboard, softball, volleyball; puppets; roller skates; rubber character toys; sailboards; sandbox toys; skateboards; 
skating boots with skates attached; action skill games; skis; snow boards; squeeze toys; stand-alone video output game 
machines; surf boards; swings; tabletop games; talking dolls; talking toys; toy masks; toy snow globes; toy vehicles; 
water toys; wind-up toys; stand-alone video game machines for use with external display screens or monitors; building 
blocks [toys]; body boards; chess games; apparatus for games; electronic toys; electronic learning toys; battery operated 
toys; puzzles; plastic toys; electronic remote controlled toys.

6428
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3539857    08/02/2017
[International Registration No. : 1341789]
MONSTRUM APS
Nordholmen 14 DK-2650 Hvidovre Denmark
Proposed to be Used
IR DIVISION
Games and playthings; gymnastic and sporting articles not included in other classes; decorations for Christmas trees; 
play equipment for playgrounds; playground equipment and play equipment, including outdoor play equipment; 
electronically controlled playthings and electronically controlled play and playground equipment; parts, accessories and 
fittings for all the aforesaid goods (not included in other classes).
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Priority claimed from 13/09/2016; Application No. : 4020160072172 ;Republic of Korea 

3540092    07/12/2016
[International Registration No. : 1338961]
SIGONGMEDIA CO., LTD.
SIGONG BD, 225-20, Pangyoyeok-ro, Bundang-gu, Seongnam-si Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.28;Rubber toys; inflatable swimming pools [play articles]; electronic learning toys; robotic toys; toy models; wooden 
toys; stuffed toys; building blocks [toys]; blocks (toys); games and playthings; toy building structures; baby playthings; 
magnetic toys; pre-fabricated toys; paper toys; action figure dolls; toy blocks for coding education; toys for coding 
education; playthings for coding education; toys for education. 
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Priority claimed from 05/09/2014; Application No. : 201410229 ;Norway 
3076257    04/12/2014
[International Registration No. : 1252701]
Marine Harvest Norway AS
Postboks 4102 Sandviken N-5835 Bergen NO
Proposed to be Used
IR DIVISION
Fish; fish products.
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3451190    16/05/2016
[International Registration No. : 1320607]
Jiaozhou Shellfish Farms
In Front of Xiaohouwang Village, Yingfang Town, Jiaozhou, Qingdao City Shandong Province China
Proposed to be Used
IR DIVISION
Foods made from fish; fish fillets.
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Priority claimed from 12/05/2014; Application No. : 2014-37092 ;Japan 
3536439    14/11/2016
[International Registration No. : 1218223]
TAKANO FOODS CO., LTD.
1542 Noda, Omitama City Ibaraki Prefecture 311-3411 Japan
Proposed to be Used
IR DIVISION
Natto (fermented soy beans); dried natto; frozen natto, freeze-dried natto; soy bean oil for food with added natto; milk 
products with added natto; meat with added natto; eggs with added natto; fresh, chilled or frozen edible aquatic animals 
(not live) with added natto; frozen vegetables with added natto; frozen fruits with added natto; processed meat products 
with added natto; processed seafood products with added natto; processed vegetables with added natto; processed fruits 
with added natto; processed eggs with added natto; instant soup of natto; instant miso soup with added natto; pre-
cooked curry stew, stew and soup mixes with added natto; dried flakes of laver for sprinkling on rice in hot water 
[ochazuke-nori] with added natto; furi-kake [dried flakes of fish, meat, vegetables or seaweed] with added natto; side-dish 
made of fermented soybean (name-mono) with added natto; protein for use as a food additive with added natto.
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Priority claimed from 30/08/2016; Application No. : 2016-095007 ;Japan 
3537429    05/12/2016
[International Registration No. : 1338066]
HOKKAIDO FEDERATION OF FISHERIES COOPERATIVE ASSOCIATIONS
1, Nishi 7-chome, Kita-Sanjo, Chuo-ku, Sapporo-shi Hokkaido 060-0003 Japan
Proposed to be Used
IR DIVISION
Seafood from Hokkaido (Japan), not live; fish from Hokkaido (Japan), not live; shellfish from Hokkaido (Japan), not live 
processed fish products for human consumption; processed edible seaweed; fish roe, prepared; scallop from Hokkaido 
(Japan), not live; dried scallop; frozen scallop; processed seafood products based on scallop; processed kelp; dried kelp.
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3459274    16/05/2016
[International Registration No. : 1321512]
H.K.I.(WU YI SHAN) TEA COMPANY LIMITED
Xianyun Road, Wuyishan Ecological Entrepreneurship Park, Nanping City Fujian China
Proposed to be Used
IR DIVISION
Tea; tea-based beverages; flowers or leaves for use as tea substitutes; sugar; honey; pastries; cereal-based snack food; 
food made of cereal flour; rice; condiments.
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3535895    30/11/2016
[International Registration No. : 1334754]
KBH Korea Health Care Co., Ltd.
304, Dongil-ro, Gwangjin-gu Seoul Republic of Korea
Proposed to be Used
IR DIVISION
Flour and preparations made from cereals; cereal tea; beverages with coffee base; herb teas, other than for medicinal 
purposes; diet foods mainly consisting of cereal mixtures in powder form; diet food mainly based on leaven; sprouted 
grains; arrowroot starch for food; processed cereals; leaven; confectionery; bread; chocolate; coffee; tea; tea-based 
beverages; infusions not medicinal.
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3536387    02/02/2017
[International Registration No. : 1338075]
Georgetown Cupcake, LLC
1209 Potomac Street NW Washington DC 20007 United States of America
Proposed to be Used
IR DIVISION
Bakery goods, namely, cupcakes.
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Priority claimed from 19/07/2016; Application No. : 1336310 ;Benelux 
3536605    19/01/2017
[International Registration No. : 1337510]
SOREMARTEC SA
Findel Business Center, Complexe B, Rue de Trèves L-2632 Findel
Proposed to be Used
IR DIVISION
Pastry and confectionery; biscuits, cookies; filled wafers.
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Priority claimed from 20/07/2016; Application No. : 1336434 ;Benelux 
3536620    19/01/2017
[International Registration No. : 1337511]
SOREMARTEC SA
Findel Business Center, Complexe B, Rue de Trèves L-2632 Findel
Proposed to be Used
IR DIVISION
Pastry and confectionery; cakes, biscuits and cookies, chocolate and chocolate-based products; cereal-based snacks; 
candy; edible ices; sugar; honey.
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Priority claimed from 23/08/2016; Application No. : 2016730985 ;Russian Federation 
3538037    13/10/2016
[International Registration No. : 1335049]
AMARA DEVELOPMENT S.A.
142/144, rue Albert Unden L-2652 Luxembourg
Proposed to be Used
IR DIVISION
Aromatic preparations for food; vanilla flavorings for culinary purposes; flavorings, other than essential oils, for cakes; 
flavorings, other than essential oils, for beverages; coffee flavorings; food flavorings, other than essential oils; star 
aniseed; baozi [stuffed buns]; cereal bars; high-protein cereal bars; pancakes; noodle-based prepared meals; buns; bread 
rolls; edible rice paper; edible paper; burritos; vanillin [vanilla substitute]; vareniki [stuffed dumplings]; waffles; vermicelli 
[noodles]; natural sweeteners; sausage binding materials; binding agents for ice cream [edible ices]; sea water for 
cooking; seaweed [condiment]; malt biscuits; cloves [spice]; cake frosting [icing]; glucose for culinary purposes; 
mustard; gluten additives for culinary purposes; thickening agents for cooking foodstuffs; leaven; rice-based snack food; 
cereal-based snack food; artificial coffee; vegetal preparations for use as coffee substitutes; dressings for salad; fruit 
jellies [confectionery]; candy decorations for cakes; confectionery for decorating Christmas trees; cakes; pastries; peanut 
confectionery; almond confectionery; pasta; ginger [spice]; frozen yogurt [confectionery ices]; cocoa; cream of tartar for 
culinary purposes; capers; caramels [candy]; curry [spice]; ketchup [sauce]; gimbap [Korean rice dish]; quiches; gluten 
prepared as foodstuff; sweetmeats [candy]; liquorice [confectionery]; peppermint sweets; cinnamon [spice]; coffee; 
unroasted coffee; starch for food; crackers; custard; hominy grits; semolina; oatmeal; crushed barley; groats for human 
food; corn, milled; corn, roasted; meat pies; couscous [semolina]; noodles; ice for refreshment; ice, natural or artificial; 
edible ices; rice cakes; mayonnaise; macaroons [pastry]; macaroni; maltose; hominy; marinades; marzipan; honey; royal 
jelly; ice cream; bean meal; corn flour; nut flours; wheat flour; soya flour; barley meal; dessert mousses [confectionery]; 
chocolate mousses; muesli; mint for confectionery; cocoa beverages with milk; coffee beverages with milk; coffee-based 
beverages; cocoa-based beverages; tea-based beverages; chocolate beverages with milk; chocolate-based beverages; 
infusions, not medicinal; crushed oats; husked oats; okonomiyaki [Japanese savory pancakes]; chocolate-coated nuts; 
nutmegs; stick liquorice [confectionery]; soya bean paste [condiment]; pastilles [confectionery]; molasses for food; pâtés 
en croûte; pelmeni [dumplings stuffed with meat]; pepper; allspice; peppers [seasonings]; pesto [sauce]; cookies; petit-
beurre biscuits; pies; pizzas; meat gravies; fondants [confectionery]; popcorn; powders for making ice cream; baking 
powder; mustard meal; pralines; condiments; meat tenderizers, for household purposes; cereal preparations; oat-based 
food; gingerbread; spices; petits fours [cakes]; puddings; rice pudding; cake powder; fruit coulis [sauces]; ravioli; ramen 
[Japanese noodle-based dish]; relish [condiment]; rice; wheat germ for human consumption; spring rolls; sago; palm 
sugar; aniseed; linseed for human consumption; golden syrup; confectionery; batter mixes for okonomiyaki [Japanese 
savory pancakes]; baking soda [bicarbonate of soda for cooking purposes]; malt for human consumption; salt for 
preserving foodstuffs; cooking salt; celery salt; sherbets [ices]; ham glaze; soya sauce; tomato sauce; pasta sauce; 
sauces [condiments]; spaghetti; seasonings; preparations for stiffening whipped cream; rusks; breadcrumbs; sushi; 
sandwiches; tabbouleh; tacos; tapioca; tarts; dough; pastry dough; almond paste; rice pulp for culinary purposes; cake 
dough; tortillas; garden herbs, preserved [seasonings]; chocolate decorations for cakes; vinegar; beer vinegar; ferments 
for pastes; halvah; bread; unleavened bread; corn flakes; oat flakes; chips [cereal products]; flowers or leaves for use as 
tea substitutes; jiaozi [stuffed dumplings]; chicory [coffee substitute]; iced tea; chutneys [condiments]; minced garlic 
[condiment]; cheeseburgers [sandwiches]; chow-chow [condiment]; saffron [seasoning]; chocolate; malt extract for food; 
essences for foodstuffs, except etheric essences and essential oils; husked barley; yeast; tea; sugar; chewing gum; 
propolis; potato flour; flour; tapioca flour; candy; turmeric.
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3540058    25/01/2017
[International Registration No. : 1339733]
AMARA DEVELOPMENT S.A.
142/144, rue Albert Unden L-2652 Luxembourg
Proposed to be Used
IR DIVISION
Waffles; caramels [candy]; candies; liquorice [confectionery]; peppermint sweets; cookies; chocolate.
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3540280    27/12/2016
[International Registration No. : 1340276]
Joint Stock Company Konditerskaya fabrika «Saratovskaya»
Tekhnicheskaya str., 16, Saratov RU-410010 Saratov region Russian Federation
Proposed to be Used
IR DIVISION
Waffles; caramels [candy]; sweetmeats [candy]; crackers; biscuits.

6442



Trade Marks Journal No: 1803 ,   26/06/2017           Class 30 
 

Priority claimed from 03/11/2016; Application No. : 1342117 ;Benelux 
3540316    01/02/2017
[International Registration No. : 1341284]
Koninklijke Douwe Egberts B.V.
Oosterdoksstraat 80 NL-1011 DK Amsterdam
Proposed to be Used
IR DIVISION
Tea; instant tea; tea-based beverages; tea substitutes; tea extracts; tea essences; tea flavourings; iced tea; herbal 
infusions, other than for medicinal use; infusions consisting of tea, herbs, fruits, spices or flavourings or a combination 
of these products, other than for medicinal use.

6443



Trade Marks Journal No: 1803 ,   26/06/2017           Class 30 
 

 

Priority claimed from 01/12/2016; Application No. : 016117988 ;European Union 
3546672    16/01/2017
[International Registration No. : 1342855]
Barilla G. e R. Fratelli - Societá per Azioni
Via Mantova, 166 I-43100 Parma Italy
Proposed to be Used
IR DIVISION
Coffee, cocoa, sugar, rice, tapioca, sago, artificial coffee; flour and preparations made from cereals, bread, bread 
substitutes and other bread products; cereal-based snack food; sponge cake; sponge cake; sweetmeats [candy]; 
chocolate; chocolate based products; foodstuffs containing chocolate [as the main constituent]; bakery goods; snacks 
and sweet snacks made from cereals; rice-based snacks and sweet snacks; cake mixes; pizza; preparations for making 
pizza bases; edible ices; honey, treacle; yeast, baking-powder; salt, mustard; vinegar, sauces (condiments); spices; ice.

6444



Trade Marks Journal No: 1803 ,   26/06/2017           Class 31 
 

3062459    24/04/2015
[International Registration No. : 1251911]
Winfield Solutions, LLC
1080 County Road F West Shoreview MN 55126 United States of America
Proposed to be Used
IR DIVISION
Agricultural seeds, namely corn, alfalfa, forage, sunflower, canola, soybean; wheat seeds and cotton seeds.

6445



Trade Marks Journal No: 1803 ,   26/06/2017           Class 31 
 

 

Priority claimed from 16/12/2014; Application No. : 1301296 ;Benelux 
3394570    22/08/2016
[International Registration No. : 1243545]
Rijk Zwaan Zaadteelt en Zaadhandel B.V.
Burgemeester Crezeelaan 40 NL-2678 KX De Lier
Proposed to be Used
IR DIVISION
Horticultural products, not included in other classes; fresh fruits and vegetables; vegetable plants; fruit crops; seeds.

6446



Trade Marks Journal No: 1803 ,   26/06/2017           Class 31 
 

3412372    06/06/2016
[International Registration No. : 1313221]
Qingdao Songxingwang Specialized Cooperatives of Vegetables
Songwangzhuang Village, Hetoudian Town, Laixi City Shandong Province China
Proposed to be Used
IR DIVISION
Cucumbers; fresh vegetables; edible fresh flowers; apples; pears; fresh grapes;  watermelons; peanuts; fresh potatos; 
fresh mushrooms.

6447



Trade Marks Journal No: 1803 ,   26/06/2017           Class 31 
 

3424945    05/04/2016
[International Registration No. : 1315657]
QINGDAO ECONOMIC AND TECHNOLOGICAL DEVELOPMENT ZONE HONG SHI YA STRAWBERRY ASSOCIATION
Lei Jia Dian Zi Community, Hong Shi Ya Street Agency, Economic and Technological, Development Zone, Qingdao Shandong China
Proposed to be Used
IR DIVISION
Strawberry, fresh; fruit, fresh.

6448



Trade Marks Journal No: 1803 ,   26/06/2017           Class 31 
 

3535910    02/01/2017
[International Registration No. : 1335448]
Trouw International B.V.
Veerstraat 38 NL-5831 JN Boxmeer
Proposed to be Used
IR DIVISION
Foodstuffs for animals.

6449



Trade Marks Journal No: 1803 ,   26/06/2017           Class 31 
 

Priority claimed from 17/02/2015; Application No. : 013749106 ;European Union 

3536266    06/01/2017
[International Registration No. : 1268804]
Inkarho GmbH
Brannenweg 5a 26160 Bad Zwischenahn Germany

Proposed to be Used
IR DIVISION
Cl.31;Grains and agricultural, horticultural and forestry products, not included in other classes; live animals; fresh 
fruits and vegetables; seeds, natural plants and flowers; foodstuffs for animals; malt.

6450



Trade Marks Journal No: 1803 ,   26/06/2017           Class 31 
 

 

Priority claimed from 28/07/2016; Application No. : 015699911 ;European Union 
3537266    21/12/2016
[International Registration No. : 1333608]
COTECNICA, S.C.C.L
Cr. Nacional II, Km. 494,5 E-25250 Bellpuig (Lleida) Spain
Proposed to be Used
IR DIVISION
Edible chews for animals; prepared foodstuffs and fodder for animals; pet food in the form of products for chewing; 
strengthening food substances for animals; milk substitutes for use as foodstuffs for animals.

6451



Trade Marks Journal No: 1803 ,   26/06/2017           Class 32 
 

 

Priority claimed from 03/12/2015; Application No. : 014875892 ;European Union 
3406563    27/05/2016
[International Registration No. : 1314455]
Actiph Water Limited
7-11 Melville Street Edinburgh EH3 7PE United Kingdom
Proposed to be Used
IR DIVISION
Soft drinks; non alcoholic beverages; waters; drinking waters; mineral and aerated waters; still and carbonated waters; 
spring waters; table waters; bottled drinking waters; non-alcoholic drinks and juices; soda water; quinine water; seltzer 
water; carbonated beverages; syrups and other preparations for making beverages; concentrates and powders used in 
the preparation of beverages.

6452



Trade Marks Journal No: 1803 ,   26/06/2017           Class 32 
 

3424367    03/05/2016
[International Registration No. : 1315928]
BOCKHOLD, naamloze vennootschap
Reppelerweg 1 B-3950 Bocholt
Proposed to be Used
IR DIVISION
Beers; alcoholic beers; malt-containing beverages in the nature of beers; those products, except products containing or 
being energy drinks or mixed with energy drinks, and/or formulated caffeinated beverages, and/or taurine, and/or caffeine 
and/or guarana.

6453



Trade Marks Journal No: 1803 ,   26/06/2017           Class 32 
 

3537229    30/11/2016
[International Registration No. : 1334029]
KBH Korea Health Care Co., Ltd.
304, Dongil-ro, Gwangjin-gu Seoul Republic of Korea
Proposed to be Used
IR DIVISION
Non-alcoholic beverages; fruit juices and fruit drinks; mineral beverages; vitamin enriched water [beverages]; waters 
[beverages]; soda drinks; sports drinks; soft drinks with amino acids; energy drinks; concentrates and syrups used in the 
preparation of soft drinks; powders used in the preparation of soft drinks; preparations for beverages; vegetable extracts 
for beverages; ginseng extracts for beverages; essences for making beverages; coconut juices; nut milk, other than milk 
substitutes; preparations for making effervescent beverages; non-alcoholic fermented beverage.

6454



Trade Marks Journal No: 1803 ,   26/06/2017           Class 32 
 

Priority claimed from 16/09/2016; Application No. : 4299842 ;France 
3537409    06/12/2016
[International Registration No. : 1334499]
CSR
20 Rue Rouget de Lisle F-92130 ISSY LES MOULINEAUX France
Proposed to be Used
IR DIVISION
Fruit juices; fruit must; non-alcoholic aperitifs; non-alcoholic ciders; non-alcoholic fruit beverages; sparkling non-
alcoholic fruit beverages.

6455



Trade Marks Journal No: 1803 ,   26/06/2017           Class 32 
 

Priority claimed from 03/11/2016; Application No. : 572575 ;Portugal 
3537672    21/12/2016
[International Registration No. : 1337774]
SCC - SOCIEDADE CENTRAL DE CERVEJAS E BEBIDAS, S.A.
ESTRADA DA ALFARROBEIRA, VILA FRANCA DE, XIRA P-2625-244 VIALONGA Portugal
Proposed to be Used
IR DIVISION
Beer.

6456



Trade Marks Journal No: 1803 ,   26/06/2017           Class 32 
 

Priority claimed from 03/11/2016; Application No. : 572572 ;Portugal 
3538347    15/12/2016
[International Registration No. : 1337287]
SCC - Sociedade Central de Cervejas e Bebidas, S.A.
Estrada da Alfarrobeira P-2625-244 Vila franca de Xira, Vialonga Portugal
Proposed to be Used
IR DIVISION
Beers.

6457



Trade Marks Journal No: 1803 ,   26/06/2017           Class 32 
 

Priority claimed from 11/10/2016; Application No. : 695878 ;Switzerland 
3539215    08/12/2016
[International Registration No. : 1338783]
Mineralwasser Mels AG
Industrieweg 13 CH-8887 Mels Switzerland
Proposed to be Used
IR DIVISION
Beers; mineral and aerated waters and other non-alcoholic beverages; fruit drinks and fruit juices; syrups and other 
preparations for making beverages.

6458



Trade Marks Journal No: 1803 ,   26/06/2017           Class 32 
 

Priority claimed from 03/11/2016; Application No. : 572573 ;Portugal 
3539409    15/12/2016
[International Registration No. : 1339678]
SCC - Sociedade Central de Cervejas e Bebidas, S.A.
Estrada da Alfarrobeira P-2625-244 Vila franca de Xira, Vialonga Portugal
Proposed to be Used
IR DIVISION
Black beer.

6459



Trade Marks Journal No: 1803 ,   26/06/2017           Class 32 
 

Priority claimed from 02/12/2016; Application No. : 574004 ;Portugal 
3539963    21/12/2016
[International Registration No. : 1339126]
SCC - SOCIEDADE CENTRAL DE CERVEJAS E BEBIDAS, S.A.
ESTRADA DA ALFARROBEIRA, VILA FRANCA DE, XIRA P-2625-244 VIALONGA Portugal
Proposed to be Used
IR DIVISION
Black beer.

6460



Trade Marks Journal No: 1803 ,   26/06/2017           Class 32 
 

 

Priority claimed from 03/11/2016; Application No. : 572574 ;Portugal 
3540122    15/12/2016
[International Registration No. : 1339105]
SCC - Sociedade Central de Cervejas e Bebidas, S.A.
Estrada da Alfarrobeira P-2625-244 Vila franca de Xira, Vialonga Portugal
Proposed to be Used
IR DIVISION
Non-alcoholic beer.

6461



Trade Marks Journal No: 1803 ,   26/06/2017           Class 33 
 

3069473    24/03/2015
[International Registration No. : 1251270]
Bacardi & Company Limited
Aeulestrasse 5 FL-9490 Vaduz Liechtenstein
Proposed to be Used
IR DIVISION
Rum, rum-based and rum-flavoured beverages.

6462



Trade Marks Journal No: 1803 ,   26/06/2017           Class 33 
 

3514741    30/09/2016
[International Registration No. : 1329049]
Naked Chef Pty Ltd
16 Capella Crescent MOORABBIN VIC 3189 Australia
Proposed to be Used
IR DIVISION
Alcoholic beverages (except beer); beverages containing fruit (alcoholic); carbonated beverages (alcoholic, except beers); 
extracts of fruits (alcoholic); fruit based alcoholic beverages; liqueur.

6463



Trade Marks Journal No: 1803 ,   26/06/2017           Class 33 
 

Priority claimed from 06/12/2016; Application No. : 30 2016 034 434 ;Germany 
3536069    12/01/2017
[International Registration No. : 1333928]
Nordbrand Nordhausen GmbH
Bahnhofstraße 25 99734 Nordhausen Germany
Proposed to be Used
IR DIVISION
Alcoholic beverages (except beers).

6464



Trade Marks Journal No: 1803 ,   26/06/2017           Class 33 
 

3536358    14/12/2016
[International Registration No. : 1334237]
TOVARYSTVO Z OBMEZHENOIU VIDPOVIDALNISTIU "NATSIONALNA HORILCHANA KOMPANIIA"
Smilianske shose, 8-i kilometer, bud. 2, s. Stepanky Cherkaskyi raion Cherkaska oblast 19632 Ukraine
Proposed to be Used
IR DIVISION
Alcoholic beverages, except beer; alcoholic beverages, except beer, containing vodka; alcoholic beverages, except beer 
on the basis of vodka; aperitifs; arak; brandy; baijiu [Chinese distilled alcoholic beverage]; wines; flavored wines; white 
wines; table grape wines; dessert wines; sparkling wines; zestful wines; liqueurs; strong wines; muscat wines; semi-
sweet wines; semi-dry wines; foaming wines, including carbonated wines; fruit wines; rosé wines; table wines; dry wines; 
red wines; whisky; vermouth; anisette; anise [liqueur]; hydromel [mead]; kirsch; perry; gin; cocktails; vodka cocktails; 
curacao; liqueurs; peppermint liqueurs; distilled beverages; pre-mixed alcoholic beverages, other than beer-based 
alcoholic beverages containing fruit; bitters; nira [sugarcane-based alcoholic beverage]; piquette; rice alcohol; rum; sake; 
cider; spirits [beverages]; alcoholic extracts; alcoholic essences; digesters [liqueurs and spirits]; fruit extracts, alcoholic; 
low-alcohol beverages, except beers, containing not more than 1.2% by volume of alcohol.

6465



Trade Marks Journal No: 1803 ,   26/06/2017           Class 33 
 

 

Priority claimed from 31/10/2016; Application No. : m201623926 ;Ukraine 
3536362    15/11/2016
[International Registration No. : 1334167]
"Alcoholic Drinks Company ALAVERDI" LTD
v. Chumlaki 1519 Gurjaani region Georgia
Proposed to be Used
IR DIVISION
Wine; sparkling wines.

6466



Trade Marks Journal No: 1803 ,   26/06/2017           Class 33 
 

Priority claimed from 29/09/2016; Application No. : 015880834 ;European Union 
3536636    10/02/2017
[International Registration No. : 1338698]
HIKARI CAPITAL LIMITED
Tower D, Level 10, Penthouse 2, Plaza Mont Kiara, 2 Jalan Kiara Kuala Lumpur 50480
Proposed to be Used
IR DIVISION
Alcoholic beverages (except beers).

6467



Trade Marks Journal No: 1803 ,   26/06/2017           Class 33 
 

Priority claimed from 27/06/2016; Application No. : 015576382 ;European Union 
3537381    20/12/2016
[International Registration No. : 1336004]
Jurtschitsch Liegenschaftsverwaltungs-GmbH
Rudolfstraße 39 A-3550 Langenlois Austria
Proposed to be Used
IR DIVISION
Alcoholic beverages (except beer); wine.

6468



Trade Marks Journal No: 1803 ,   26/06/2017           Class 33 
 

 

Priority claimed from 19/12/2016; Application No. : 3020160000127986 ;Italy 
3537390    21/12/2016
[International Registration No. : 1335394]
CA' DEL BOSCO S.R.L. SOCIETA' AGRICOLA
Via Albano Zanella, 13 I-25030 ERBUSCO (BRESCIA) Italy
Proposed to be Used
IR DIVISION
Brandy; peppermint liqueurs; rice alcohol; spirits [beverages]; bitters; anise [liqueur]; anisette [liqueur]; aperitifs; arrack 
[arak]; baijiu [Chinese distilled alcoholic beverage]; alcoholic beverages, except beer; alcoholic beverages containing 
fruit; pre-mixed alcoholic beverages, other than beer-based; distilled beverages; cocktails; curacao; digesters [liqueurs 
and spirits]; alcoholic essences; alcoholic extracts; fruit extracts, alcoholic; gin; mead [hydromel]; kirsch; liqueurs; nira 
[sugarcane-based alcoholic beverage]; rum; sake; cider; perry; piquette; wine; vodka; whisky; wine-based aperitifs; wine-
based beverages; grape wine; sparkling grape wines; red wines; aperitif wines; sparkling wines; naturally sparkling 
wines; still wines; sweet wines; fruit wines; table wines; cooking wine; white wines; sparkling fruit wines; sangria; 
champagne; prepared wine cocktails.

6469



Trade Marks Journal No: 1803 ,   26/06/2017           Class 33 
 

Priority claimed from 07/10/2016; Application No. : SM M 2016 00173 ;San Marino 

3537420    17/10/2016
[International Registration No. : 1333461]
Società Agricola Ciù Ciù di Bartolomei Massimiliano e Walter s.s.
Contrada Ciafone, 106 I-63073 OFFIDA (AP) Italy

Proposed to be Used
IR DIVISION
Cl.33;Alcoholic beverages, except beer, namely distilled beverages, liqueurs, wines.

6470



Trade Marks Journal No: 1803 ,   26/06/2017           Class 33 
 

 

Priority claimed from 19/05/2016; Application No. : UK00003165582 ;United Kingdom 
3537862    17/11/2016
[International Registration No. : 1335579]
Macdonald & Muir Limited
The Cube, 45 Leith Street Edinburgh, Scotland EH1 3AT United Kingdom
Proposed to be Used
IR DIVISION
Scotch whisky; spirits and liqueurs; alcoholic beverages (except beers); wines; as far as whisky based spirits, liqueurs 
and beverages are concerned they all contain Scotch Whiskey; all produced in Scotland.

6471



Trade Marks Journal No: 1803 ,   26/06/2017           Class 33 
 

3538416    10/02/2017
[International Registration No. : 1341747]
Spiritmen Limited
Silent Pool Distillery, Shere Road, Albury Guildford GU5 9BW United Kingdom
Proposed to be Used
IR DIVISION
Alcoholic beverages (except beers); alcoholic beverages containing fruit; alcoholic energy drinks; gin; vodka; whisky; low 
alcoholic drinks, pre-mixed alcoholic beverages, other than beer-based; spirits [beverages].

6472



Trade Marks Journal No: 1803 ,   26/06/2017           Class 33 
 

3538651    26/12/2016
[International Registration No. : 1335148]
Trading house «Synergy Market», LLC
Proletarskaya street, 40A, Zvenigorod city RU-143180 Moscow region Russian Federation
Proposed to be Used
IR DIVISION
Aperitifs; arrack; brandy; wine; piquette; whiskey; vodka; anisette [liqueur]; kirsch; gin; digesters [liqueurs and spirits]; 
cocktails; anise [liqueur]; liqueurs; pre-mixed alcoholic beverages, other than beer-based; alcoholic beverages, except 
beer; alcoholic beverages containing fruit; spirits [beverages]; distilled beverages; mead (hydromel); peppermint 
liqueurs; bitters; nira (sugarcane-based alcoholic beverage); rum; sake; perry; cider; rice alcohol; alcoholic extracts; 
alcoholic fruit extracts; alcoholic essences.

6473



Trade Marks Journal No: 1803 ,   26/06/2017           Class 33 
 

3538759    19/01/2017
[International Registration No. : 1339178]
DONGYING TIANDILONG INDUSTRY&TRADE CO.,LTD.
Middle Of West Si Road, Dongying Distried, Dongying City Shandong China
Proposed to be Used
IR DIVISION
Alcoholic beverages, except beer; digesters [liqueurs and spirits].

6474



Trade Marks Journal No: 1803 ,   26/06/2017           Class 33 
 

 

3539189    23/12/2016
[International Registration No. : 1339182]
PERFECT CUBE LTD
bulv. Petrovsky, d. 3, str. 2, pom 1, RU-127051 Moscow Russian Federation
Proposed to be Used
IR DIVISION
Vodka, including anisette [liqueur] and kirsch.

6475



Trade Marks Journal No: 1803 ,   26/06/2017           Class 33 
 

Priority claimed from 27/06/2016; Application No. : 015576416 ;European Union 

3539203    20/12/2016
[International Registration No. : 1336437]
Jurtschitsch Liegenschaftsverwaltungs-GmbH
Rudolfstraße 39 A-3550 Langenlois Austria

Proposed to be Used
IR DIVISION
Cl.33;Alcoholic beverages (except beer); wine. 

6476



Trade Marks Journal No: 1803 ,   26/06/2017           Class 33 
 

Priority claimed from 08/07/2016; Application No. : 015626138 ;European Union 
3539382    27/12/2016
[International Registration No. : 1336386]
Molinari Italia S.p.A.
Via Carlo Linneo, 8 I-00197 Roma Italy
Proposed to be Used
IR DIVISION
Alcoholic beverages (except beer); alcoholic essences; alcoholic extracts.

6477



Trade Marks Journal No: 1803 ,   26/06/2017           Class 33 
 

 

3539431    24/01/2017
[International Registration No. : 1340807]
Honig Vineyard and Winery, LLC
P.O. Box 406 Rutherford CA 94573 United States of America
Proposed to be Used
IR DIVISION
Wines.

6478



Trade Marks Journal No: 1803 ,   26/06/2017           Class 33 
 

 

Priority claimed from 02/08/2016; Application No. : 87123654 ;United States of America 
3539878    24/01/2017
[International Registration No. : 1342063]
Kozun, Jonathan
450 w 42 st apt 25e new york city NY 10036 United States of America
Proposed to be Used
IR DIVISION
Spirits.

6479



Trade Marks Journal No: 1803 ,   26/06/2017           Class 33 
 

3540056    14/12/2016
[International Registration No. : 1339369]
RUGGERI & C. S.P.A.
Via Pra' Fontana, 4 VALDOBBIADENE (TREVISO) Italy
Proposed to be Used
IR DIVISION
Wines; sweet wines; sparkling wines; white wines; red wines; naturally sparkling wines; still wines.

6480



Trade Marks Journal No: 1803 ,   26/06/2017           Class 33 
 

Priority claimed from 12/07/2016; Application No. : 20610644 ;China 
3540208    12/01/2017
[International Registration No. : 1339703]
CHATEAU DE COGNAC
Boulevard Denfert Rochereau F-16100 Cognac France
Proposed to be Used
IR DIVISION
Spirits and liqueurs.

6481



Trade Marks Journal No: 1803 ,   26/06/2017           Class 33 
 

Priority claimed from 02/06/2016; Application No. : 4277117 ;France 
3544849    02/12/2016
[International Registration No. : 1343146]
SARL LOUIS D'EXEA
Domaine de Sérame F-11200 LEZIGNAN CORBIERES France
Proposed to be Used
IR DIVISION
Wines with a designation of origin from the vineyard known as Château Montrabech.

6482



Trade Marks Journal No: 1803 ,   26/06/2017           Class 33 
 

3544947    09/09/2016
[International Registration No. : 1342398]
Claessic Collection NV
Penstraat 35 Willemstad Curacao
Proposed to be Used
IR DIVISION
Gin; alcoholic beverages containing gin; spirits and liqueurs containing gin; alcopops containing gin; alcoholic cocktails 
containing gin.

6483



Trade Marks Journal No: 1803 ,   26/06/2017           Class 35 
 

3060733    09/12/2014
[International Registration No. : 1250430]
Specialty Equipment Market Association
1575 South Valley Vista Drive Diamond Bar CA 91765-4173 United States of America
Proposed to be Used
IR DIVISION
Advertising services and business information services offered by an association, namely, promoting the interests of the 
automotive parts and equipment manufacturing industry.

6484



Trade Marks Journal No: 1803 ,   26/06/2017           Class 35 
 

Priority claimed from 22/12/2016; Application No. : 40201622009U ;Singapore 
3537532    27/12/2016
[International Registration No. : 1335733]
SKYLINE INFO TECHNOLOGIES PTE LTD
51 Changi Business Park Central 2, 03-04 The Signature Singapore 486066 Singapore
Proposed to be Used
IR DIVISION
Advertising; business management; business administration; office functions.

6485



Trade Marks Journal No: 1803 ,   26/06/2017           Class 35 
 

 

3537726    07/12/2016
[International Registration No. : 1336164]
SOFTWARE TOOLBOX, INC.
148-A East Charles Street MATTHEWS NC 28105 United States of America
Proposed to be Used
IR DIVISION
Advertising and marketing the software of others via an on-line electronic communications networks and print media.

6486



Trade Marks Journal No: 1803 ,   26/06/2017           Class 35 
 

 

Priority claimed from 18/05/2016; Application No. : 87041370 ;United States of America 
3537773    13/10/2016
[International Registration No. : 1335926]
Sustainable Apparel Coalition
82 2nd St San Francisco CA 94105 United States of America
Proposed to be Used
IR DIVISION
Publicity services to promote public awareness of the need to sustainably manufacture and produce products; publicity 
services to promote public awareness, interest and understanding of environmentally sustainable manufacturing and 
production methods; business audit services, namely, conducting audits and business audits; business consulting and 
advisory services; business consulting and advisory services, namely, market research and segmentation consultation to 
facilitate the market for sustainably manufactured and produced products.

6487



Trade Marks Journal No: 1803 ,   26/06/2017           Class 35 
 

Priority claimed from 07/12/2016; Application No. : 4020160109809 ;Republic of Korea 
3537858    09/12/2016
[International Registration No. : 1335869]
GENIC CO., LTD.
15-5, Gangnam-daero 27-gil, Seocho-gu Seoul Republic of Korea
Proposed to be Used
IR DIVISION
Sales promotion by internet; advertising; auctioneering; demonstration of goods; wholesale store services featuring 
cosmetics; wholesale store services featuring cosmetic utensils; wholesale store services featuring perfumes; wholesale 
store services featuring soaps for personal use; wholesale store services featuring cleaning preparations; wholesale 
store services featuring detergents for kitchen purposes; wholesale store services featuring cleaning preparations for 
household purposes; wholesale store services featuring shampoos; wholesale store services featuring moistened 
tissues; wholesale store services featuring pre-moistened cosmetic tissues; sales agency services for cosmetics; sales 
agency for cosmetics in the framework of franchising.

6488



Trade Marks Journal No: 1803 ,   26/06/2017           Class 35 
 

 

3537945    06/12/2016
[International Registration No. : 1335599]
PLOW & HEARTH, LLC
7021 WOLFTOWN-HOOD ROAD MADISON VA 22727 United States of America
Proposed to be Used
IR DIVISION
Retail and mail order services specializing in home domestic items.

6489



Trade Marks Journal No: 1803 ,   26/06/2017           Class 35 
 

 

Priority claimed from 15/11/2016; Application No. : 4020160098926 ;Republic of Korea 
3538820    09/12/2016
[International Registration No. : 1337083]
GENIC CO., LTD.
15-5, Gangnam-daero 27-gil, Seocho-gu Seoul Republic of Korea
Proposed to be Used
IR DIVISION
Sales promotion by internet; advertising; auctioneering; demonstration of goods; wholesale store services featuring 
cosmetics; wholesale store services featuring cosmetic utensils; wholesale store services featuring perfumes; wholesale 
store services featuring soaps for personal use; wholesale store services featuring cleaning preparations; wholesale 
store services featuring detergents for kitchen purposes; wholesale store services featuring cleaning preparations for 
household purposes; wholesale store services featuring shampoos; wholesale store services featuring moistened 
tissues; wholesale store services featuring pre-moistened cosmetic tissues; sales agency services for cosmetics; chain 
services for sales agency for cosmetics.

6490



Trade Marks Journal No: 1803 ,   26/06/2017           Class 35 
 

Priority claimed from 06/12/2016; Application No. : 87259308 ;United States of America 
3539266    12/12/2016
[International Registration No. : 1336862]
Standard & Poor's Financial Services LLC
55 Water Street New York, New York 10041 United States of America
Proposed to be Used
IR DIVISION
Providing a financial index based on selected groups of securities; providing and updating a financial index; providing a 
financial index consisting of stocks that reflect the performance of the market that the index measures.

6491



Trade Marks Journal No: 1803 ,   26/06/2017           Class 35 
 

3539302    19/12/2016
[International Registration No. : 1336279]
CoolStuff AB
Donaugatan 2 SE-211 20 Malmö Sweden
Proposed to be Used
IR DIVISION
Advertising; business management; business administration; office functions.

6492



Trade Marks Journal No: 1803 ,   26/06/2017           Class 35 
 

 

Priority claimed from 03/08/2016; Application No. : 87126080 ;United States of America 
3544208    30/01/2017
[International Registration No. : 1342567]
(dot)IOT, LLC
2 Essex Street Wayland MA 01778 United States of America
Proposed to be Used
IR DIVISION
Consulting services in the field of machine-to-machine business strategies.

6493



Trade Marks Journal No: 1803 ,   26/06/2017           Class 35 
 

Priority claimed from 16/02/2016; Application No. : 1326884 ;Benelux 

3544927    09/08/2016
[International Registration No. : 1342807]
Randstad Holding N.V.
Diemermere 25 NL-1112 TC Diemen

Proposed to be Used
IR DIVISION
Cl.35;Recruitment of personnel; search and selection of personnel; employment of personnel; outplacement of 
personnel; personnel management consultancy; personnel consultancy services; administrative services, in particular 
salary- and personnel administration; consultancy and advisory services relating to personnel placement; information 
services relating to jobs and career opportunities; selection of personnel, also by way of psychological testing; 
outplacement of personnel, career advancement consultancy services, commercial interim-management services; 
business project management; consultancy on the subject of business management and business economy; job 
matching services; services in relation to the process of recruitment of personnel; payroll administration and 
management services; employment outplacement services; human capital management outsourcing services; all 
aforementioned services also via telecommunication, including the internet.

6494



Trade Marks Journal No: 1803 ,   26/06/2017           Class 35 
 

 

3555010    24/01/2017
[International Registration No. : 1344405]
Wndr Brands, LLC
9355 Wilshire Blvd., Suite 400 Beverly Hills CA 90210 United States of America
Proposed to be Used
IR DIVISION
Holding company services, namely, providing business management and business administration services for 
subsidiaries of the holding company engaged in new media, software and technology businesses; business 
administration consultancy and management; business management services, namely, administration of businesses 
engaged in new media, software and technology businesses; new business venture development and formation 
consulting services; offering business management assistance in the establishment and/or operation of new media, 
software and technology businesses.

6495



Trade Marks Journal No: 1803 ,   26/06/2017           Class 35 
 

 

Priority claimed from 19/08/2015; Application No. : 86730587 ;United States of America 

3545364    19/09/2016
[International Registration No. : 1279085]
Scott, Kendra
3800 N. Lamar Blvd., Suite 400 Austin TX 78756 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Retail jewelry store services; online retail jewelry store services; retail and online retail store services featuring 
jewelry, jewelry bags and cases, jewelry pouches, jewelry organizer pouches and rolls, cosmetic cases, train cases, travel 
cases, toiletry bags sold empty, hand bags, and purses; presentation of jewelry, jewelry bags and cases, jewelry pouches, 
jewelry organizer pouches and rolls, travel cases, toiletry bags sold empty, cosmetic cases, train cases, hand bags, 
purses, on communication media, for retail purposes; sales promotion of jewelry; administrative processing of purchase 
orders for jewelry.

6496



Trade Marks Journal No: 1803 ,   26/06/2017           Class 36 
 

Priority claimed from 13/01/2017; Application No. : 40201700894V ;Singapore 

3536469    03/02/2017
[International Registration No. : 1337919]
SIX CAPITAL PTE. LTD.
2 Shenton Way, 01-01 SGX Centre 1 Singapore 068804 Singapore

Proposed to be Used
IR DIVISION
Financial services; monetary affairs.

6497



Trade Marks Journal No: 1803 ,   26/06/2017           Class 36 
 

3537786    09/12/2016
[International Registration No. : 1335409]
AKBANK TURK ANONIM SIRKETI
Sabanci Center, 4.Levent, Besiktas TR-34330 Istanbul Turkey

Proposed to be Used
IR DIVISION
Financial and monetary affairs.

6498



Trade Marks Journal No: 1803 ,   26/06/2017           Class 36 
 

Priority claimed from 22/12/2016; Application No. : 40201622010R ;Singapore 

3539135    28/12/2016
[International Registration No. : 1339462]
SKYLINE INFO TECHNOLOGIES PTE LTD
51 Changi Business Park Central 2, 03-04 The Signature Singapore 486066 Singapore

Proposed to be Used
IR DIVISION
Insurance; financial affairs; monetary affairs; real estate affairs.

6499



 
Trade Marks Journal No: 1803 ,   26/06/2017           Class 37 
 

Priority claimed from 14/06/2016; Application No. : 30 2016 017 049 ;Germany 

3538078    09/12/2016
[International Registration No. : 1334768]
DMG MORI Europe Holding AG
Sulzer-Allee 70 CH-8404 Winterthur Switzerland

Proposed to be Used
IR DIVISION
Maintenance and repair of machines and machine tools; maintenance and repair of spindles for machine tools; spindle 
rebuilding; spindle reconditioning.

6500



Trade Marks Journal No: 1803 ,   26/06/2017           Class 37 
 

3540701    20/12/2016
[International Registration No. : 1341903]
SHENGLI OILFIELD LONGXI PETROLEUM ENGINEERING SERVICE CO., LTD.
Shengli Industrial Park, Dongying Economic Development Zone, Dongying City 257091 Shandong Province China

Proposed to be Used
IR DIVISION
Machinery installation, maintenance and repair; rebuilding engines that have been worn or partially destroyed; rebuilding 
machines that have been worn or partially destroyed; electric appliance installation and repair.

6501



Trade Marks Journal No: 1803 ,   26/06/2017           Class 38 
 

3536216    11/01/2017
[International Registration No. : 1335844]
Beijing TELESEA Technologies Development CO.,LTD
Room 403, 4th floor, Build.No.6 of Shuangquanbao, Haidian District Beijing China

Proposed to be Used
IR DIVISION
Message sending; communications by telephone; communications by computer terminals; computer aided transmission 
of messages and images; information about telecommunication; rental of message sending apparatus; communications 
by fibre optic networks; rental of telecommunication equipment; rental of telephones; telecommunications routing and 
junction services.

6502



Trade Marks Journal No: 1803 ,   26/06/2017           Class 38 
 

Priority claimed from 29/07/2016; Application No. : 87121557 ;United States of America 

3539998    23/12/2016
[International Registration No. : 1339690]
Scripps Networks, LLC
9721 Sherrill Boulevard Knoxville TN 37932 United States of America

Proposed to be Used
IR DIVISION
Communications services, namely, transmitting streamed sound and audio-visual recordings via the Internet, cable 
networks, wireless networks, or satellite; audio and video broadcasting services over the Internet; television broadcasting 
services; cable television broadcasting; satellite television broadcasting; mobile media services in the nature of 
electronic transmission of entertainment media content.

6503



Trade Marks Journal No: 1803 ,   26/06/2017           Class 39 
 

 

3539423    20/12/2016
[International Registration No. : 1340120]
SHANGHAI YUNDA EXPRESS CO., LTD
NO. 350 EAST CHENGZHONG ROAD, QINGPU DISTRICT SHANGHAI China

Proposed to be Used
IR DIVISION
Freighting; transport; parcel delivery; courier services [messages or merchandise]; message delivery; delivery of goods 
by mail order.

6504



Trade Marks Journal No: 1803 ,   26/06/2017           Class 39 
 

3539550    20/12/2016
[International Registration No. : 1340764]
CHINA INTERNATIONAL MARINE CONTAINERS (GROUP) CO., LTD.
CIMC R&D Center, No.2 Gangwan Avenue, Shekou Industrial Zone, Shenzhen City Guangdong Province China

Proposed to be Used
IR DIVISION
Transport; packaging of goods; shipbrokerage; boat transport; car transport; air transport; car parking; carting; storage; 
rental of diving suits; distribution of energy; courier services [messages or merchandise]; travel agency services [except 
for hotel reservation]; transport by pipeline.

6505



Trade Marks Journal No: 1803 ,   26/06/2017           Class 39 
 

3539649    19/01/2017
[International Registration No. : 1339181]
TIANJIN AIRLINES CO., LTD.
6 Floor, Airport Building, Binhai International Airport, Tianjin Pilot Free Trade Zone (Airport Economic Zone) Tianjin China

Proposed to be Used
IR DIVISION
Air transport; transport; freighting; freight brokerage; packaging of goods; transportation logistics; car parking; storage 
of goods; courier services [messages or merchandise]; arranging of travel tours.

6506



Trade Marks Journal No: 1803 ,   26/06/2017           Class 39 
 

 

3540237    20/12/2016
[International Registration No. : 1339956]
LIANYUNGANG PORT GROUP CO.,LTD.
No. 18-5 West Zhonghua Road, Lianyun District, Lianyungang City 222042 Jiangsu Province China

Proposed to be Used
IR DIVISION
Transport; wrapping of goods; stevedoring; freight [shipping of goods]; guarded transport of valuables; piloting; rental of 
warehouses; distribution of energy; transport services for sightseeing tours; transport by pipeline.

6507



Trade Marks Journal No: 1803 ,   26/06/2017           Class 39 
 

Priority claimed from 20/09/2016; Application No. : 302016000094395 ;Italy 

3544801    27/12/2016
[International Registration No. : 1342689]
FOPPIANI SHIPPING & LOGISTICS S.R.L.
Via Chemnitz, 4 I-59100 Prato Italy

Proposed to be Used
IR DIVISION
Pick-up, transportation and delivery of goods, parcels, documents and mail; rental of transportation vehicles; advisory 
services relating to transport; storage of containers and goods; packaging of goods.

6508



Trade Marks Journal No: 1803 ,   26/06/2017           Class 39 
 

 

3545230    17/01/2017
[International Registration No. : 1342549]
Qantas Airways Limited
Level 6, Augusta House, 19 Victoria Street West Auckland New Zealand

Proposed to be Used
IR DIVISION
Air travel services; airline services; aircraft chartering; passenger transport and air cargo transport services; delivery of 
cargo; delivery of goods including flower delivery; booking and reservation of travel services including but not limited to 
booking and reservation services for holidays and tours; travel arrangement; providing information and data relating to 
the transport of goods and people; tourist information services (term considered too vague by the International Bureau - 
rule 13(2)(b) of the Common Regulations); sightseeing tour and cruise arranging services; package holiday services; 
transportation and travel services, including priority boarding, check-in, seating and reservation services and ticket 
upgrades, all the aforesaid provided as benefits in relation to a bonus program for frequent air travellers; planning, 
booking and ticketing of and information about travel and transport via electronic contact and communication with 
customers, such services being in relation to airline services; transport; transportation and delivery of goods and 
passengers by land, air and sea; seating reservation services; travel and transport reservation services; travel 
management services (term considered too vague by the International Bureau - rule 13(2)(b) of the Common Regulations); 
baggage services; tourist offices (term considered too vague by the International Bureau - rule 13(2)(b) of the Common 
Regulations); travel agency services (term considered too vague by the International Bureau - rule 13(2)(b) of the 
Common Regulations); arranging and operation of tours; courier services; vehicle hire services; chauffeur services; 
airport parking for vehicles; car parking valet services; freight services; packaging and storage of goods; storage and 
warehousing services; information services in relation to travel and transport; energy distribution and supply services 
including in connection with water, electricity, gas, energy and fuel; bonus, loyalty and reward programs being the supply 
of travel benefits, travel incentives, travel services and travel schemes; charitable services, namely distribution of goods 
such as foodstuffs, toys, clothing, furniture and household items; charitable services, namely providing transportation; 
information, advisory and consultancy services in relation to the aforementioned services; including the provision of all 
the aforementioned services electronically including via the internet.

6509



Trade Marks Journal No: 1803 ,   26/06/2017           Class 40 
 

Priority claimed from 28/06/2016; Application No. : 87086871 ;United States of America 

3537408    08/12/2016
[International Registration No. : 1335807]
INEOS CALABRIAN CORPORATION
1521 Green Oak Place 200 Kingwood TX 77339-2013 United States of America

Proposed to be Used
IR DIVISION
Custom process used to transform raw materials into sulfur dioxide.

6510



Trade Marks Journal No: 1803 ,   26/06/2017           Class 40 
 

Priority claimed from 16/08/2016; Application No. : 87139874 ;United States of America 

3544128    30/01/2017
[International Registration No. : 1342343]
Apollo Fusion, Inc.
688 Coral Ct. Los Altos CA 94024 United States of America

Proposed to be Used
IR DIVISION
Generation of nuclear energy.

6511



Trade Marks Journal No: 1803 ,   26/06/2017           Class 41 
 

Priority claimed from 16/10/2014; Application No. : 86425837 ;United States of America 

3054870    31/03/2015
[International Registration No. : 1249359]
Calm Clarity Co. 
1600 Nedro Ave, Floor 3 Philadelphia PA 19141 US

Proposed to be Used
IR DIVISION
Business education and training services, namely, developing customized in-company leadership and executive 
development programs, providing executive coaching services, and providing public and in-company keynote 
presentations to business leaders; business education and training services, namely, developing customized leadership 
and executive development programs, providing executive coaching services, and providing business education 
programs to employees and executives; educating at senior high schools; educating at university or colleges; education 
services, namely, providing classes, seminars and workshops in the field of mindfulness, resilience and leadership; 
education services, namely, training educators in the field of mindfulness, resilience and leadership and providing 
curricula in connection therewith; educational services, namely, conducting classes, seminars and workshops in the 
fields of mindfulness, resilience and leadership and distribution of training materials in connection therewith; educational 
services, namely, developing, arranging, and conducting educational conferences and programs and providing courses 
of instruction in the field of mindfulness, resilience, and leadership; leadership development training for educators; 
leadership development training in the field of mindfulness, resilience, and leadership; meditation training.

6512



Trade Marks Journal No: 1803 ,   26/06/2017           Class 41 
 

Priority claimed from 23/12/2016; Application No. : 2016749131 ;Russian Federation 

3537369    27/12/2016
[International Registration No. : 1337521]
Joint Stock Company "Torgovyi Dom "Stoloto"
Volgogradsky prospect, 43 korpus 3, RU-109316 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Gambling services; entertainment information; game services provided on-line from a computer network; organization of 
lotteries; television entertainment; timing of sports events; radio entertainment; entertainment services; providing casino 
facilities [gambling]; club services [entertainment or education]; ticket agency services [entertainment]; production of 
shows.

6513



Trade Marks Journal No: 1803 ,   26/06/2017           Class 41 
 

3537647    15/12/2016
[International Registration No. : 1333606]
ENGLISH WORLDWIDE, S.L.
C/ Aribau, 230-240 E-08006 BARCELONA Spain

Proposed to be Used
IR DIVISION
Educational services, training and teaching and educational services, training and teaching by means of global computer 
networks, all for the English language.

6514



Trade Marks Journal No: 1803 ,   26/06/2017           Class 41 
 

3537911    11/11/2016
[International Registration No. : 1334827]
Sockeye Media, LLC
Suite 1050, 40 Rector Street New York NY 10006 United States of America

Proposed to be Used
IR DIVISION
Educational and entertainment services, namely, providing a continuing program in the field of children's entertainment 
accessible by radio, television, satellite, audio, video and computer networks.

6515



Trade Marks Journal No: 1803 ,   26/06/2017           Class 41 
 

 

3538067    12/12/2016
[International Registration No. : 1334673]
Ultramax Products Ltd
D X Products Ltd, Unit 1, Horbury Junction Ind. Estate, Calder Vale Road, Horbury WAKEFIELD, West Yorkshire WF4 5ER, United 
Kingdom

Proposed to be Used
IR DIVISION
Health and wellness training.

6516



Trade Marks Journal No: 1803 ,   26/06/2017           Class 41 
 

 

3539273    05/01/2017
[International Registration No. : 1338849]
Lisa Lines
U1, 156 Fullarton Rd ROSE PARK SA 5067 Australia

Proposed to be Used
IR DIVISION
Editing services in this class; editing of written text; preparation of texts for publication; writing of texts (other than 
publicity texts).

6517



Trade Marks Journal No: 1803 ,   26/06/2017           Class 41 
 

3539361    30/06/2016
[International Registration No. : 1340108]
Global Leisure Solutions Limited
5 Argosy Court, Scimitar Way, Whitley Business Park Coventry, West Midlands CV3 4GA United Kingdom

Proposed to be Used
IR DIVISION
Football league services (term considered too vague by the International Bureau - rule 13(2)(b) of the Common 
Regulations); sporting, entertainment and cultural activities; providing of training and education; sports and fitness 
services; providing sports facilities; health and wellness training; sports tuition, health and fitness instruction; 
tournament and sports league services (term considered too vague by the International Bureau - rule 13(2)(b) of the 
Common Regulations); sporting services, sports coaching; sports club and sports camp services; sports park services; 
organising of sports and sports events; sports officiating; sports refereeing; competitions and entertainment; arranging 
football games and operation of football leagues (term considered too vague by the International Bureau - rule 13(2)(b) of 
the Common Regulations); organising and providing sports competitions, sports training, football leagues and events 
(term considered too vague by the International Bureau - rule 13(2)(b) of the Common Regulations); provision of 
education and training in the field of health, exercise and nutrition, weight loss courses; conducting fitness classes and 
events; fitness consultation and advisory services; fitness and health club services, football club services; provision of 
facilities for fitness and exercise; provision of facilities for sports events, tournaments and games; electronic publications 
(term considered too vague by the International Bureau - rule 13(2)(b) of the Common Regulations); providing online 
electronic publications; online publication of printed matter, magazines, periodicals and books; providing online 
entertainment; online entertainment in the nature of sports leagues; internet games (term considered too vague by the 
International Bureau - rule 13(2)(b) of the Common Regulations); operation of a website featuring these services and 
providing information and advice in relation to all of the aforesaid (term considered too vague by the International Bureau 
- rule 13(2)(b) of the Common Regulations).

6518



Trade Marks Journal No: 1803 ,   26/06/2017           Class 41 
 

Priority claimed from 08/07/2016; Application No. : 4286103 ;France 

3539732    03/01/2017
[International Registration No. : 1341374]
SAFRAN, Société anonyme
2 Boulevard du Général Martial Valin F-75015 PARIS France

Proposed to be Used
IR DIVISION
Education; training; practical training (demonstration); organization and conducting of training workshops, internships, 
colloquiums, seminars, conferences, symposiums, congresses; editing of books, magazines, newspapers, periodicals, 
publications and printed matter; provision of electronic publications and newsletters online (not downloadable) in the 
aeronautical field; online library services, namely provision of electronic library services for supplying electronic 
information in the aeronautical field, in the form of texts, photographs, images, audio and/or video via an online Web-
based portal; provision of information relating to training services in the aeronautical field; interactive online training 
services in the aeronautical field.

6519



Trade Marks Journal No: 1803 ,   26/06/2017           Class 41 
 

Priority claimed from 01/08/2016; Application No. : 87123381 ;United States of America 

3540194    13/01/2017
[International Registration No. : 1340565]
Flying Squirrel Sports, LLC
199 E. Pearl Ave., Ste. 102 Jackson WY 83001 United States of America

Proposed to be Used
IR DIVISION
Entertainment in the nature of a trampoline park; entertainment services, namely, providing party planning, birthday party 
planning services and organizing children's party entertainment activities; event planning and management services, 
namely, organizing and hosting special events for social entertainment purposes; providing fitness and exercise facilities;
conducting fitness classes; amusement park services; family amusement centers featuring climbing walls, video arcades 
and billiard tables.

6520



Trade Marks Journal No: 1803 ,   26/06/2017           Class 42 
 

Priority claimed from 02/12/2014; Application No. : 86468885 ;United States of America 

3074914    30/04/2015
[International Registration No. : 1252538]
SCOUT EXCHANGE LLC
711 BOYLSTON STREET BOSTON MA 02116 United States of America

Proposed to be Used
IR DIVISION
Providing online, non-downloadable software in the field of employee recruitment to enable candidates to find job 
openings and to enable employers to find suitable candidates for employment.

6521



Trade Marks Journal No: 1803 ,   26/06/2017           Class 42 
 

Priority claimed from 26/07/2016; Application No. : 40201612110X ;Singapore 

3536234    10/01/2017
[International Registration No. : 1335740]
SILVERSKY & CONSULTING PTE. LTD.
51 Goldhill Plaza, 07-10/11 Singapore 308900 Singapore

Proposed to be Used
IR DIVISION
Online provision of web-based applications.

6522



Trade Marks Journal No: 1803 ,   26/06/2017           Class 42 
 

3536298    08/12/2016
[International Registration No. : 1336162]
DigitalGlobe, Inc.
1300 W. 120th Avenue Westminster CO 80234 United States of America

Proposed to be Used
IR DIVISION
Providing information services, namely, providing geographic information through the collection, manipulation, 
processing, and/or formatting of images and geographic measurements of the earth.

6523



Trade Marks Journal No: 1803 ,   26/06/2017           Class 42 
 

Priority claimed from 21/12/2016; Application No. : 87277332 ;United States of America 

3537234    27/12/2016
[International Registration No. : 1337299]
Ford Motor Company
One American Road Dearborn MI 48126 United States of America

Proposed to be Used
IR DIVISION
Scientific research and development.

6524



Trade Marks Journal No: 1803 ,   26/06/2017           Class 42 
 

 

Priority claimed from 13/05/2016; Application No. : 070160 ;Jamaica 

3537977    11/11/2016
[International Registration No. : 1336049]
Apple Inc.
1 Infinite Loop Cupertino CA 95014 United States of America

Proposed to be Used
IR DIVISION
Design and development of computer software; computer software consulting services; support for developing computer 
systems, namely, troubleshooting of computer software problems; consultation services for developing computer 
systems, databases and applications; providing information in the field of computer software development online.

6525



Trade Marks Journal No: 1803 ,   26/06/2017           Class 42 
 

Priority claimed from 24/06/2016; Application No. : 015578503 ;European Union 

3538524    22/12/2016
[International Registration No. : 1338254]
Pharmafluidics N.V.
Technologiepark Zwijnaarde 3 B-9052 Gent

Proposed to be Used
IR DIVISION
Scientific consultancy, design and engineering relating to microfluidics, chromatography including high pressure liquid 
chromatography, low pressure liquid chromatography, gas chromatography, micro-extraction, separation of chemical 
phases in a sample and simulation and modelling of liquid flow in the above systems.

6526



Trade Marks Journal No: 1803 ,   26/06/2017           Class 42 
 

Priority claimed from 15/09/2016; Application No. : 4299519 ;France 

3539281    04/01/2017
[International Registration No. : 1338819]
BRIERE Edouard
68 Grande Rue F-72000 LE MANS France

Proposed to be Used
IR DIVISION
Software as a service (SaaS).

6527



Trade Marks Journal No: 1803 ,   26/06/2017           Class 42 
 

3539402    19/12/2016
[International Registration No. : 1339685]
WELLCENTIVE, INC.
100 MANSELL CT., SUITE 625 ROSWELL GA 30076 United States of America

Proposed to be Used
IR DIVISION
Providing online, non-downloadable computer software for use in the management of patient health records and records 
pertaining to patient outcomes.

6528



Trade Marks Journal No: 1803 ,   26/06/2017           Class 42 
 

 

Priority claimed from 28/10/2016; Application No. : 87219243 ;United States of America 

3539442    31/10/2016
[International Registration No. : 1337025]
AUTODESK, INC.
111 McInnis Parkway San Rafael CA 94903 United States of America

Proposed to be Used
IR DIVISION
Platform as a service (PAAS) featuring computer software platforms providing services, application programming 
interfaces, and software development kits to enable software developers and businesses, to develop software 
applications, products, and services; providing online non-downloadable computer software development software; 
information on software development provided via an internet website portal; software development consulting; technical 
support services in the field of software development.

6529



Trade Marks Journal No: 1803 ,   26/06/2017           Class 42 
 

 

3539670    19/12/2016
[International Registration No. : 1338534]
RiskIQ Inc.
22 Battery Street, 10th Floor San Francisco CA 94111 United States of America

Proposed to be Used
IR DIVISION
Computer services, namely, on-line scanning, detecting, quarantining and eliminating of viruses, worms, trojans, 
spyware, adware, malware and unauthorized data and programs on computers and electronic devices; software as a 
service (saas) services featuring software for use in monitoring, tracking, analysis, and display of relationships between 
data; software as a service (saas) services featuring software for monitoring, tracking, analysis, display and reporting 
dynamic internet threats and data relating to dynamic internet threats; software as a service (saas) services featuring 
software for use in computer and network security data analysis and visualization, and database management.

6530



Trade Marks Journal No: 1803 ,   26/06/2017           Class 42 
 

 

Priority claimed from 25/07/2016; Application No. : 87115101 ;United States of America 

3539685    24/01/2017
[International Registration No. : 1341718]
Thit! Inc.
113 East Spruce Street Beresford SD 57004 United States of America

Proposed to be Used
IR DIVISION
Creating and maintaining blogs for others; hosting on-line web facilities for conducting interactive discussion and 
sharing on-line content.

6531



Trade Marks Journal No: 1803 ,   26/06/2017           Class 42 
 

Priority claimed from 08/07/2016; Application No. : 87097513 ;United States of America 

3539867    06/01/2017
[International Registration No. : 1340396]
CapsoVision, Inc.
18805 Cox Ave., Suite 250 Saratoga CA 95070 United States of America

Proposed to be Used
IR DIVISION
Product research and development of medical devices and related equipment, namely, ingestible diagnostic apparatus 
and equipment for use in testing, diagnosing and using the ingestible diagnostic apparatus.

6532



Trade Marks Journal No: 1803 ,   26/06/2017           Class 42 
 

3540011    20/12/2016
[International Registration No. : 1338624]
CyberTech Systems and Software, Inc.
1301 West 22nd Street, Suite 308 Oak Brook IL 60523 United States of America

Proposed to be Used
IR DIVISION
Information technology (IT) consulting services; providing temporary use of secure, searchable, shareable, web-based 
software enabling individuals to store and transmit information relating to officer safety, public safety and crime 
management; providing temporary use of web-based software for monitoring, responding to, developing, disseminating, 
storing and tracking dispatch calls and bulletins; providing temporary use of web-based software for integration of 
warrants, parole information, sex offender information and databases, DMV information and databases, pawn databases 
and code enforcement; providing temporary use of web-based software for dispatch monitoring, namely, integration of 
data regarding emergency call information, suspects, victims, witnesses, vehicle information, nearby activities, related 
crimes and other relevant information; providing temporary use of web-based software for integration of data relating to 
police investigations; providing temporary use of web-based software for creation of intelligence products such as maps, 
bulletins, BOLO's and reports; providing temporary use of web-based software for provision of report templates and 
workflows; providing temporary use of web-based software for data integration and analysis of law enforcement 
investigations; providing temporary use of web-based software for delivery of public safety information, messages and 
investigative tools.

6533



Trade Marks Journal No: 1803 ,   26/06/2017           Class 42 
 

Priority claimed from 09/08/2016; Application No. : 015739279 ;European Union 

3540681    19/01/2017
[International Registration No. : 1341722]
INVENT Industrial Mixing Systems GmbH
Am Pestalozziring 21 91058 Erlangen Germany

Proposed to be Used
IR DIVISION
Consultancy in the field of flow mechanics, technical planning and consultancy, engineering, technical optimisation, 
technical simulations, design of environmental technology and process engineering installations.

6534



Trade Marks Journal No: 1803 ,   26/06/2017           Class 42 
 

3540757    05/01/2017
[International Registration No. : 1339448]
Cropster GmbH
Haydnplatz 9 A-6020 Innsbruck Austria

Proposed to be Used
IR DIVISION
Software as a service [saas]; hosting services and software as a service and rental of software.

6535



Trade Marks Journal No: 1803 ,   26/06/2017           Class 43 
 

3537467    14/12/2016
[International Registration No. : 1335744]
OSES GRUP GIDA SAN.VE TIC.LTD.STI.
Karayollari Mah.568 Sok.No:14/1, Gaziosmanpasa ISTANBUL Turkey

Proposed to be Used
IR DIVISION
Services for providing food and drink; temporary accommodation; day-nurseries (crèches); boarding for animals.

6536



Trade Marks Journal No: 1803 ,   26/06/2017           Class 43 
 

3540278    23/01/2017
[International Registration No. : 1341346]
Churned Creamery, Inc.
22755 Savi Ranch Parkway G Yorba Linda CA 92887 United States of America

Proposed to be Used
IR DIVISION
Ice cream shop services in the nature of a restaurant; ice cream parlor featuring ice cream, dairy, bakery, and beverage 
products.

6537



Trade Marks Journal No: 1803 ,   26/06/2017           Class 43 
 

3540750    15/12/2016
[International Registration No. : 1338638]
MC Group Pte Ltd
16 Mohamed Sultan Road, 03-01 Singapore 238965 Singapore

Proposed to be Used
IR DIVISION
Advice concerning cooking recipes; bar services; bistro services; cafe services; cafes; catering services; club services 
for the provision of food and drink; consultancy services relating to food; consultancy services relating to food 
preparation; consultancy, advisory and information services in relation to the provision of food and drink; consultation 
services relating to food; contract catering services; cooking services; food and drink catering; food cooking services; 
food preparation; preparation of food and drink; preparation of take-away and fast food; providing food and drink; 
provision of information relating to restaurants; provision of information relating to the preparation of food and drink; 
restaurant reservation services; restaurant services; restaurant services for the provision of fast food; restaurants; self-
service cafeteria services; self-service restaurants; snack bars; snack-bars; take away food services; takeaway food and 
drink services; waitressing (serving of food and drink); wine bar services; wine club services (the provision of drink).

6538



Trade Marks Journal No: 1803 ,   26/06/2017           Class 44 
 

Priority claimed from 11/07/2016; Application No. : 87098852 ;United States of America 
Taconic Biosciences, Inc.
One Hudson City Centre Hudson NY 12534 United States of America

Proposed to be Used
IR DIVISION
Providing information via an Internet website portal for accessing, tracking and sharing information relating to the 
generation, development and acquisition of animal cohorts and colonies of rodent models.
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Trade Marks Journal No: 1803 ,   26/06/2017           Class 44 
 

Priority claimed from 11/07/2016; Application No. : 87098852 ;United States of America 

3539924    06/01/2017
[International Registration No. : 1341686]
Taconic Biosciences, Inc.
One Hudson City Centre Hudson NY 12534 United States of America

Proposed to be Used
IR DIVISION
Providing information via an Internet website portal for accessing, tracking and sharing information relating to the 
generation, development and acquisition of animal cohorts and colonies of rodent models.
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Trade Marks Journal No: 1803 ,   26/06/2017           Class 45 
 

Priority claimed from 29/04/2016; Application No. : 015393416 ;European Union 

3539823    11/10/2016
[International Registration No. : 1340145]
Graphic Resources, S.L.
Molina Lario, 13, 5 planta E-29015 Málaga Spain

Proposed to be Used
IR DIVISION
Provision of information on industrial property rights; industrial property right and copyright management for others; 
granting of licenses to others for use of industrial property rights and copyrights; copyright management; intellectual 
property and copyright licensing; consultancy regarding intellectual property and copyright management.
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Trade Marks Journal No: 1803 ,   26/06/2017           Class 99 
 

2706753    24/10/2013
[International Registration No. : 1190297]
The Secretary of State for Defence
UK Hydrographic Office, Intellectual Property Office, Admiralty Way Taunton, Somerset TA1 2DN United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software featuring hydrographic, oceanographic, navigational, maritime safety, maritime 
telecommunications, light and fog signal data and information and tidal height and motion predictions; downloadable 
electronic publications and downloadable electronic charts featuring hydrographic, oceanographic, navigational, 
maritime safety, maritime telecommunications data and information and tidal height and motion predictions; computer 
software for authorising access to data bases featuring hydrographic, oceanographic, navigational, maritime safety, 
maritime telecommunications data and information and tidal height and motion predictions.

Cl.41;Electronic publication services relating to hydrographic, oceanographic, navigational, maritime safety, maritime 
telecommunications, light and fog signal data and information and tidal height and motion predictions.
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Trade Marks Journal No: 1803 ,   26/06/2017           Class 99 
 

 

3058170    06/02/2015
[International Registration No. : 1250738]
Panasonic Cloud Management Service Europe B.V.
Hogehilweg 19 NL-1101 CB Amsterdam Zuidoost

Proposed to be Used
IR DIVISION
Cl.9;Electric and electronic security and monitoring apparatus and instruments; alarm apparatus and instruments (other
than for land vehicles); security system equipments; cameras and other monitoring apparatus for remote monitoring 
systems; motion detectors, including ultrasonic wave, microwave and passive infrared detectors; personal security 
apparatus; security apparatus for monitoring people, buildings and transport; apparatus for recording, transmission or 
reproduction of sound or images; magnetic data carriers; recording discs.

Cl.35;Advertising; public relations services; business management; business administration; office functions; 
marketing services; market prospecting, research and analysis; recruiting, providing, deploying and seconding of 
personnel, in particular for the security industry; business mediation with regard to the supply, purchase and sale, and 
import and export of goods related to the security industry, including cameras; business management by brokers, agents 
or representatives for the security sector; business and business organisation management, including project and interim 
management; business organisation audits; business organisation (policy) consultancy in connection with security, 
safety, surveillance and crime control; consultancy, advice and information regarding the aforesaid services, including 
provided via electronic networks, such as the internet.

Cl.38;Telecommunication services; providing of information in the field of telecommunications systems; 
telecommunications integration services; communications via electronic platforms; electronic data interchange services; 
telecommunications services for file creation, maintenance and document and information exchange services; 
communications services via the intranet, extranet, internet and other electronic means; provision of telecommunications 
access to databases and the internet; information, consultancy and advice relating to any of the aforesaid services; 
telecommunications with regard to online information services; providing of telecommunications facilities required for 
providing of various services; alarm indication via telecommunications channels, in particular using security apparatus.

Cl.45;Security services for protection of goods and people, including by electronic means, including identification, 
(access) control and surveillance; security guard services; mobile surveillance patrols and surveillance services 
(surveillance); surveillance services by means of command and control centres; surveillance of people, goods, buildings 
and sites; bodyguard services; services of security personnel (guards); security inspections, audits and analyses for 
security purposes in connection with risk assessment; security consultancy; rental of alarm systems; security 
consultancy in connection with the purchase of security goods and services; consultancy, advice and information 
regarding the aforesaid services, including provided via electronic networks such as the internet.

6543



Trade Marks Journal No: 1803 ,   26/06/2017           Class 99 
 

Priority claimed from 24/09/2014; Application No. : 013294244 ;European Union 

3058902    20/03/2015
[International Registration No. : 1250672]
AB Ph. Nederman & Co
P.O. Box 602 SE-251 06 Helsingborg Sweden

Address for service in India/Attorney address:
LALL LAHIRI AND SALHOTRA
RCY HOUSE, PLOT NO. B-28, SECTOR-32, INSTITUTIONAL AREA, GURGAON-122001 (HARYANA)

Proposed to be Used
IR DIVISION
Cl.7;Filters for industrial purposes; drum filters; valves for filters; cartridges for filter machines.

Cl.16;Filter media of paper, filter paper.

Cl.24;Filtering materials of textile, filter fibers (textile); fabrics, fiberglass fabrics, yarns and weaves for filters.
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Trade Marks Journal No: 1803 ,   26/06/2017           Class 99 
 

 

Priority claimed from 30/04/2014; Application No. : 86268167 ;United States of America 

3058910    28/10/2014
[International Registration No. : 1250693]
Cue Inc. 
11100 Roselle St., Suite A San Diego CA 92121 US

Proposed to be Used
IR DIVISION
Cl.1;Diagnostic agents, preparations, and substances for scientific or research use; chemical and biological agents, 
preparations, and substances for analyte detection in specimen for scientific or research use.

Cl.5;Diagnostic agents, preparations, and substances for medical purposes; chemical and biological agents, 
preparations, and substances for analyte detection in specimen for medical purposes.

Cl.9;Sample preparation and analysis software for clinical research and medical uses.

Cl.10;Sample preparation device for medical diagnostic use; sample analysis device for medical use, namely, a 
cartridge that analyzes biological samples; kits comprised of sample collection devices and sample preparation devices 
for medical use.

Cl.44;Health and medical wellness and diagnostic testing, analysis, reporting, tracking, and counseling services 
provided via a computer, the Internet, and/or a network of computers.
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Trade Marks Journal No: 1803 ,   26/06/2017           Class 99 
 

Priority claimed from 10/10/2014; Application No. : 667329 ;Switzerland 

3059014    19/03/2015
[International Registration No. : 1250611]
ChildRightNow International
Dorfgasse 38, CH-4900 Langenthal Switzerland

Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI
D-17 SOUTH EXTENSION, PART-II, NEW DELHI 110049

Proposed to be Used
IR DIVISION
Cl.35;Advertising services; public relations; business management; business administration; office functions, namely 
management and coordination of scholarships, of financial assistance, of humanitarian, cultural and social projects and 
activities.

Cl.36;Charitable fundraising services, namely charitable fundraising services for others; charitable fundraising services
in support of the needy and underprivileged; general interest services, namely provision of financial aid to victims and 
auxiliary personnel, affected by disasters whether natural or being the result of civilization; provision of financial aid to 
social and charitable organizations.

Cl.41;Organization of cultural, sporting, educational and recreational events; training services, namely conducting of 
teaching, seminars and training workshops; hosting of instructional, educational and training courses as well as of 
training programs.

Cl.45;Lobbying services other than for commercial purposes, for promotion of the interests of national and 
international organizations for non-profit purposes, particularly charitable association services.
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Trade Marks Journal No: 1803 ,   26/06/2017           Class 99 
 

Priority claimed from 09/06/2014; Application No. : 012952801 ;European Union 

3059092    26/11/2014
[International Registration No. : 1250575]
MANUEL FACCHINI
Via Solferino 11 I-20121 MILANO Italy

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery; perfumes; essential oils; cosmetics; hair lotions; dentifrices; perfumed water; eau de 
toilette; extracts of flowers; make-up; skincare cosmetics; cosmetic preparations for hair care; cosmetic preparations for 
nails; eye make-up; make-up preparations for the lips; cosmetic preparations for cheeks; eyebrow cosmetics; astringents 
for cosmetic purposes; cosmetic preparations for bath; foundation creams; face powder; eyelid shadow; eyebrow 
pencils; lipstick; lip gloss; lip liners; mascara; lash enhancers; brow pencils; brow fixers; cosmetic creams; eye toner; 
facial make up sets; skin cream; hair creams; moisture protection creams; skin whitening creams; eau de Cologne; skin 
lotion; skin cleansing lotion; body lotion; skin moisturizing lotions; antiperspirants; deodorant for personal use; cleaning 
preparations for personal use; incense; preparations for perfuming the air.

Cl.9;Optical instruments, in particular spectacles; sunglasses; corrective eyewear; contact lenses; frames for glasses; 
lenses for eyeglasses; glasses cases; goggles; anti-reflective lenses; anti-glare glasses; anti-dazzle spectacles; lenses for
sunglasses; sunglass and eyeglass frames; sports training eyeglasses; containers for contact lenses; portable phones; 
mobile telephones; cell phone straps; mobile telephone batteries; protective carrying cases for portable music players, 
including MP3 players; eyeglasses; head protection; protective helmets for sports; protective masks; clothing and 
footwear for protection against accidents, irradiation and fire; scientific, nautical, surveying, photographic, 
cinematographic, weighing, measuring, signalling, checking (supervision), life-saving and teaching apparatus and 
instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers; recording 
discs; compact discs; DVDs and other digital recording media; mechanisms for coin-operated apparatus; cash registers; 
calculators; data processing equipment; computers; computer software; fire-extinguishing apparatus; electronic diaries; 
postage stamp checking apparatus; voting machines; photocopiers; neon lights; telephone receivers; taximeters; speed 
indicators; ammeters; cosmographic instruments; telephone wires; carbon tubes; electronic chips; fluorescent screens; 
remote monitoring apparatus; filaments for conducting light; surge arresters; radiological apparatus for industrial 
purposes; alarms; animated cartoons; clothing heated using electrical energy.

Cl.18;Animal skins, hides; trunks and travelling bags; umbrellas and parasols; walking sticks; whips, harness and 
saddlery; alpenstocks; umbrella rings; saddle trees; fastenings for saddles; umbrella or parasol ribs; leather shoulder 
straps; hat boxes of leather; boxes, of leather or leatherboard; boxes of vulcanised fibre; harness; baggage; chain mesh 
purses; bridles (harness); bridoons; straps for soldiers' equipment; cases, of leather or leatherboard; umbrella sticks; 
walking stick seats; frames for umbrellas or parasols; handbag frames; satchels; leatherboard; baggage; vanity cases, 
not fitted; horse collars; collars for animals; leather laces; harness traces; straps for skates; leather thongs; horse 
blankets; coverings of skins or hides; butts [parts of hides]; leather, unworked or semi-worked; saddle cloths for horses; 
pouches for babies; stirrups; stirrup leathers; key bags; net bags for shopping; leather thread; umbrella covers; casings, 
of leather, for springs; trimmings of leather for furniture; harness fittings; knee-pads for horses; covers for animals; 
haversacks; leather leashes; head-stalls; briefcases; briefcases for documents; imitation leather; bits for animals; 
muzzles; nose bags [feed bags]; blinkers; skins of chamois, other than for cleaning purposes; curried skins; rubber parts 
for stirrups; walking stick handles; umbrella handles; suitcase handles; card cases; wallets; carrying cases; music cases; 
lead reins; furniture coverings of leather; tool bags of leather, empty; sling bags for carrying infants; casual bags; 
rucksacks; hand bags; shopping bags; wheeled shopping bags; bags for climbers; bags for campers; beach bags; gym 
bags; baggage; bags for packaging (of leather); garment bags for travel; baby carriers pouches; leather straps; riding 
saddles; traces; travelling sets of leather; valves of leather.

Cl.25;Clothing; footwear; headgear; non-slipping devices for footwear; bandanas [neckerchiefs]; headbands [clothing]; 
stockings; sweat-absorbent stockings; bibs, not of paper; berets; smocks; boas; tights; hosiery; caps; swimming caps; 
shower caps; boots; ankle boots; gaiters; suspenders; lace boots; collar protectors; camisoles; pants (am.); bathing 
drawers; skull caps; bodices [lingerie]; hoods [clothing]; hat frames [skeletons]; waist belts; money belts (clothing); 
shawls; footmuffs; pullovers; hats; hats (paper); chasubles; socks; slippers; football boots; beach shoes; ski boots; 
sports shoes; shirts; short-sleeve shirts; tights; collars; wetsuits for water-skiing; petticoat; salopettes; corsets; bustiers; 
suits; swimsuits; masquerade costumes; beachwear; earmuffs; studs for football boots; ties; jodhpurs; babies' pants 
[clothing]; dress shields; ready-made linings; sashes for wear; footwear uppers; shirt yokes; espadrilles; shoulder 
scarves; detachable collars; fittings of metal for footwear; sock suspenders; scarves; pelisses; trench coats; girdle; 
galoshes; ski gloves; gloves; waistcoats; gaiters; wimples; motorists' clothing; cyclists' clothing; top hats; mackintoshes;
leg warmers; suspender belts for women; garters; jerseys; skirts; skorts; petticoats; ascots; layettes [clothing]; liveries; 
jumpers; cuffs; muffs [clothing]; maniples; jackets; mantillas; sleep masks; mittens; cowls; topcoats; pants (am.); parkas; 
bath robes; pelerines; shirt fronts; pockets for clothing; dress handkerchiefs; ponchos; pullovers; pyjamas; gowns; 
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pinafore dresses; clogs; sandals; bath sandals; saris; sarongs; soles for footwear; internal soles for footwear; shoes; 
bath shoes; gymnastic shoes; sports shoes; trouser straps; underwear; sweat-absorbent underwear; brassieres; aprons 
[clothing]; heelpieces for footwear; heelpieces for stockings; heelpieces for footwear; tee-shirts; footwear uppers; togas; 
welts for footwear; knitwear [clothing]; turbans; uniforms; stuff jackets [clothing]; jackets [clothing]; fishing vests; ready-
to-wear clothing; outerclothing; clothing for gymnastics; clothing of leather; clothing of imitations of leather; paper 
clothing; visors; veils [clothing]; pelisses.

Cl.35;Advertising; business management; business administration; office functions; organization of fashion shows for 
promotional purposes; shop window dressing; retailing, including online, and mail order sale in relation to cosmetics, 
perfumery, spectacles, jewellery, clothing, footwear, headgear, leatherware; sales promotion; marketing services; 
promotion of products via television with sales offers; organization of events for commercial events; business 
information or enquiries; business management consultancy; business investigation; consultancy relating to business 
organisation; relocation services for businesses; import-export agency services; personnel management consultancy; 
business auditing; compilation of information into computer databases; the bringing together, for the benefit of others, of 
a variety of goods, being cosmetics, perfumery, spectacles, jewellery, clothing, footwear, headgear, leatherware, enabling 
customers to conveniently view and purchase those goods in shops, including department stores, retail outlets for 
clothing, retail outlets for footwear, retail outlets for leatherware and bags, retail outlets for sporting articles and retail 
outlets for sporting equipment; the bringing together, for the benefit of others, of cosmetics, perfumery, spectacles, 
jewellery, clothing, footwear, headgear, leatherware, enabling customers to conveniently view and purchase those goods 
via internet websites; rental of vending machines; organisation of art exhibitions for advertising or commercial purposes.
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Trade Marks Journal No: 1803 ,   26/06/2017           Class 99 
 

Priority claimed from 18/09/2014; Application No. : 268397 ;Israel 
3059135    22/09/2014
[International Registration No. : 1250570]
WIX.COM LTD
40 Namal Tel Aviv Street 6350671 Tel Aviv IL

Address for service in India/Agents address:
LEX ORBIS
INTELLECTUAL PROPERTY PRACTICE 709/710, TOLSTOY HOUSE 15-17, TOLSTOY MARG, NEW DELHI-110001.

Proposed to be Used
IR DIVISION
Cl.9;Computer software, namely, software and software development tools and applications for designing, editing, 
creating, hosting, customizing, modifying, maintaining and updating websites, web pages for others and interactive 
applications, on a global computer network, mobile devices and social media sites and applications; providing 
downloadable software for use by others to customize, design, edit, modify, maintain and update websites, web pages 
and interactive applications, on a global computer network, mobile devices and social media sites and applications (terms 
considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); interactive multimedia 
computer program for use by others in designing, editing, creating, modifying, customizing and updating websites, web 
pages and interactive applications, on a global computer network, mobile devices and social media sites and 
applications; computer e-commerce software to allow users to perform electronic business transactions via a global 
computer network, mobile devices and social media sites and applications; downloadable software for transaction 
processing, payment and billing systems; downloadable software in the nature of a mobile application for transaction 
processing, payment and billing systems; computer software, namely, electronic financial platform that accommodates 
multiple types of payment and debt transactions in an integrated mobile phone, PDA, and web based environment.

Cl.35;Optimization of online websites for third parties; search engine and web site optimization.

Cl.42;Providing temporary use of online non-downloadable software for designing, creating, hosting, customizing, 
editing, modifying, maintaining and updating websites, web pages for others and interactive applications, on a global 
computer network, mobile devices and social media sites and applications; application services provider (ASP) featuring 
software for use in designing, editing, creating, hosting, customizing, modifying, maintaining and updating websites, web 
pages of others and interactive applications, on a global computer network, mobile devices and social media sites and 
applications; cloud computing featuring software for use by others in designing, creating, customizing, modifying, 
editing, maintaining and updating websites, web pages and interactive applications, on a global computer network, 
mobile devices and social media sites and applications; computer services, namely, cloud hosting provider services; 
providing virtual computer systems and virtual computer environments through cloud computing; consulting services in 
the field of cloud computing; consulting services in the field of software development tools and applications for designing
and creating websites, web pages and interactive applications; providing consultation services in the field of website 
development; developing and hosting a server on a global computer network for the purpose of facilitating e-commerce 
transactions; providing on-line non-downloadable software for supporting and managing the creation and sending of bulk 
electronic mail which customers can use to design and send email advertising and promotional campaigns and to 
manage such campaigns; providing temporary use of online non-downloadable software for use by others to customize, 
modify, edit, maintain and update websites, web pages and interactive applications, on a global computer network, mobile 
devices and social media sites and applications; website design and development for others; Internet and mobile Internet 
application development for others; computer user interface design for others; design of computer programs for others in 
the field of performance-based marketing and sales on the Internet and mobile Internet, and for systems for administering 
Internet and mobile Internet sales, marketing and booking activities; computer systems analysis, namely tracking and 
measuring Internet and mobile Internet activities; design of software packages in the field of digital marketing and 
advertising for others; and monitoring, testing, analyzing, and reporting on the Internet traffic control and content control 
of the web sites of others; providing a website featuring non-downloadable software for transaction processing, payment and 
billing systems (terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations). 
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Trade Marks Journal No: 1803 ,   26/06/2017           Class 99 
 

Priority claimed from 10/07/2014; Application No. : 013073333 ;European Union 

3059140    09/01/2015
[International Registration No. : 1250578]
BFT S.p.A.
Via Lago di Vico, 44 I-36015 Schio (Vicenza) Italy

Proposed to be Used
IR DIVISION
Cl.7;Engines not for land vehicles; machine coupling and transmission components other than for land vehicles; 
electric motors other than for driving land vehicles; gear motors; control mechanisms for machines, engines or motors; 
mechanical and hydraulic lifts; hydraulic devices, pneumatic devices and mechanical devices for opening, closing and 
releasing of doors, gates, shutters, hinged shutters, windows, roller shutters, sun awnings, parking bollards, parking 
barriers, vehicle and pedestrian barriers.

Cl.9;Electric and electronic apparatus and instruments for checking (supervision), programming, signalling, controlling, 
securing, monitoring and management of the opening, closing and releasing of doors and gates; electric and electronic 
apparatus and instruments for checking (supervision), programming, signalling, controlling, securing, monitoring and 
management of the opening, closing and releasing of shutters, windows, roller shutters, sun awnings and hinged 
shutters; electric and electronic apparatus and instruments for checking (supervision), programming, signalling, 
controlling, securing, monitoring and management of the opening, closing and releasing parking barriers, vehicle 
barriers, pedestrian barriers and parking bollards; electric and electronic apparatus and instruments for controlling, 
signalling, measuring for electric and electronic data processing equipment and data carriers, for cash registers, for notes
or coin-operated automatic machines for controlling access to restricted areas and car parks; coin-operated gates for car 
parking; warning devices; smoke detectors; burglar alarms; monitoring apparatus, electric; entry phone and video entry 
phone switchboards; radios; switchboards and computer software for programming, controlling, monitoring of the 
aforesaid apparatus and instruments; computer programmes [programs], recorded; electric batteries; blinkers [signalling 
lights]; luminous or metallic signalling panels; control panels (electricity); telecommunication transmitters; remote 
control apparatus; multiple control signal transmission units; radio operated door lock controls; electrical controls; 
digital optical transmission apparatus; radio frequency identification devices [transponders]; apparatus for the 
transmission of data; data switching apparatus; speech recognition apparatus; data storage devices; time programmers; 
data processing equipment; payment terminals, money dispensing and sorting devices; multifunctional remote controls; 
voice recognizers; video monitor controllers; electric fence energizers; starters for electric lights; connecting modules for 
electric controls; access control devices; water leakage detection alarms; personal alarms; releasable locking devices 
[electric]; radio-frequency controlled locks; safety locking devices (electric); traffic light apparatus [signalling devices]; 
fire detectors; electric apparatus for remote ignition; electronic door locks; video door telephone apparatus; electronic 
door locks; automatic security barriers; smoke detectors; smoke detectors; personal alarms; anti-theft warning 
apparatus; security alarms; electric alarms for smoke; electric alarms for fire; sound alarms, other than for vehicles; 
warning alarms [other than for vehicles]; alarms for the detection of inflammable gases; remote alarms [other than anti-
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theft for vehicles]; switchboards; annunciators; alarm panels; transmitters for the transmission of electronic signals; 
alarm signalling transmitters; wireless transmitters; radio-frequency transmitter; apparatus for the transmission of data; 
radio transmitters; digital transmitters; video cameras adapted for monitoring purposes; monitoring units [electric]; 
security surveillance apparatus; electric devices for opening, closing and releasing of doors, gates, shutters, hinged 
shutters, windows, roller shutters, sun awnings, parking bollards, parking barriers, vehicle and pedestrian barriers; 
electronic systems for opening, closing and releasing of doors, gates, shutters, hinged shutters, windows, roller shutters.

Cl.35;Online advertising on a computer network relating to electric equipment and machinery; presentation of electric 
equipment and machinery on communications media of all kinds for retailing; sales promotion of electric equipment and 
machinery for others; organisation of exhibitions of electric equipment and machinery for business or advertising 
purposes; organisation of trade fairs in relation to electric equipment and machinery for business or advertising 
purposes; advertising of electric equipment and machinery; providing and rental of advertising space on the internet in 
relation to electric equipment and machinery; providing of business information, including on the internet, in relation to 
electric equipment and machinery; dissemination of advertising and promotional material, magazines, pamphlets, guides, 
directories and lists, handbooks, catalogues and leaflets in relation to electric equipment and machinery; retailing or 
wholesaling in relation to electric equipment and machinery; online sales in relation to electric equipment and machinery; 
information and business consultancy for consumers in relation to electric equipment and machinery; business 
management support in relation to electric equipment and machinery; trade marketing (other than selling) in relation to 
electric equipment and machinery; telephone marketing (other than selling) in relation to electric equipment and 
machinery; electronic commerce services, namely providing information in relation to electric equipment and machinery 
via telecommunications networks for advertising and sales purposes; administrative processing of sales orders made via 
mail order in relation to electric equipment and machinery; office functions for receiving sales orders in relation to electric
equipment and machinery; negotiating agreements in relation to the sale and purchase of electric equipment and 
machinery.
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Trade Marks Journal No: 1803 ,   26/06/2017           Class 99 
 

 

Priority claimed from 04/12/2014; Application No. : 013525704 ;European Union 

3059186    09/04/2015
[International Registration No. : 1250508]
Supfina Grieshaber GmbH & Co. KG
Schmelzegrün 7 77709 Wolfach Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines for surface processing; machine tools; grinding machines; machines for treating surfaces; machines and 
apparatus for polishing (electric); finishing machines; attachments for the aforesaid machines, included in this class; 
machine parts for the aforesaid machines, included in this class.

Cl.40;Treatment of materials, namely superfinishing of parts for roller bearings, rollers, camshafts, crank shafts and 
workpieces of metal, plastic, ceramic or glass; machining of surfaces; contract manufacturing, for others, of workpieces 
of metal, in particular rolling bearing parts, camshafts, crank shafts.
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Trade Marks Journal No: 1803 ,   26/06/2017           Class 99 
 

Priority claimed from 22/05/2014; Application No. : 012896718 ;European Union 

3059188    18/11/2014
[International Registration No. : 1251020]
GESSI S.p.A.
Frazione Vintebbio, Parco Gessi I-13037 Serravalle Sesia, Vercelli Italy

Proposed to be Used
IR DIVISION
Cl.24;Textiles and textile goods, not included in other classes; furnishing fabrics; towels; bath linen, other than 
clothing; shower curtains of textile or plastic material; curtains of textile or plastic; fitted toilet lid covers of fabric; 
washing mitts; lingerie fabric; linens; table covers; glass cloths [towels]; table cloths, not of paper; table linen, not of 
paper; bed clothes and blankets; bed covers; bed sheets; bed throws; pillowcases [pillow slips]; diapered linen; elastic 
woven material; textile tissues; linings [textile]; coverings for furniture; knitted fabric; non-woven textile fabrics; fabrics; 
fabrics for furniture; woven fabrics for furniture; furniture coverings of textile; furniture coverings of plastic; drugget; 
door curtains; wall hangings of textile; fabric of imitation animal skins; fabrics; mosquito nets.

Cl.25;Clothing; jackets; jackets [clothing]; mackintoshes; topcoats; gowns; articles of clothing for men, women and 
children; underwear; lingerie; underwear; jumpers; wearing apparel; clothing of leather and imitations of leather; pelisses;
knitwear (clothing); pullovers; undershirts; tee-shirts; cloaks; skirts; pants (Am.); bermuda shorts; shirts; socks; knee-
high socks; tights; pant stockings; lounging robes; girdle; salopettes; pants (Am.); suits; pants (Am.); knickers; 
brassieres; pajamas (Am.); swimwear; loungewear; bath robes; shawls; sashes for wear; waist belts; garters; headgear; 
hats and other headgear; scarves; pocket squares; gloves; footwear; sports shoes; boots; footwear; half-boots; sandals; 
mules, slippers.
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Trade Marks Journal No: 1803 ,   26/06/2017           Class 99 
 

Priority claimed from 15/05/2014; Application No. : 012877742 ;European Union 

3059225    19/06/2014
[International Registration No. : 1250976]
Gurulogic Microsystems Oy
Linnakatu 34 FI-20100 Turku Finland

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware and software for providing communication with computerized global information networks; 
computer hardware and software for receiving, converting, transmitting, streaming, and reviewing audio, video, graphics, 
images, data and information recorded on digital video recorders; computer software for the transmission, recording, 
reproduction, display, organization, management, manipulation and review of audio, video, audio-visual content, images, 
files, messages, text and other data for facilitation of communications between two or multiple users via computer 
networks, communication networks and the global information network; internet and peer-to-peer communications 
networks; computer software for enabling messaging and instant messaging via the internet; character recognition 
software; pattern recognition software; equipment and software for data encryption.

Cl.35;Advertising and information distribution services providing advertising space via the global computer network; 
providing information on shopping opportunities provided by others; providing business information from a wide variety 
of web sites in the fields of recreation, business, living, shopping, the home, and the internet; marketing a variety of 
services provided by others by disseminating information on a global computer network; retail of computer hardware and 
software, retail of security surveillance apparatus, namely, security surveillance systems and electric and electronic 
components of security surveillance systems; retail of video surveillance apparatus, namely, video surveillance systems 
and electric and electronic components of video surveillance systems, cameras, digital cameras, network cameras, web 
cameras, ip cameras, thermal cameras; retail of access control apparatus, namely, access control and alarm monitoring 
systems and electric and electronic components of access control and alarm monitoring systems, operating software for 
video surveillance apparatus, operating software for access control apparatus, intercom apparatus, namely, intercom 
systems and electric and electronic components of intercom systems; retail of video intercom systems, namely, video 
door entry systems and electric and electronic components of video door entry systems, audio intercom systems, 
namely, audio door entry systems and electric and electronic components of audio door entry systems; advisory services 
relating to customer service.

Cl.38;Audio and video teleconferencing; communication services for transmitting and receiving audio, video, audio-
visual content, images, files, text and other data for the facilitation of communications between two or multiple users via 
computer networks, communication networks and the global information network; text and instant messaging services; 
internet and peer-to-peer communications; internet telephony and video-conference services; messaging and instant 
messaging services via the internet; transmission and streaming of audio, visual and audio-visual content via computer 
networks, communication networks and the global information network; audio, text and video broadcasting services over 
computer or other communications networks, namely, uploading, posting, displaying, and electronically transmitting 
data, information, digital music, audio, video images; telecommunications services, namely, providing online and 
telecommunication facilities for real-time interaction between and among users of computers, mobile and handheld 
computers, and wired and wireless communication devices; video-on-demand transmission services; video broadcasting; 
transmission of voice, data, images, signals, messages and information.

Cl.42;Computer programming; developing computer systems, databases and applications; digital compression of 
computer data; services for the design, development, installing, updating, maintenance of and providing computer 
software to enable communication with computerized global information networks; design, development, installation, 
updating, maintenance of and providing computer software to enable communication with computerized global 
information networks; design and development of internet and peer-to-peer communications applications; design, 
development, installing, updating, maintenance of computer software for use in messaging and instant messaging 
services; design and development of video-conferencing and video surveillance software solutions.

Cl.45;Licensing of computer software; licensing of intellectual property; technology licensing.
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Priority claimed from 10/10/2014; Application No. : 1651809 ;Australia 

3060411    09/04/2015
[International Registration No. : 1250923]
The Macfarlane Burnet Institute for Medical Research and Public Health Limited
85 Commercial Road Melbourne VIC 3004 Australia

Address for service in India/Attorney address:
LEX ORBIS
INTELLECTUAL PROPERTY PRACTICE, 709/710, TOLSTOY HOUSE, 15-17, TOLSTOY MARG, NEW DELHI - 110 001

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and medicinal preparations and substances; vaccines.

Cl.42;Research and development; medical research; pharmaceutical research; diagnostic research and development; 
consulting and reporting in the fields of medical and pharmaceutical research; research and development services 
including in relation to development of programmes for the treatment of diseases including hiv, malaria, hepatitis and 
tuberculosis; research and development in the field of birthing and nutrition; provision of information in relation to the 
foregoing.
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Priority claimed from 23/10/2014; Application No. : T1417008J ;Singapore 

3060715    30/10/2014
[International Registration No. : 1250901]
USG Boral Building Products Pte. Limited
8 Boon Lay Way, #08-14 8 @ Tradehub 21 Singapore 609964 SG

Proposed to be Used
IR DIVISION
Cl.6;Metal ceiling plates; metal bars for ceiling building or ceiling construction; metal frames for ceiling building or 
ceiling construction; metal materials for use in ceiling construction formed in the form of a grid; metal materials in the 
form of panels for building or construction; metal runners for building or construction; metal mouldings for building or 
construction; metal splints for connecting reinforcing rods; building panels of metal and parts and fittings thereof; furring 
channels of metal; metal materials for building or construction.

Cl.19;Building materials not of metal, gypsum, gypsum cement, calcined gypsum, calcined plaster, casting plaster, 
cement based wall coating, pottery plaster, moulding plaster, cement board, mortar, cement, plaster compositions for use 
in building for filling holes, joint compounds [cementitious building materials, other than in the nature of paint], joint 
reinforcement tape, acoustical ceiling tiles and panels, wall panels, gypsum wall panels, ceiling boards, core boards, 
gypsum liner panels, linerboard paper, sheathing, floor patch levelling compounds, anchoring cement, wall partitions 
made of non-metallic materials, floor underlays of non-metallic materials, subfloors, sheeting panels of non-metallic for 
use in building.

Cl.37;Building and construction services; information, advisory and consultancy services in relation to building and 
building products, their availability and application, their use in construction, and their repair; repair services; building 
reconditioning and renovation services, installation services; fitting of floor coverings and floor maintenance services.
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3060731    03/11/2014
[International Registration No. : 1250902]
THE GENOMIC TRUST PTE. LTD.
38 Beach Road, South Beach Tower, #29-11 Singapore 189767 SG

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software for recording, analysing, storing, manipulating and organising genetic and 
molecular data; computer software for providing access to databases that contain aggregated results of molecular 
biology testing; downloadable publications in the fields of genetic testing, genotyping technologies, genetic screening, 
phenotyping, molecular biology testing, molecular analytics, and ancestry.

Cl.42;Scientific research in the fields of molecular biology, genetic testing, genetic screening, genotyping, phenotyping,
molecular analytics, and ancestry; providing scientific analysis and information reports based on results of laboratory 
testing in the field of genetics; providing scientific information based on aggregated results of genotyping via online 
computer databases; providing scientific information in relation to aggregated results of molecular biology testing 
derived from multiple computer databases via global computer network; research and development and consultation 
related thereto in the field of molecular biology, genetic testing, genetic screening, genotyping, phenotyping, molecular 
analytics, and ancestry; application service provider (ASP) featuring software for providing access to multiple databases 
that contain aggregated results of genotyping; application service provider (ASP) featuring software for use in data 
management, data storage, data analysis, report generation, user identification, and membership identification, all in the 
fields of genetics, and genetic testing; providing computer services, namely, hosting online web facilities for others for 
organising and conducting online meetings, gatherings, posting of information and interactive discussions in the fields of 
genetics, and genetic testing; computer services in the nature of creating and designing customised web pages for others 
featuring user-defined information, personal profiles and information in the fields of genetics, and genetic testing.
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3060840    23/03/2015
[International Registration No. : 1250395]
Inostrannoe torgovo-stroitelnoe unitarnoe predpriyatie "Tretya Planeta"
15, d-121/4, ul. Timiryazeva 220020 Minsk Belarus

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; sound recording apparatus; sound transmitting apparatus; electric 
apparatus for commutation; intercommunication apparatus; projection apparatus; phototelegraphy apparatus; 
camcorders; video screens; electronic notice boards; interfaces for computers; computers; laptop computers; tablet 
computers; notebook computers; monitors [computer hardware]; monitors [computer programs]; magnetic data media; 
optical data media; computer software, recorded; telephone transmitters; computer programmes [programs], recorded; 
computer game programs; computer programs [downloadable software]; computer operating programs, recorded; 
processors [central processing units]; connections for electric lines; connections, electric; connectors [electricity]; data 
processing apparatus; couplers [data processing equipment]; readers [data processing equipment]; photocopiers 
[photographic, electrostatic, thermic]; computer software applications, downloadable; downloadable image files; 
downloadable music files; animated cartoons; USB flash drives; cameras [photography]; digital photo frames.

Cl.35;Advertising; business management; business administration; office functions; arranging subscriptions to 
telecommunication services for others; commercial information agencies; computerized file management; demonstration 
of goods; transcription of communications [office functions]; opinion polling; news clipping services; updating of 
advertising material; updating and maintenance of data in computer databases; word processing; data search in 
computer files for others; providing business information via web sites; presentation of goods on communication media, 
for retail purposes; production of advertising films; publication of publicity texts; radio advertising; dissemination of 
advertising matter; direct mail advertising; writing of publicity texts; on-line advertising on a computer network; 
advertising by mail order; document reproduction; compilation of statistics; compilation of information into computer 
databases; systemization of information into computer databases; administrative processing of purchase orders; public 
relations; typing; search engine optimization; web site traffic optimization; "pay per click" advertising; photocopying 
services.

Cl.38;Telecommunications; electronic bulletin board services [telecommunications services]; providing access to 
databases; transmission of greeting cards online; message sending; computer aided transmission of messages and 
images; transmission of digital files; electronic mail; providing online forums; videoconferencing services; voice mail 
services.
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Priority claimed from 16/10/2014; Application No. : 30 2014 007 252 ;Germany 

3062453    16/04/2015
[International Registration No. : 1251869]
Karsten Bettin
Koblenzer Straße 5 30173 Hannover Germany

Proposed to be Used
IR DIVISION
Cl.12;Trailers for bicycles; trailer bicycles, trailer hitches for bicycles; saddle covers for bicycles; tricycles; bicycles; 
pedals for bicycles; wheels for bicycles and tricycles; frames for bicycles and tricycles; bicycles saddles; panniers 
adapted for bicycles; luggage carriers for bicycles; gear boxes for bicycles; bells for bicycles and tricycles; handlebars 
for bicycles and tricycles; saddles for bicycles, tricycles and trailer bicycles; cycle mudguards; gears for cycles; brakes 
for bicycles; kickstands; replacement parts for all the aforesaid goods.

Cl.18;Valises; travelling trunks; travelling bags; rucksacks; all-purpose carrying bags; bags for sports; wheeled bags; 
replacement parts for all the aforesaid goods.

Cl.25;Clothing, namely shirts, skirts, trousers, jackets, coats, dresses, singlets, tee-shirts, waistcoats; gloves; 
headwear; cyclists' clothing namely shirts, pants, jackets, shoes; waterproof clothing, namely shirts, pants, jackets, 
coats; shoes; footwear; boots for sports; headbands; knitwear, namely sweaters, skirts.
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Priority claimed from 01/07/2014; Application No. : FI2014C000917 ;Italy 

3062460    29/12/2014
[International Registration No. : 1251895]
Marco De Vincenzo S.r.l. (or shortly MDV S.r.l.) 
Palazzo della Civiltà Italiana, Quadrato della Concordia, 3 I-00144 Roma (RM) IT

Address for service in India/Agents address:
UNITED OVERSEAS TRADE MARK CO.
52,SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI-1120 025.

Proposed to be Used
IR DIVISION
Cl.3;Perfumes; eau de parfum; eau de Cologne; toilet water; after shave creams; after shave lotions; shaving lotions; 
shaving creams and foams; hair lotions; shampoos; hair conditioners; essential oils for personal use; beauty masks; cold 
creams; hand creams; body and facial creams; body milk; deodorants for personal use; antiperspirants for personal use; 
skin cleansers; soaps for personal use; toilet soaps; bath soaps; bath and shower foams; bath and shower gels; body 
oils; body lotions; skin lotions; cosmetics; lipsticks; lip gloss; face powders; eye pencils; rouge; mascara; eye shadows; 
foundation make-up; talcum powder; nail polish; nail polish removing lotions; make-up removers; tissues impregnated 
with cosmetic lotions; potpourris (fragrances); fragrances; incenses; dentifrices.

Cl.9;Eyeglasses; sunglasses; sports eyewear; swimming goggles; frames, holders, chains, cords and cases for 
eyeglasses and sunglasses; protective helmets; sports helmets; helmets for motorcyclists; bags, cases and sleeves 
specially adapted for holding or carrying mobile phones, computers, laptop computers, MP3 players, personal digital 
assistants, tablets, cameras and video cameras; strings and chains for mobile phones, cameras and MP3 players.

Cl.14;Jewellery and costume jewellery, including jewellery and costume jewellery made of leather, hides, skins, or of 
imitation of leather, hides, skins, namely, earrings, bracelets, necklaces, jewelry rings, jewelry anklets, pendants, jewelry 
brooches, jewelry chains, cufflinks, tie pins; precious stones; boxes of precious metal; jewelry cases; horological 
instruments; chronometric instruments; clocks; watches; wristwatches; alarm clocks; pocket watches; chronometers; 
chronographs for use as timepieces and for use as watches; straps for watches; chains for watches; watch cases.

Cl.18;Shoulder bags; handbags; waist packs; shopping bags made of canvas, leather and imitation of leather; Boston 
bags; tote bags; clutch bags; wallets; purses; credit card and business card cases made of leather and imitation of 
leather; travelling cases of leather and imitation of leather; briefcases; attaché cases; pouches of leather and imitation of 
leather; carrying cases and boxes of leather of imitation of leather; school bags; suitcases; travelling bags; duffle bags; 
all purpose sport bags; trunks; garment bags for travel; key cases made of leather and imitation of leather; backpacks; 
rucksacks; vanity cases sold empty; carry-on bags; shaving bags sold empty; beach bags; umbrellas; walking sticks.

Cl.25;Pullover; cardigans; sweaters; jumpers; jackets; swimwear; pareos; blouses; sweat pants; sweat shirts; shirts; 
polo shirts; trousers; jeans; waistcoats; skirts; shorts; T-shirts; evening gowns; dresses; women's dresses; men's suits; 
women's suits; coats; half coats; raincoats; anoraks; down jackets; overcoats; fur coats; fur jackets; tracksuits; overalls; 
underwear; bras; slips; boxer shorts; corsets; bathrobes; vests; night gowns; dressing gowns; pajamas; hosiery and 
panty hoses; tights; stockings; socks; leg warmers; leggings; foulards; capes; ponchos; shawls; scarves; neckties; 
gloves for clothing; belts for clothing; braces and suspenders for clothing; hats; caps; shoes; shoes and boots made of 
leather and imitation of leather; rain boots; gymnastic shoes; half-boots; boots; sandals; slippers; flip-flops; clogs; 
sneakers; insoles for footwear.
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Priority claimed from 26/11/2014; Application No. : 86466195 ;United States of America 

3062502    29/04/2015
[International Registration No. : 1251916]
Trovagene, Inc.
11055 Flintkote Ave., Suite B San Diego CA 92121 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Medical diagnostic assays for use in diagnosis and detection of medical conditions or infections.

Cl.42;Research and development of diagnostic assays for the detection of nucleic acids and molecules encoded by 
nucleic acids; scientific research relating to gene mutations.
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Priority claimed from 25/06/2014; Application No. : 514523 ;Czech Republic 

3063686    12/11/2014
[International Registration No. : 1251395]
ŠKODA AUTO a.s.
Tr. Václava Klementa 869 CZ-293 60 Mladá Boleslav Czech Republic

Proposed to be Used
IR DIVISION
Cl.12;Automobiles and their parts, all included in this class.

Cl.35;Advertisement and advertising activities and services.
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Priority claimed from 05/09/2014; Application No. : 86387063 ;United States of America 

3064359    23/09/2014
[International Registration No. : 1251584]
Offensive Security Limited
One Capital Place, 4th Floor, George Town Grand Cay

Proposed to be Used
IR DIVISION
Cl.9;Operating system for use in penetration testing and auditing of computer systems and networks; operating system 
for use in education, training, and certification in the field of penetration testing and auditing of computer systems and 
networks; software; software for network infrastructure analysis that may be downloaded from a global computer 
network; downloadable electronic publications in the nature of manuals, articles, and videos in the field of penetration 
testing, information security, network security, and computer security; electronic publications, namely, instructional and 
educational manuals, articles, and videos featuring information relating to penetration testing, information security, 
network security, and computer security recorded on computer media.

Cl.41;Educational and training services, namely, arranging and conducting educational and training seminars, 
conferences, courses, tutorials, and workshops in the field of electronic information security and digital forensics; 
educational examination services for obtaining professional certification, credentialing, and qualification in the field of 
electronic information security and digital forensics; providing consulting, informational, and advisory services relating to
obtaining professional certification, credentialing, training and qualification in the field of electronic information security 
and digital forensics; open-access publishing services, namely, publication of electronic articles, tutorials, and videos; 
providing on- line publications in the nature of e-books in the field of penetration testing, information security, network 
security, and computer security; publication of books; publication of documents in the field of penetration testing, 
information security, network security, and computer security; publication of manuals; publication of on-line multimedia 
web content; providing educational information in the academic field of penetration testing, information security, network 
security, and computer security for the purpose of academic study; computer education training; vocational education in 
the fields of penetration testing, information security, network security, and computer security; providing education in the 
field of penetration testing, information security, network security, and computer security rendered through 
correspondence courses; production and distribution of videos in the field of penetration testing, information security, 
network security, and computer security education; education services, namely, providing on- line video in the field of 
penetration testing, information security, network security, and computer security; education services, namely, providing 
tutorial sessions in the field of penetration testing, information security, network security, and computer security; 
computer education training services; providing educational information in the field of penetration testing, information 
security, network security, and computer security; providing educational resources, namely, non- downloadable 
publications in the nature of articles in the field of penetration testing, information security, network security, and 
computer security; providing training services for others through non-downloadable software on a website; providing 
non-downloadable publications in the nature of multimedia web content in the field of penetration testing, information 
security, network security, and computer security; providing entertainment information in the field(s) of penetration 
testing, information security, network security, and computer security, via a website.
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Priority claimed from 29/04/2014; Application No. : UK00003053443 ;United Kingdom 

3064413    29/10/2014
[International Registration No. : 1251973]
Parkatmyhouse Ltd
16 Grey Close LONDON NW11 6QG United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Application software; software related to the parking of vehicles at private homes and car parks; computer software
platforms; software; computer software programs; computer software [programmes]; data communications software; 
data processing software; software drivers; computer software; computer software, recorded; application software; 
computer game software; computer software platforms; software; computer software programs; computer software 
[programmes]; data communications software; data processing software; software drivers; computer software; computer 
software, recorded; software (computer-), recorded; computer programs [downloadable software]; vehicle parking 
meters; data processing programs; data processing software; data processing systems; data recorded electronically; 
real-time data processing apparatus.

Cl.35;Statistical evaluations of marketing data; data processing services; computerised data management; 
computerised data processing; data entry and data processing; data management services; data processing; data 
processing management; provision of computerised business information data; providing advice on the analysis of 
consumer buying habits and needs provided with the help of sensory, quality and quantity-related data; advertising 
services provided via a data base; pricing analysis; pricing surveys; advertising services including classified advertising 
relating to the sale and rental of real property including parking spaces, car parks and garages; advertising services 
relating to the sale of personal property.

Cl.39;Car park services; parking garages services; parking lot services; provision of car parks and car parking 
services; rental of car parking spaces; rental of parking spaces; rental of vehicle parking spaces; valet parking; vehicle 
parking; vehicle parking services; car parking [valet] services; car parking facilities (provision of -); parking of boats; 
parking of cars; parking services for vehicles; provision of parking facilities; provision of vehicle parking facilities; rental 
of garage parking places; rental of parking places; parking space rental; car rental, garage and parking space rental; 
provision of car parking facilities; airport passenger shuttle services between the airport parking facilities and the airport; 
car parking; parking place rental; booking agency services for travel; services for the booking of travel; reservation and 
booking services for transportation; booking agency services relating to travel; booking and reservation services for 
tours; booking of seats (travel); booking agency services for car hire; booking of hire cars; booking of rail tickets; 
booking of sea passages; booking of seats for transportation by motor vehicles; booking of tickets for travel; reservation 
services for booking seats [travel]; services for the booking of seats for travel; reservation and booking of seats for 
travel; booking of seats for travel.

Cl.42;Advisory services in the field of product development and quality improvement of software; hardware related to 
the parking of vehicles at private homes and car parks including devices related to car park barrier entry systems and car 
park enforcement; computer software design for others; consultancy in the field of software design; designing computer 
software for controlling self-service terminals; developing of driver and operating system software; development of 
software for secure network operations; application service provider [asp], namely, hosting computer software 
applications of others; computer and software consultancy services; computer hardware and software consultancy; 
computer software consultancy services; computer software consultation; computer software consulting services; 
computer software integration; computer software maintenance services; computer software technical support services; 
consultancy and advice on computer software and hardware; consultancy services relating to computer networks using 
mixed software environments; creation, maintenance and adaptation of software; customization of computer hardware 
and software; design, drawing and commissioned writing of computer software; design, maintenance and updating of 
computer software; design, maintenance and up-dating of computer software; design, maintenance, rental and updating 
of computer software; design, updating and maintenance of computer software; developing computer software for others; 
development of software solutions for internet providers and internet users; installation and customisation of computer 
applications software; software authoring; software consultancy services; software consulting services; software 
customisation services; software design; software design for others; advisory services in the field of product 
development and quality improvement of software; computer software design for others; consultancy in the field of 
software design; designing computer software for controlling self-service terminals; developing of driver and operating 
system software; development of computer programs recorded on data media (software) designed for use in construction 
and automated manufacturing (cad/cam); development of software for secure network operations; application service 
provider [asp], namely, hosting computer software applications of others; computer and software consultancy services; 
computer hardware and software consultancy; computer hardware and software consultancy services; computer rental 
and updating of computer software; computer software consultancy services; computer software consultation; computer 
software consulting services; computer software integration; computer software maintenance services; computer 
software technical support services; consultancy and advice on computer software and hardware; consultancy services 
relating to computer networks using mixed software environments; creation, maintenance and adaptation of software; 
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customization of computer hardware and software; design, drawing and commissioned writing of computer software; 
design, maintenance and updating of computer software; design, maintenance and up-dating of computer software; 
design, maintenance, rental and updating of computer software; design, updating and maintenance of computer software; 
developing computer software for others; development of interactive multimedia software; development of software 
solutions for internet providers and internet users; installation and customisation of computer applications software; 
software authoring; software consultancy services; software consulting services; software customisation services; 
software design; software design for others.
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Priority claimed from 30/04/2014; Application No. : 86268165 ;United States of America 

3064415    28/10/2014
[International Registration No. : 1251972]
Cue Inc. 
11100 Roselle St., Suite A San Diego CA 92121 US

Proposed to be Used
IR DIVISION
Cl.1;Diagnostic agents, preparations, and substances for scientific or research use; chemical and biological agents, 
preparations, and substances for analyte detection in specimen for scientific or research use.

Cl.5;Diagnostic agents, preparations, and substances for medical purposes; chemical and biological agents, 
preparations, and substances for analyte detection in specimen for medical purposes.

Cl.9;Sample preparation and analysis software for clinical research and medical uses.

Cl.10;Sample preparation device for medical diagnostic use; sample analysis device for medical use, namely, a 
cartridge that analyzes biological samples; kits comprised of sample collection devices and sample preparation devices 
for medical use.

Cl.44;Health and medical wellness and diagnostic testing, analysis, reporting, tracking, and counseling services 
provided via a computer, the Internet, and/or a network of computers.
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Priority claimed from 30/06/2014; Application No. : 1631509 ;Australia 

3064425    15/08/2014
[International Registration No. : 1251954]
JellyChip Pte Ltd 
376 Thomson Road #28-08 Cube 8 Singapore 298130 SG

Address for service in India/Attorney address:
SIEBENIP
293, R.P.S. FLATS, SHEIKH SARAI PHASE-1 NEW DELHI 110017

Proposed to be Used
IR DIVISION
Cl.38;Internet portal services (providing user access to a global computer network); web portal services (providing user
access to a global computer network); providing on-line communications links which transfer the web site user to other 
local and global web pages; providing user access to search engines.

Cl.42;Design and development of search engines; development, maintenance and updating of a telecommunication 
network search engine; programming services for search engine optimisation; providing search engines for the internet; 
providing Internet search engines with specific search options; search engine feeder services; provision of hyperlinks to 
other websites; provision of links to other websites.
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Priority claimed from 24/07/2014; Application No. : 266874 ;Israel 
3064427    16/12/2014
[International Registration No. : 1251995]
Elbit Systems Ltd.
Advanced Technology Center, P.O.B. 539 31053 Haifa Israel

Proposed to be Used
IR DIVISION
Cl.9;Flight simulators containing computer-operated hardware units and associated software, located on the ground, 
utilized mainly for training purposes; avionics and tactical training hardware and software units; aircraft and helicopter 
embedable avionics and tactical virtual training hardware and software units; hybrid, real and virtual environment 
avionics and tactical training hardware and software units; included in class 9.

Cl.41;Training, coaching, educating and flight simulation services for pilots and aircrews; included in class 41.
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Priority claimed from 07/07/2014; Application No. : 2014-56565 ;Japan 

3065733    26/12/2014
[International Registration No. : 1252071]
ASAHI GLASSPLANT INC.
1978, Takahama, Arao-shi Kumamoto 864-0025 Japan

Proposed to be Used
IR DIVISION
Cl.7;Chemical processing machines and apparatus, namely, industrial chemical reactors, agitators for chemical 
processing, absorbing machines for chemical processing, adsorbing machines for chemical processing, blending 
machines for chemical processing, sintering machines for chemical processing, calcining machines for chemical 
processing, extracting machines for chemical processing, emulsifying machines for chemical processing, partial 
condensers for chemical processing, separating machines for chemical processing, dissolving machines for chemical 
processing, filtering machines for chemical processing.

Cl.9;Laboratory apparatus and instruments, namely, glassware for scientific experiments in laboratories, laboratory 
glassware, chromatography apparatus for laboratory use, chromatography columns for use in purification in the 
laboratory, filters for use in laboratory equipment the biopharmaceutical industry, flasks for laboratory use, laboratory 
apparatus and chromatography systems for use in protein purification, pre-packed columns for use in separation and 
purification, laboratory columns for use in chemical synthesis, laboratory chemical reactors, laboratory reactors for use 
in high temperature chemical reactions, laboratory coils for use in high temperature chemical reactions, laboratory retorts 
for use in high temperature chemical reactions, laboratory crackers for use in high temperature chemical reactions, 
laboratory photochemical reactors, crucibles [laboratory].

Cl.11;Evaporators [for chemical processing]; distillers [for chemical processing]; heat exchangers [for chemical 
processing].

6569



Trade Marks Journal No: 1803 ,   26/06/2017           Class 99 
 

3065791    10/01/2015
[International Registration No. : 1251605]
Fosroc International Limited
37 Ixworth Place London SW3 3QH United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Chemical coating compositions for use in the building, construction and civil engineering industries; chemical 
coatings for weatherproofing and waterproofing; chemical coatings for concrete, steel and other substrates; polymer 
solutions; polymer coatings; epoxy resins; chemical coatings for floors.

Cl.2;Paints, varnish and lacquers for protecting metals and steels from rust and wood and concrete from deterioration; 
colouring and painting materials; surface coatings in the nature of paints, varnishes and lacquers; anti-corrosive 
preparations; natural resins; raw resins; epoxy coatings; waterproofing coatings; protective coating compositions; 
protective surface coatings; primers; protective floor coatings.

Cl.19;Non-metallic building materials; coatings (building materials); cementitious protective coatings; waterproof 
coatings; polymer concrete.
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3065792    10/01/2015
[International Registration No. : 1251606]
Fosroc International Limited
37 Ixworth Place London SW3 3QH United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Chemical coating compositions for use in the building, construction and civil engineering industries; chemical 
coatings for weatherproofing and waterproofing; chemical coatings for concrete, steel and other substrates; polymer 
solutions; polymer coatings.

Cl.2;Paints, varnish and lacquers for protecting metals and steels from rust and wood and concrete from deterioration; 
colouring and painting materials; surface coatings in the nature of paints, varnishes and lacquers; anti-corrosive 
preparations; natural resins; raw resins; epoxy coatings; epoxy resins; waterproofing coatings; protective coating 
compositions; protective surface coatings; primers.

Cl.19;Non-metallic building materials; coatings (building materials); cementitious protective coatings; waterproof 
coatings; polymer concrete.
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Priority claimed from 29/10/2014; Application No. : 668120 ;Switzerland 

3065873    17/04/2015
[International Registration No. : 1251670]
Werner Jost
Rathausgasse 18 CH-3011 Bern Switzerland

Proposed to be Used
IR DIVISION
Cl.29;Crustaceans (not live); prawns (not live); shellfish (not live); mussels (not live); fish (not live).

Cl.44;Aquaculture services; pisciculture services; shrimp and prawn breeding services; bivalve breeding services.
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Priority claimed from 27/10/2014; Application No. : 013402235 ;European Union 

3068932    09/04/2015
[International Registration No. : 1251317]
Supfina Grieshaber GmbH & Co. KG
Schmelzegrün 7 77709 Wolfach Germany

Proposed to be Used
IR DIVISION
Cl.7;Machine tools, grinding machines, honing machines, lapping machines, machines and mechanical equipment for 
surface processing and treatment; super finishing machines; roller processing machines; tools for machines, lathes and 
automatic lathes; all the aforesaid goods being for surface processing and treatment.

Cl.8;Hand tools for surface processing and treatment.

Cl.40;Surface processing and treatment, in particular super finishing, of rollers, camshafts, crank shafts, workpieces of 
metal, plastic, ceramic, glass.

Cl.42;Technical consultancy relating to surface processing and treatment of rollers, camshafts, crank shafts, 
workpieces of metal, plastic, ceramic, glass.
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3068935    23/12/2014
[International Registration No. : 1251873]
Avatar Corporation
500 Central Avenue University Park IL 60466 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Chemical additive for use in the manufacture of food products, pharmaceuticals, and cosmetics; wetting agents for 
use in the manufacture of cosmetics; chemical preparations for preserving food and keeping food fresh; emulsifiers for 
use as a food additive; food preservation compositions; lecithin for industrial use in the manufacture of food products; 
antioxidants for use in the manufacture of pharmaceuticals.

Cl.4;Lubricants for use in industrial machinery, vegetable-based waxes for use in coating food products, 
pharmaceutical-grade white mineral oil used in the manufacture of pharmaceuticals; nutritional oils, paraffin wax, 
petroleum jelly, creams and oils all for use in the manufacture of cosmetic products.
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3068942    01/05/2015
[International Registration No. : 1251878]
Shenzhen Super Perfect Optics Limited 
101. Block East H1, East Industrial Estate, Hua Qiao Cheng, NanShan Dist. Shenzhen City, Guangdong Province CN

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer peripheral devices; computer software, recorded; monitors [computer hardware]; monitors 
[computer programs]; integrated circuits; notebook computers; electronic publications, downloadable; computer game 
software; microprocessors; navigation apparatus for vehicles [on-board computers]; portable telephones; television 
apparatus; camcorders; DVD players; optical apparatus and instruments; optical glass; stereoscopes; stereoscopic 
apparatus; wafers for integrated circuits; fluorescent screens.

Cl.28;Portable games with liquid crystal displays; counters [discs] for games; arcade video game machines; video 
game machines; amusement machines, automatic and coin-operated; games; apparatus for games; toys; balls for games; 
body building apparatus; machines for physical exercises.

Cl.35;Advertising; rental of advertising space; on-line advertising on a computer network; rental of advertising time on 
communication media; presentation of goods on communication media, for retail purposes; business management 
assistance; commercial information agencies; marketing; computerized file management; compilation of information into 
computer databases; data search in computer files for others; arranging subscriptions to telecommunication services for 
others; sales promotion for others; systemization of information into computer databases.

Cl.38;Television broadcasting; wireless broadcasting; message sending; communications by telephone; telex services; 
cellular telephone communication; communications by computer terminals; computer aided transmission of messages 
and images; providing telecommunications connections to a global computer network; providing user access to global 
computer networks; providing Internet chatrooms; providing access to databases.
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Cl.41;Publication of electronic books and journals on-line.

Cl.42;Updating of computer software; maintenance of computer software; installation of computer software; material 
testing.
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Priority claimed from 25/04/2014; Application No. : D-140202 ;Curacao 

3069487    24/09/2014
[International Registration No. : 1251790]
Hippo Bear B.V.
Landhuis Groot Kwartier, Groot Kwartierweg 12 Curaçao Curacao

Address for service in India/Attorney address:
K & S PARTNERS
B K HOUSE, PLOT NO. 109, SECTOR-44, HUDA, GURGAON, HARYANA, INDIA

Proposed to be Used
IR DIVISION
Cl.9;Electrical and electronic apparatus and instruments; musical sound and video recordings; audio-visual recordings; 
compact discs, tape cassettes, audio cassettes, audio tapes, audio discs, records, CD-ROMs, video tapes, video 
cassettes, video discs, DVDs, DATs, laser discs, downloadable files and recordings from the Internet or otherwise, all 
featuring music, video, disc jockeying and subject matters generally related to the entertainment industry; music provided
from MP3 sites on the Internet; downloadable video recordings featuring music; downloadable electronic publications in 
the nature of books, booklets, magazines, journals, manuals, brochures, leaflets, pamphlets and newsletters, all in the 
fields of music, video, disc jockeying and subject matters generally related to the entertainment industry; electronic 
publications, namely, books, booklets, magazines, journals, manuals, brochures, leaflets, pamphlets and newsletters, all 
in the fields of music, disc jockeying and subject matters generally related to the entertainment industry recorded on CD-
ROMs, diskettes, floppy disks, video cassettes, and magnetic tapes; magnets; decorative magnets; refrigerator magnets; 
novelty magnets; mouse pads; compact disc cases; fitted cases for storage and transportation, namely, cases for 
compact discs, audio cassettes, video cassettes, CD-ROMs, home video game programs, computers, computer 
accessories, cameras, camcorders and portable phones; computer carrying cases; wrist rests and supports for computer 
mouse users; wrist rests for computer products; computer keyboard wrist pads; computer game cartridges, cassettes, 
tapes, discs, joysticks, programs and software; electronic game programs; video game cartridges, tape cassettes, discs, 
joysticks, programs and software; electronic game programs; electronic goods, players and recorders; eyewear; 
sunglasses; eyeglasses; eyeglass frames; eyeglass, sunglass and spectacle cases; eyeglass, sunglass and spectacle 
straps; eyeglass, sunglass and spectacle chains; computer software applications.

Cl.16;Printed matter; books, booklets, magazines, journals, manuals, brochures, leaflets, pamphlets and newsletters, 
all in the field of music; sheet music; tickets, printed souvenir programmes, tour books, flyers, printed promotional 
literature; posters, calendars, diaries; decalcomanias or transfers [decalcomanias]; stickers, bumper stickers; note cards, 
postcards, picture postcards, greeting cards, musical greeting cards, printed greeting cards with electronic information 
stored therein, gift cards, occasion cards, social note cards, motivational cards, cards bearing universal greetings, blank 
cards, blank note cards, place cards, blank and partially printed cards, record cards, score cards, picture mounts, trading 
cards, scrapbooks, stationery, note pads, paper note tablets, writing tablets, notebooks, folders, file folders, stationery 
folders, bookmarks, paper pennants, binders, writing paper, envelopes, appointment books, address books, desk pads 
and paper tags; passport holders, personal organizers, desk top organizers, organizers for stationery use and stationery-
type portfolios, paper flags, mounts for stamps, rubber stamps, rubber document stamps, stamp albums, stamp pad inks, 
stamp pads, sleeves for holding and protecting stamps, paper banners, holders for desk accessories, letter openers, 
letter trays, letter racks, pen and pencil cups; writing instruments, pens, pencils, markers, pen and pencil sets, stick 
markers, erasers, drawing and drafting rulers, pencil sharpeners, book ends, book covers, checkbook covers, book 
binders, cheque book holders and decals; photograph and coin albums; advertisement boards of paper or cardboard; 
photograph mounts; photographic and art mounts; photographic prints; photographs; lithographs; decorative paper 
centerpieces; pencil ornaments [stationery]; picture books; paper and cardboard picture mounts; globes; paperweights; 
paper clip holders; paper sign holders; printed paper signs; clip boards.

Cl.21;Eyeglass, sunglass and spectacle cleaning cloths.

Cl.25;Clothing, footwear and headgear, shirts, T-shirts, sweatshirts, undershirts, night shirts, rugby shirts, polo shirts, 
jerseys, uniforms, athletic uniforms, pants, trousers, slacks, jeans, denim jeans, overalls, coveralls, jumpers, jump suits, 
shorts, boxer shorts, tops, crop tops, tank tops, halter tops, sweat shorts, sweat pants, wraps, warm-up suits, jogging 
suits, blouses, skirts, dresses, sweaters, vests, fleece vests, pullovers, fleece pullovers; snow suits, parkas, anoraks, 
ponchos, jackets, dinner jackets, sports jackets, golf and ski jackets, reversible jackets, coats, blazers, suits, turtlenecks; 
swimwear, beachwear; caps, berets, hats, headbands; wrist bands, sweat bands, ear muffs, aprons, scarves, bandanas, 
belts, suspenders, braces, neckwear, neckties, ties; underwear, briefs, trunks, bras, sports bras, singlets, socks, 
loungewear, robes, bathrobes, underclothes, pajamas, sleepwear, night gowns, lingerie, camisoles, slips, leg warmers, 
bodysuits, leggings, tights, leotards, unitards, gloves, mittens; shoes, sneakers, boots, galoshes, sandals, zori, slippers; 
rainwear.
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Cl.41;Entertainment services; musical entertainment services; live entertainment; entertainment provided through the 
Internet; live music performances; live band performances; production of theatrical performances; organisation, 
production and presentation of musical entertainment and live performances, including performances featuring one or a 
variety of disc jockeys, musical entertainers and other musical entertainment; live music concerts; entertainment in the 
nature of a live musical performer, disc jockey, musical band or musical group; entertainment in the nature of live 
performances by a musical artist, disc jockey, musical group or musical band; entertainment, namely, personal 
appearances by a musician, disc jockey, musical group or musical band; entertainment services in the nature of live 
performances featuring music and dance; entertainment services, namely, providing information featuring musical 
performances, musical videos, related film clips, photographs, and other multimedia materials from a website; 
entertainment services, namely, providing prerecorded music, information in the fields of music and entertainment, 
commentary and articles about music and entertainment, all online via a global computer network; record production; 
motion picture film production; production of television programs; production of sound recordings; production of audio 
recordings; production of video recordings; production of cable television programs; production of radio programs; 
record master production; music production; audio recording and production; videotape production; recording studios; 
entertainment services, namely, producing and distributing musical audio and video recordings; music composition and 
transcription for others; song writing services; music publishing services; provision of on-line music and video; 
entertainment in the nature of visual and audio performances by a musical artist, disc jockey, musical group and musical 
band; electronic publishing services; information and advice about any of the aforesaid and special events.
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Priority claimed from 27/06/2014; Application No. : 14636265 ;China 

3075015    22/12/2014
[International Registration No. : 1252602]
BOE TECHNOLOGY GROUP CO., LTD.
No. 10 Jiuxianqiao Road, Chaoyang District 100016 Beijing China

Proposed to be Used
IR DIVISION
Cl.10;Dental apparatus; galvanic therapeutic appliances; electrodes for medical use; feeding bottles; non-chemical 
contraceptives; surgical implants [artificial materials]; orthopaedic belts; suture materials; medical apparatus and 
instruments; nursing appliances; physiotherapy apparatus; hearing protectors; gloves for massage; pacifiers for babies; 
artificial limbs; orthopaedic articles.

Cl.44;Hospitals; health care; rest homes; food nutrition guidance; beauty salons; massage; animal grooming; 
gardening; opticians' services; rental of sanitation facilities; chiropractics; medical clinic services; medical assistance; 
medical nursing; pharmacy advice; services of a psychologist; telemedicine services; pharmacists' services to make up 
prescriptions; therapy services; physical therapy; dentistry; aromatherapy services; health centres; health counseling; 
orthodontic services; rental of therapy apparatus.
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Priority claimed from 20/06/2014; Application No. : UK00003060793 ;United Kingdom 

3361849    20/05/2016
[International Registration No. : 1257803]
Rosenthaula Ltd t/a The Luxury Network
110 Butterfield Park, Greatmarlings Stopsley Luton LU2 8DL United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Advertising; advertising consultancy; business management; business administration; office functions; 
advertising, marketing and promotional services; business assistance, management and administrative services; 
business analysis, research and information services; business appraisals; business management assistance; 
professional business consultancy; business information; business inquiries; business investigations; business 
management and organisation assistance and consultancy; business research; commercial information agencies; 
compilation of information into computer databases; organisation of exhibitions for commercial or advertising purposes; 
organisation of trade fairs for commercial or advertising purposes; arranging and conducting business shows; marketing 
research; marketing studies; public relations; publicity; publication of publicity texts; marketing; marketing consultancy; 
marketing information; marketing assistance; promotional marketing; marketing advisory services; business advice 
relating to marketing; business marketing consultancy services; planning of marketing strategies; advice relation to 
marketing management; business networking services; business to business services; business to business networking 
services; business to business marketing services; business development; business planning; interactive business 
planning; business networking to build business relationships; business services facilitating the creation of brand 
alliances; business services facilitating the creation of business relationships; business services facilitating the creation 
of joint relationships; business services facilitating strategic alignment; arranging business introductions; compilation of 
business directories; affinity marketing; partnership marketing; affiliate marketing; affinity marketing consultancy; affinity 
marketing information; affinity marketing assistance; affinity marketing advisory services; business advice relating to 
affinity marketing; business affinity marketing consultancy services; planning of affinity marketing strategies; advice 
relation to affinity marketing management; partnership marketing consultancy; partnership marketing information; 
partnership marketing assistance; partnership marketing advisory services; business advice relating to partnership 
marketing; business partnership marketing consultancy services; planning of partnership marketing strategies; advice 
relation to partnership marketing management; affiliate marketing consultancy; affiliate marketing information; affiliate 
marketing assistance; affiliate marketing advisory services; business advice relating to affiliate marketing; business 
affiliate marketing consultancy services; planning of affiliate marketing strategies; advice relation to affiliate marketing 
management; business consultancy for franchises; assistance in franchised commercial business management; 
administration of the business affairs of franchises; advisory services relating to publicity for franchisees; business 
advisory services relating to the establishment of franchises; business advisory services relating to the operation of 
franchises; assistance in business management within the framework of a franchise contract; loyalty, incentive and 
bonus program services; business services provided through a business club, for commercial, promotional, marketing 
and/or advertising purposes; customer club services, for commercial, promotional, marketing and/or advertising 
purposes; business services provided through a business club; all of the above including but not limited to services for 
luxury brands.

Cl.41;Education; providing of training; entertainment; arranging and conducting of colloquiums; arranging and 
conducting of conferences; arranging and conducting of congresses; arranging and conducting of seminars; arranging 
and conducting of symposiums; arranging and conducting of exhibitions; arranging and conducting of workshops 
[training]; education services provided through an education club; correspondence courses; education information; 
entertainment information; organisation of exhibitions for cultural or educational purposes; practical training; teaching; 
tuition; provision of training courses; entertainment in the field of corporate hospitality; business training; business 
coaching; business training consultancy services; training in business skills; business educations services; conducting 
of business conferences; providing courses on business management; conducting of educational courses relating to 
business and business management; publication of manuals for business management; education services relating to 
business franchise management; training courses in strategic planning relating to advertising, promotion, marketing and 
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business; all of the above including but not limited to services relating to advertising, marketing, business management, 
business administration and/or franchises; all of the above including but not limited to services relating to affinity 
marketing, partnership marketing and/or affiliate marketing; all of the above including but not limited to services for 
luxury brands.
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3395232    28/12/2015
[International Registration No. : 1308037]
CONG TY CO PHAN VNG (VNG Corporation)
322B, Ly Thuong Kiet, Phuong 14, Quan 10 Ho Chi Minh City Viet Nam

Proposed to be Used
IR DIVISION
Cl.9;Animated cartoons; computer operating system; computer programs; computer software; computer-gaming 
software; operating programs of computer system.

Cl.38;Computer aided transmission of information, messages and images; communication by computer and computer 
clients; information of telecommunications; paging services via wireless, telephone or other means of electronic 
communications; electronic mails; transmission of messages and images by computer.

Cl.41;Provision of entertainment services and online gaming services; entertainment information; film production, 
other than advertising films; production of shows; television entertainment; publication of books.

Cl.42;Computer services, namely, the provision of temporary use of non-downloadable software to create online 
personal information services; provision of Internet search engines; computer graphic design services for note boards, 
location note boards and other available sources; provision of electronic search means for others; provision of 
customized online websites about defined information by users, including search engines and online website links to 
other websites; provision of map, namely, provision of a certain website and website link of geographic information, 
mapping images and route services.
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Priority claimed from 03/03/2015; Application No. : 86551982 ;United States of America 

3399146    03/09/2015
[International Registration No. : 1309845]
Novolex Holdings, Inc.
101 East Carolina Avenue Hartsville SC 29550 United States of America

Proposed to be Used
IR DIVISION
Cl.6;Metal dispensers for plastic bags for retail use.

Cl.16;Plastic bags and printed plastic bags for household and retail use; plastic garbage bags and trash can bags; 
general purpose plastic bags; plastic shopping bags; plastic films and printed plastic films for wrapping, packing, and 
packaging; plastic packaging; plastic food films; trash can liners; paper bags; printed paper bags; packaging containers 
made of paper; printed paper packaging; packing and packaging materials made of paper; paper bags for securing 
valuables.

Cl.18;Reusable shopping bags.

Cl.40;Compounding plastic resin pellets; recycling services.
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3403357    11/05/2016
[International Registration No. : 1310704]
RACERICE IP PTY LTD
12 Bage Street Nundah QLD 4012 Australia

Proposed to be Used
IR DIVISION
Cl.9;Goggles; goggles for sports; goggles for swimming; goggles for the protection of the eyes; goggles for use in 
sports; goggles used in sports; head straps for goggles; sports glasses (goggles); sports goggles; swimming goggles; 
labels (magnetic or encoded) for use in marking products for identification; self-adhesive labels (magnetic); masks for 
swimming; nose clips for divers and swimmers; nose clips for swimmers; swimming masks; swimming snorkels; 
buoyancy clothing.

Cl.16;Adhesive printed labels; identification labels (other than encoded or magnetic); labels (not magnetic or encoded) 
for use in marking products for identification; labels of plastics; labels, not of textile; non-textile labels; plastic labels; 
printed labels; self-adhesive labels (not encoded or magnetic); self-adhesive labels of plastics; self-adhesive vinyl labels; 
tag labels; unprinted labels; paper tags; parcel tags; pencil cases; cases for stationery; pads (stationery); paper 
stationery; school supplies (stationery); stationery; stationery cases; stationery for children's educational activities; 
stationery for children's playing activities; stationery for domestic purposes; stationery goods; stationery materials; 
stationery paper.

Cl.24;Cloth labels; iron-on cloth labels; labels (cloth); labels made of textile materials; self-adhesive cloth labels; textile 
adhesive labels; textile labels for identifying clothing; tags of textile for attachment to clothing; bath towels; beach towels;
hooded towels; terry towels; bath sheets (towels).

Cl.25;Clothing for swimming; swim briefs; swimming caps; swimming costumes; swimming robes; swimming shorts; 
swimming suits; swimming trunks; swimsuits; swimwear; apparel (clothing, footwear, headgear); athletic clothing; beach 
clothing; boys' clothing; children's clothing; clothing; clothing for sports; clothing for surfing; girl's clothing; water-
resistant clothing; waterproof clothing; athletics footwear; casual footwear; footwear; footwear for children; footwear for 
sport; sporting footwear; sports footwear; thongs (footwear); trainers (footwear); sports uniforms (other than golf gloves 
or helmets); uniforms; uniforms for athletes; articles of waterproof clothing; pants (clothing).
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3418971    09/06/2016
[International Registration No. : 1248908]
OLEIFICIO ZUCCHI S.P.A.
VIA ACQUAVIVA, 12 I-26100 CREMONA Italy

Proposed to be Used
IR DIVISION
Cl.16;Adhesive tapes for stationery or household purposes; adhesives glues for stationery or household purposes; 
almanacs; stickers; tickets; pads; drawing pads; spools for inking ribbons; bottles wrappers made of cardboard or paper; 
bottle wraps made of cardboard or paper; brochures; envelopes; calendars; printers' type (numerals and letters); paper; 
parchment paper; cards; folders for papers; signboards of paper or cardboard; cardboard; catalogues; tags for index 
cards; newsletters; covers; chromos; drawings; labels, not of textile; whitepapers (term too vague in the opinion of the 
International Bureau - Rule 13(2)(b) of the Common Regulation); photographs (printed); newspapers; pictures; 
engravings; address stamps; writing paper; printers' type; booklets; books; lithographs; posters; handbooks; forms; 
pamphlets; announcement cards (stationery); document holders (stationery); publications; printed publications; writing 
books; document files; graphic representations; graphic reproductions; index cards (stationery); printed matter; prints; 
stamps.

Cl.29;Edible oil; coconut oil; rape oil for food; sunflower oil for food; edible oils; corn oil; palm oil for food; flaxseed oil 
for culinary purposes; edible olive oil; sesame oil.

Cl.30;Aromatic preparations for food; food flavorings; flavorings other than essential oils; vinegar; seasonings; 
cinnamon (spice); curry (spice); essences for foodstuffs except etheric essences and essential oils; peppers 
(seasonings); spices; ginger (spice).
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Priority claimed from 20/05/2016; Application No. : 87045450 ;United States of America 

3451624    23/09/2016
[International Registration No. : 1320235]
CID Resources, Inc.
601 S. Royal Lane, Suite 100 Coppell TX 75019 United States of America

Proposed to be Used
IR DIVISION
Cl.10;Medical wearing apparel, namely, scrub tops and bottoms; medical wearing apparel, namely, pants for emergency 
medical personnel.

Cl.25;Nurse's apparel, namely, tops and bottoms, uniforms, lab coats, knit tees, t-shirts, jackets, pants, cargo pants, 
tank tops; scrubs not for medical purposes.
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Priority claimed from 14/03/2016; Application No. : UK00003154838 ;United Kingdom 

3458320    06/06/2016
[International Registration No. : 1321076]
PKF Trade Mark Limited
12 Groveland Court London EC4M 9EH United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Advertising; marketing services; business management and business administration services; administration 
receivership and liquidation services; management consultancy services; audit and accountancy services; database 
management services, personnel recruitment and management services, advisory services relating to business efficiency 
and profitability, business and personnel performance management, employee relations and employee communications, 
and to personal and business taxation and the taxation of trusts; research and advisory services relating to deployment 
of employees and employee incentives; market evaluation, strategic business planning services; company registrar and 
company secretary services; research and advisory services relating to business mergers, acquisitions and disposals.

Cl.36;Financial services for business; financial management services; financial research, planning and advisory 
services; treasury services; personal and company financial advisory services relating to insolvency; research and 
advisory services relating to bad debt recovery, pensions, investments, insurance and life assurance; financial tax 
planning services; negotiating for capital investments into business.

Cl.41;Education and training services relating to financial, auditing, accounting, business and management matters; 
sports coaching for business personnel, team management education; computer training.

Cl.42;Computer programming; advisory services relating to information technology.

Cl.45;Legal services relating to personal and business taxation, to company law and to statutory and regulatory 
requirements.
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Priority claimed from 24/11/2015; Application No. : 18405046 ;China 

3469776    15/04/2016
[International Registration No. : 1323685]
SHANDONG LUYU PLASTIC INDUSTRY CO., LTD.
No. 103, No. 1 North Road, Dongying District, Dongying Shandong Province China

Proposed to be Used
IR DIVISION
Cl.12;Cable cars; luggage trucks; hand cars; luggage carts; omnibuses; tires for vehicle wheels; bicycle tires [tyres]; 
treads for retreading tires [tyres]; pneumatic tires [tyres]; repair outfits for inner tubes.

Cl.17;Synthetic rubber; acrylic resins [semi-finished products]; synthetic resins [semi-finished products]; ebonite 
molds; rubber material for recapping tires [tyres]; junctions, not of metal, for pipes; plastic tube; plastic sheeting for 
agricultural purposes; flexible tubes, not of metal.

Cl.19;Gutter pipes, not of metal; water-pipes, not of metal; rigid pipes, not of metal [building]; plastic tubes for building; 
doors, not of metal; windows, not of metal; construction materials, not of metal; plastic-steel doors and windows; plastic 
board for construction; buildings, not of metal.
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Priority claimed from 24/11/2015; Application No. : 18405043 ;China 

3471349    15/04/2016
[International Registration No. : 1323366]
SHANDONG LUYU PLASTIC INDUSTRY CO., LTD.
No. 103, No. 1 North Road, Dongying District, Dongying Shandong Province China

Proposed to be Used
IR DIVISION
Cl.12;Cable cars; luggage trucks; hand cars; luggage carts; omnibuses; tires for vehicle wheels; bicycle tires [tyres]; 
treads for retreading tires [tyres]; pneumatic tires [tyres]; repair outfits for inner tubes.

Cl.17;Synthetic rubber; acrylic resins [semi-finished products]; synthetic resins [semi-finished products]; ebonite 
molds; rubber material for recapping tires [tyres]; junctions, not of metal, for pipes; plastic tube; plastic sheeting for 
agricultural purposes; flexible tubes, not of metal.

Cl.19;Gutter pipes, not of metal; water-pipes, not of metal; rigid pipes, not of metal [building]; plastic tubes for building; 
doors, not of metal; windows, not of metal; construction materials, not of metal; plastic-steel doors and windows; plastic 
board for construction; buildings, not of metal.
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Priority claimed from 19/05/2016; Application No. : 015454655 ;European Union 

3518884    07/11/2016
[International Registration No. : 1330303]
Energy Brands SARL
21, Boulevard Grande Duchesse Charlotte L-1331 Luxembourg

Proposed to be Used
IR DIVISION
Cl.30;Coffee, tea, cocoa and artificial coffee; confectionery; chocolate; pralines.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages; non-alcoholic beverages based on coffee and/or tea.

Cl.33;Alcoholic beverages (except beers); wines; liqueurs; whiskeys; spirits.
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Priority claimed from 29/02/2016; Application No. : 4252755 ;France 

3519660    29/07/2016
[International Registration No. : 1330638]
AIRINSPACE S.E.
Bâtiment 2, 10 avenue Ampère F-78480 MONTIGNY LE BRETONNEUX France

Proposed to be Used
IR DIVISION
Cl.9;Units for monitoring-control particularly remotely or online or via telecommunications, for clean rooms (medical 
sector, hospitals) and all medical care apparatus in a medical care unit and for home care; telecommunication apparatus 
for patient monitoring and diagnosis online; software for medical and surgery professionals; software for controlling 
medical apparatus.

Cl.10;Surgical, medical, dental, veterinary and sanitary apparatus; medical apparatus for air treatment, sterilization of 
air and surfaces, purifying air and surfaces, medical apparatus for the treatment of liquids in a medical environment; 
medical apparatus for increasing and controlling hygiene in confined gaseous environments such as clean rooms, 
surgery rooms, patient rooms, ambulances and all other sites requiring strengthened hygiene measures for medical 
purposes; medical apparatus to increase the hygiene conditions of medical and surgical utensils and more generally of 
any equipment and all surfaces impacting on the health of persons, especially through the destruction of micro-
organisms and the filtration of particles; filtration apparatus for gas, surfaces and liquid surfaces in hospital 
environments for the removal of particles and/or microorganisms.

Cl.11;Machines and apparatus for air treatment, air sterilization, purification of air, solids (surfaces and objects) and 
liquids; apparatus for increasing and controlling hygiene in confined areas, especially in buildings, offices, homes, 
industrial facilities, public spaces, transport, automobiles, ambulances, trucks, airplanes, trains, boats and all other 
places hosting individuals and the general public; apparatus for air treatment, air sterilization, purification of air, surfaces, 
objects and liquids; medical apparatus and machines to increase the hygiene conditions of objects, especially medical 
and surgical utensils, kitchen utensils and more generally of any equipment and all surfaces impacting on the health of 
persons, especially through the destruction of micro-organisms and the filtration of particles; filtration apparatus for 
liquids of all kinds for the removal of particles and/or micro-organisms.

Cl.37;Repair and maintenance of apparatus and machines for the treatment of air, sterilization of air, purification of air, 
solids (objects and surfaces) and liquids, apparatus for increasing and controlling hygiene conditions in confined spaces, 
apparatus for the treatment of air, sterilization of air, purification of air, surfaces, objects and liquids, apparatus and 
machines to increase the hygiene conditions of objects and all equipment and all surfaces impacting on the health of 
persons, of apparatus for filtration of liquids of all kinds; repair and maintenance of installations for the treatment of air, 
gas, liquids and surfaces in a medical environment.

Cl.42;Scientific research; design, by engineers, of machines and apparatus for treating air, gas, liquids, surfaces, 
objects; laboratory for research and studies in the fundamental application of physics to molecular and cellular biology 
and to life sciences; software design for medical purposes.
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3521043    26/08/2016
[International Registration No. : 1330615]
Appear TV AS
Lilleakerveien 2b N-0283 Oslo Norway

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for transmission and reproduction of sound and images, data carriers, data processing equipment.

Cl.38;Telecommunications.

Cl.42;Design and development of data processing and data transmission machines and software, engineering, 
computer programming.
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Priority claimed from 27/06/2016; Application No. : 30 2016 105 881 ;Germany 

3529088    06/12/2016
[International Registration No. : 1331660]
Flint Group Germany GmbH
Sieglestrasse 25 70469 Stuttgart Germany

Proposed to be Used
IR DIVISION
Cl.35;Retail and wholesale services related to printing inks, pigments, papers and other goods for the graphic industry.

Cl.42;Technical consulting services for the graphic industry.
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3533828    28/10/2016
[International Registration No. : 1332371]
inoage GmbH
Wiener Straße 56 01219 Dresden Germany

Proposed to be Used
IR DIVISION
Cl.9;Automatic control facilities for lighting installations in the form of electronic control interfaces; control devices for 
synchronizing light effects and sound effects; apparatus and instruments for heavy-current technology, namely, for 
conducting, transforming, storing, regulating and controlling electricity; apparatus and instruments for conducting, 
switching, transforming, accumulating, regulating and controlling electricity for weak-current technology, namely, for 
communication technology, high-frequency technology, and regulation technology; computer programs for controlling 
light shows, music shows, and laser shows; devices for recording, transmitting, analysing, and playback of audio and 
video.

Cl.42;Rental of computer software; programming of computer animations; software programming for data processing 
(especially sound data and image data); design, development, programming, maintenance, updating and rental of 
computer programs; research and development services regarding software engineering; software programming for 
specific control interfaces for lighting effects (such as lasers, light walls).
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Priority claimed from 03/05/2016; Application No. : 015402639 ;European Union 

3533856    02/11/2016
[International Registration No. : 1332004]
Clasado IP Limited
3rd Floor, 2-6 Church Street St Helier JE2 3NN

Proposed to be Used
IR DIVISION
Cl.1;Chemical additives for use in the manufacture of cosmetics; prebiotics used in the manufacture of cosmetics.

Cl.3;Non-medicated skin care preparation ingredient sold as a component of non-medicated skin care preparations.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic food and 
substances adapted for medical or veterinary use, food for babies; food and dietary supplements for humans and 
animals; nutritional supplements in lotion/powder form sold as a component of nutritional skin care products; nutritional 
and dietary supplements; nutritional and dietary additives, namely, a prebiotic for use in food and dietary supplements for 
human consumption; probiotics and prebiotics.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and milk products; edible oils and fats; all of the above enriched with a food supplement in 
the form of a prebiotic or probiotic.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery; ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces (condiments); 
spices; ice; all of the above enriched with a food supplement in the form of a prebiotic or probiotic.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic drinks; fruit drinks and fruit juices; syrups and other 
preparations for making beverages; all of the above enriched with a food supplement in the form of a prebiotic or 
probiotic.
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Priority claimed from 26/04/2016; Application No. : 015376288 ;European Union 

3533868    24/10/2016
[International Registration No. : 1332245]
ROL Ergo AB
Flygplatsvägen 1 SE-555 93 Jönköping Sweden

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus and computers relating to processing, reproduction and production of sound, data, information, 
multimedia, images and video in buildings, interior design, offices and public spaces; electronic blackboards; 
downloadable computer software and computer software; computer software and downloadable computer software for 
creating searchable databases of information and data; computer software and downloadable computer software in the 
fields of interior design, architecture, construction planning and for operation and maintenance of buildings; electronic 
publications and downloadable electronic publications in the fields of interior design, architecture, construction drafting 
and for operation and maintenance of buildings; computer software and downloadable computer software for booking 
office facilities including premises, desks, chairs, computers, projectors, writing boards and printers; computer software 
and downloadable computer software for reservation of vehicles and parking places; accessories and components of all 
the above mentioned goods.

Cl.20;Furniture; office furniture, including tables, desks, conference tables, sit/stand desks, table tops, base frames for 
tables including height-adjustable base frames, seating furniture including chairs, armchairs, sofas and desk chairs, 
pedestals, cupboards, bookcases, furniture shelves, screens (furniture), benches (furniture), mirrors; parts and fittings for 
the aforesaid goods.

Cl.35;Administrative data processing and order processing; computerised file management; business analysis, 
research and information services; information relating to business; information relating to data processing; business 
information services provided on-line from a computer database or the internet; benchmarking services; expert 
evaluations, analysis and reports relating to business matters and business data; collection and systematization of 
business data; statistical analysis and reporting; collection, compilation and computerised processing of data and 
statistics; resale services in relation to furniture and office furniture, as well as furniture for hotels, restaurants and public 
spaces; bringing together of a variety of goods in the form of furniture and office furniture, as well as furniture for hotels, 
restaurants and public spaces, enabling customers conveniently to view and purchase those goods; rental (office 
machines and equipment).

Cl.42;Industrial analysis and research services; web hosting, software as a service (SaaS) and rental of software, 
computer software and computer programs; cloud computing; providing of computer programs via the internet; 
application service provider (ASP) services relating to computer programs; electronic storage of electronic media, namely 
files, data, documents, text, videos, images, music, games and other multimedia; design (planning) of furniture, interior 
decor, office and conference furnishings, office and conference spaces, and of interior decor for hotels, restaurants and 
public spaces; providing temporary use of non-downloadable software applications in the fields of interior design, 
architecture, construction drafting, for running, maintenance and operation of buildings, premises and workplaces; 
computer services in the form of customised websites with user-defined or user-specified information in the fields of 
interior design, architecture, construction drafting and for and operation of buildings, premises and workplaces; data 
storage (electronic).
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Priority claimed from 05/09/2016; Application No. : 302016000089797 ;Italy 

3535102    29/09/2016
[International Registration No. : 1326872]
Tenuta Monacelle S.r.l.
Contrada Aratico, snc - Località Selva di Fasano I-70043 Monopoli Italy

Proposed to be Used
IR DIVISION
Cl.35;Business management; business management of hotels.

Cl.41;Organization of exhibitions for cultural or educational purposes; arranging and conducting educational 
conferences; organization of cultural shows.

Cl.43;Outside catering services; serving food and drinks.
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Priority claimed from 02/11/2016; Application No. : 1342046 ;Benelux 

3535463    13/12/2016
[International Registration No. : 1333407]
DL Chemicals Detaellenaere-Loosvelt, naamloze vennootschap
Roterijstraat 201-203 B-8793 Waregem

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering 
preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives used in industry and 
construction industry; chemical compositions for use in construction; chemical sealing compounds.

Cl.17;Rubber, guttapercha, gum, asbestos, mica; plastics in extruded form; packing, stopping and insulating materials; 
flexible pipes, not of metal; sealant compounds for joints; polyurethane mastic for sealing joints between building 
elements (buildings); silicone rubber compositions; adhesive sealant compounds.

Cl.19;Building materials, non-metallic; non-metallic rigid pipes for building; asphalt, pitch and bitumen; non-metallic 
transportable buildings; monuments, not of metal; roofing materials, not of metal.
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Priority claimed from 19/04/2016; Application No. : 015355845 ;European Union 

3535488    18/10/2016
[International Registration No. : 1333333]
Roborace Limited
3 Charlbury Grove, Ealing London W5 2DY United Kingdom

Proposed to be Used
IR DIVISION
Cl.7;Transmissions for water and air vehicles.

Cl.9;Robotic electrical control apparatus; remote controls; remote control apparatus; remote controls for operating 
flying toys; remote controls for operating scale model vehicles; remote controls for autonomous vehicles; protective 
helmets for use in sports; goggles for sports; electric timers; batteries; vehicle batteries; battery chargers; solar battery 
chargers; electric battery chargers; battery charging devices for motor vehicles; alarm systems; safety gloves for 
protection against accident or injury; games software; GPS navigation devices; global positioning system [GPS] 
apparatus; internal combustion engine testing apparatus; anti-theft alarms not for vehicles; software; virtual reality 
software; simulators for the steering and control of vehicles; steering apparatus, automatic, for vehicles; computer 
programmes; application software for mobile devices; cases for mobile phones; computer application software for mobile 
devices; electronic scoreboards; speedometers; instruments for measuring speed devices for hands-free use of mobile 
phones; holders adapted for mobile phones; mobile radios; straps for mobile phones; speakers; USB sticks; mobile 
phone applications; binoculars; protective and safety equipment; safety headgear; safety helmets; safety markers; safety 
goggles; safety gloves for protection against accident or injury; safety, security, protection and signalling devices.

Cl.12;Driverless cars; autonomous cars; remote controlled vehicles; remote controlled flying objects; electric cars; 
racing cars; electric motors for motor cars; wheels, tyres and continuous tracks; aerodynamic fairings for vehicles; 
hydraulic and mechanical steering systems; electric steering gears; steering pumps; steering columns and steering 
system components; transmissions for land motor vehicles and land vehicles; apparatus for locomotion by land, air or 
water; air vehicles; cars; motor cars; trucks; commercial vehicles; engines; automobile engines; internal combustion 
motors for land vehicles; compressors for supercharging internal combustion engines of land vehicles; motors and 
engines for land vehicles; motor land vehicles, namely, automobiles; and structural parts therefore and other automobile 
parts, namely, chassis; automobile chassis; hoods for engines; radiator grills of metal for vehicles; radiator grills of non-
metallic materials for vehicles; vehicle and automobile bumpers; automobile bumper guards; hoods for vehicles; 
clutches; transmissions; transmission shafts; sunroofs; deflectors; directional signals; horns; rear view and side view 
mirrors; mud flaps; shock absorbers for automobiles; converters for land vehicles; steering wheels; steering linkages; 
suspension systems; windshield sunshades; windshield wipers; arm rests; luggage racks for motor cars; ski carriers for 
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motor cars; brakes for vehicles; brake hardware; brake lining; brake pads; storage compartments specifically fitted for 
use in automobiles; spoilers; anti-theft alarms; alarm systems for cars; alarms for vehicles; air bags for vehicles; seat 
cushions; seat covers, cushions adapted for use in vehicles; vehicle windows; luggage carriers; airbags for vehicles; 
safety seats for children; tyres and wheels for automobiles; valve caps for vehicle tires; petrol tank caps for motor cars; 
bicycles; cycles; trolleys; fitted automotive seat covers; auto aftermarket accessories, namely, vehicle custom grilles; 
steering wheel locks and covers; mopeds; scooters; parts and fittings for the aforesaid goods.

Cl.16;Books; publications; newspapers; newsletters; magazines; periodicals; stickers; photographs; postcards; 
posters; calendars; brochures; scrap books; book covers; autograph books; picture books; greeting cards; tickets; 
betting slips; instructional and teaching material (except apparatus); gift vouchers; flyers; advertising and promotional 
materials; paper bags.

Cl.18;Bags; canvas bags; trunks and travelling bags; sports bags; luggage; handbags; cases; briefcases; wallets; 
wallet holders; rucksacks; umbrellas, parasols and walking sticks.

Cl.25;Clothing, footwear and headgear; sports caps; sports headgear; sportswear; sports footwear; clothes for sports; 
track suits; overalls; waterproof clothing; armbands being items of clothing; gloves; scarves; underwear; thermal 
underwear; thermally insulated clothing.

Cl.28;Games and playthings; playing cards; sporting articles; arcade games; balls for games; board games; cuddly 
toys; soft toys; stuffed toys; electronic activity toys; fluffy toys; toy flying saucers; squeezable balls used to relieve 
stress; toy cars; miniature car models; toy robots; transforming robotic toy vehicles; remote control toys; battery 
operated remote controlled toy vehicles; remote controlled scale model vehicles; remote controlled toys in the form of 
vehicles; battery-operated action toys; tracks for model vehicles; racing car games.

Cl.37;Installation of electric and electronic equipment in automobiles; vehicle battery charging; battery charging 
service for motor vehicles; replacement of batteries; inspection, construction, reconstruction, repair, restoration, 
maintenance, reconditioning, dismantling, diagnostic tuning, cleaning, painting and polishing services for land, water and 
air vehicles, or parts and fittings of the aforesaid; servicing of vehicle repair in the course of vehicle breakdown services; 
inspection and conditioning of vehicles providing a rating prior to third party purchase; repair information for 
automobiles; construction information for automobiles; motor vehicle maintenance and repair; vehicle cleaning; vehicle 
greasing; vehicle polishing; anti-rust treatment for vehicles; vehicle services stations (refuelling and maintenance); 
retreading of tires; mining extraction; varnishing; heating equipment installation and repair; electric appliance installation 
and repair; repair of tyres; tyres (retreading of); tyres (vulcanization of) [repair]; replacement of tyres; vehicle conversions 
[engine]; tuning of engines.

Cl.38;Broadcasting services, namely, uploading, posting, showing, displaying, tagging, blogging, sharing or otherwise 
providing electronic media or information over the internet or other communications network; interactive broadcasting 
and communications services; providing access to a video sharing portal for entertainment and education purposes; 
electronic transmission of streamed and downloadable audio and video files via electronic and communications networks 
as well as by means of a global computer network; electronic mail services; providing of access to on-line chat rooms 
and bulletin boards; transmission of messages, data and content via the internet and other computer and 
communications networks; online forums, chat rooms, journals, blogs, and listservers for the transmission of messages, 
comments and multimedia content among users; providing on-line chat rooms for social networking; chat room services 
for social networking; chat room services for social networking; forums [chat rooms] for social networking; web 
streaming being the transmission of data, information and audio-visual data via the internet or other computer network; 
transmission of written and digital communications; operation of chat rooms; provision of on-line forums; advisory and 
consultancy services relating to the aforesaid.

Cl.40;Custom-built construction of autonomous vehicles; custom construction of cars, their accessories and parts and 
fittings therefor.

Cl.41;Entertainment services provided at a motor racing circuit or race track; organisation of automobile racing events; 
interactive entertainment services; organisation of automobile races and electric car races; organising races for remote 
controlled vehicles and autonomous vehicles; entertainment in the nature of automobile races; organising sporting 
events; arranging of cultural events; timing of sports events; sports entertainment services; provision of sports and 
recreational services; organising of sports competitions reservation and sale of tickets for sports events; entertainment 
services provided during intervals at sports events; booking of seats for shows and sports events; booking of sports 
personalities for events (services of a promoter); rental of equipment for racing; organising of sports competitions and 
sports events; provision of sports facilities; arranging of sports competitions; timing of sports events; organization of 
sports competitions; instruction services relating to sports; information relating to sports education; information relating 
to computer gaming entertainment provided online from a computer database or a global communication network; 
gambling services; betting services; production of sporting events for television; providing facilities for sports 
tournaments; providing facilities for sporting events, sports and athletic competitions and awards programmes; 
production of television programmes; production of live entertainment features; production of sporting events; 
production of course material distributed at professional courses; publishing of electronic publications; providing on-line 
publications; providing electronic publications [not downloadable].

Cl.42;Design of motor racing cars; engineering services relating to robotics; advisory services relating to design 
engineering; computer assisted engineering design services; custom design services; customization of computer 
hardware and software; software installation; development of software; software maintenance services; development of 
computer programs for combustion process analysis inside an engine; design and development of virtual reality 
software; design and development of computer game software and virtual reality software; computer software design; 
mechanical research in the field of motorsports; testing of materials in the field of motorsports; technical project studies 
in the field of motorsports; technical expertise in the field of motorsports; vehicle roadworthiness testing in the field of 
motorsports; quality control in the field of motorsports; technological advice on environmental protection in the field of 
motorsports; technical consultancy in the field of motorsports; technical inspections of motor vehicles in the field of 
motorsports, quality control in the field of motorsports; electronic data storage; recovery of computer data.
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Priority claimed from 22/04/2016; Application No. : 688261 ;Switzerland 

3535840    21/10/2016
[International Registration No. : 1335328]
ABB Asea Brown Boveri Ltd
Affolternstrasse 44 CH-8050 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Electric and electronic apparatus, devices and instruments, including parts thereof, for the distribution and supply 
of energy; electric and electronic apparatus, devices and instruments, including parts thereof, for the production of 
photovoltaic energy; computer hardware and software; electric and electronic installations for the (remote) control of 
automated industrial processes; automatic steering devices for vehicles; apparatus and installations for the transmission, 
distribution and control of electric current, included in this class; products for facility management control systems, 
namely electronic controllers for heating, air-conditioning, ventilation, energy, lighting, fire alarm and security-access 
systems; products for facility management control systems, namely electrical control devices for the management of 
heating and energy, lighting controls, fire alarms; security access control in the form of alarm and safety controllers and 
air-conditioning control systems, consisting of digital thermostats, air-conditioning, ventilation and heating control 
devices; regulators for ventilating, air conditioning and cooling installations (HVAC regulators) for controlling, measuring 
and monitoring air conditioning, air current, heating, ventilating and air conditioning installations; Home security and 
automation systems, comprising wireless and wired controllers, controlled devices and software for lighting, sound, 
ventilation installations, air conditioning and cooling, security, safety, household apparatus, network devices and other 
monitoring and control applications for home and office use; downloadable mobile application for the management, 
administration, modification and remote control of devices for home automation and security; automation systems for 
buildings, comprising controllers for heating, ventilation, air-conditioning, energy, lighting, fire alarm and security access 
and software for building automation systems; automation equipment for buildings, namely electrical actuators, electrical 
controllers, control circuit boards, and monitoring systems mainly comprising electric actuators; computer software and 
hardware for wirelessly connecting devices, electronic apparatus and systems to smart devices for remote monitoring 
and control; software platform for the optimization of assets, industrial automation, machine diagnosis, and the 
optimization of administrative processes in industry, healthcare, manufacturing and infrastructure; computer software for 
the collection and distribution of data on computer networks to enable communication of data between application 
programs, consumer devices and industrial devices; downloadable cloud software for information management, data 
collection and data analysis in the fields of assets, industrial automation, machine diagnosis, and optimization of 
administrative processes in industry, healthcare, manufacturing and infrastructure; downloadable software for 
information management, data collection and data analysis in the fields of the optimization of assets, industrial 
automation, machine diagnosis, and the optimization of administrative processes in industry, healthcare, manufacturing 
and infrastructure; downloadable software application for information management, data collection and data analysis in 
the fields of the optimization of assets, industrial automation, machine diagnosis, and the optimization of administrative 
processes in industry, healthcare, manufacturing and infrastructure.

Cl.37;Installation and maintenance of electrical systems, control systems, automation systems, power stations, oil and 
gas equipment, machines and machine tools, heating, ventilation and air-conditioning systems and computer hardware, 
as well as related technical consultancy services; maintenance and commissioning, as well as installation, in particular of 
industrial facilities, namely machines and machine tools, control and automation systems; installation, customization, 
maintenance and repair of computer hardware and office machines; maintenance of computer hardware, in particular of 
computers and hardware for computer networks; installation, maintenance and repair of industrial machines and 
apparatus and electrical installations; installation and maintenance of oil pipelines; underwater construction; consultancy 
in the field of repair and installation, namely technical consulting relating to the installation, repair and maintenance of 
apparatus, equipment and electric or electronic devices used for automated or partially-automated industrial operations; 
advice regarding the aforesaid services; maintenance services for the optimization of power plants; machinery 
installation, maintenance and repair.

Cl.42;Technological monitoring and control in the field of energy distribution networks, machines and machine tools; 
measuring and monitoring electricity consumption for electric power providers, machines and machine tools; monitoring, 
diagnostic and inspection services for fault detection in production, transmission and electricity distribution systems and 
in machines and machine tools; computer programming; design and analysis of computer software; consultancy relating 
to computers; installation and maintenance of software; analysis and design of computer systems and networks; 
providing online, non-downloadable software to enable customers to remotely manage, administer, modify and control 
home security and automation devices; information technology services, namely providing a web-based system and 
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online portal (software), offering technology that enables customers to remotely manage, administer, modify and control 
home security and automation devices; platform as a service (PAAS) offering computer software platforms for the 
optimization of assets, industrial automation, machine diagnosis, and the optimization of administrative processes in 
industry, healthcare, manufacturing and infrastructure; software as a service (SAAS) with software; cloud computing 
offering software for optimizing assets, industrial automation, machine diagnosis and the optimization of administrative 
processes in industry, healthcare, manufacturing and infrastructure; providing temporary use of online non-downloadable
software for the optimization of assets, industrial automation, machine diagnosis, and the optimization of administrative 
processes in industry, healthcare, manufacturing and infrastructure; technological consultancy services in the field of the 
optimization of electric power stations; engineering services in the field of the optimization of electric power stations; 
engineering services and technical and technological consultancy services relating thereto in the field of energy for 
owners and operators of industrial, commercial and governmental facilities; engineering services and technical and 
technological consultancy services in the field of the measurement and monitoring of energy to improve energy efficiency 
for owners and operators of industrial, commercial and governmental facilities; diagnostic services in the field of 
electricity generation and distribution, oil and gas equipment, control systems, machines and machine tools, computer 
hardware and computer software; installation and maintenance of computer software and technical consultancy relating 
thereto; technological consultancy relating to electrical systems, control systems, automation systems, power plants, oil 
and gas equipment, machines and machine tools, and systems for heating, ventilation, air-conditioning, production and 
distribution of electricity and of computer hardware and computer software.
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3535858    12/01/2017
[International Registration No. : 1340394]
Infragistics, Inc.
2 Commerce Drive Cranbury NJ 08512 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software, namely, development and visualization tools, and software for creating, viewing and sharing 
visualization for computer software applications, Internet software applications, XML web services and web site software.

Cl.42;Computer services, namely, providing report information in the form of creatable and shareable visualizations for 
computer software applications, Internet software applications, XML web services and website software.
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Priority claimed from 22/07/2016; Application No. : 87113572 ;United States of America 

3535931    20/12/2016
[International Registration No. : 1339506]
Crown Equipment Corporation
40 South Washington Street New Bremen OH 45869 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer operating systems and computer operating system software; interfaces and peripheral devices for 
computers.

Cl.12;Material transporting equipment, namely, power propelled lift trucks and pallet trucks; fork lift trucks, special 
application fork lift trucks, hand trucks, and platform trucks; self-propelled electric vehicles for use in material handling 
and maintenance; towing tractors; fork lift truck attachments, namely, detachable platforms, drums, and detachable 
booms and rams.
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3535936    25/01/2017
[International Registration No. : 1340423]
Pyrotek Incorporated
705 West 1st Avenue Spokane WA 99201 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Granular and powder aluminum refining fluxes; consumables, namely, tempering chemicals for use in 
metalworking, molten metal alloying and inclusion removal; refractory mastics and adhesives; boron nitride coatings for 
refractory and ceramics used in production of aluminum, steel and glass.

Cl.4;Fireplace logs; artificial fireplace logs, fireplace logs made of castable refractory; lubricants used for production 
equipment used to move molten or formed aluminum, steel and glass.

Cl.6;Metal consumables, namely, welding rods and wire; cast iron and metal protection tubes for thermocouples; wire 
mesh used for filtration; metal rollers for use in the transport of steel and glass during fabrication operations; molds of 
metal for casting class and molten metal materials metal casting alloys; consumables, namely, metal powders used in 
metal manufacturing and fabrication; foundry chill molds; metal gaskets for use in the processing of molten metal or 
glass.

Cl.7;Degassing machines; machine parts namely, graphite rotors and parts therefor; molten metal pumps; machine 
parts, namely, casting tips for continuous casting machines used in continuous casting of aluminum sheet; metal 
processing equipment, namely, continuous casters.

Cl.8;Hand operated tools for aluminum and steel production, namely, refractory ladles, hand ladles; ceramic ladles, 
dosing tubes, skimmers.

Cl.9;Fire blankets; protective clothing manufactured specifically to protect skin from heat or splash of molten metal or 
glass; protective clothing in the nature of protective coats, protective pants and protective gloves made from heat 
resistant fabric.

Cl.17;Gasket materials in sheets for use in the processing of molten metal or glass; non-metal gaskets for use in the 
processing of molten metal or glass.

Cl.19;Nonmetallic building materials, namely, refractory castable mixes used in aluminum, glass and steel production; 
fired refractory materials and refractory bricks, blocks, mortars and castable mixes, for use in big block refractory, 
furnace floor tiles, furnace linings, castable ceramics, launders and troughs; refractory shapes; ceramic shapes for use in 
refractory furnaces; refractory shapes, namely, cross-feeders, thimbles, transition plates, cast parts.

Cl.24;Asbestos-free fiber and electrostatic fabric, namely, woven fabrics for use as filtration materials.
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Priority claimed from 16/08/2016; Application No. : 30 2016 023 519 ;Germany 

3535981    03/01/2017
[International Registration No. : 1333466]
Evonik Degussa GmbH
Rellinghauser Straße 1-11 45128 Essen Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; artificial sweeteners (chemical preparations); chemical sugar substitutes.

Cl.5;Pharmaceutical preparations; dietetic food and substances adapted for medical use; dietary supplements for 
humans; artificial sweeteners for diabetics; sugar substitutes for diabetics; dietetic sugar substitutes for medical use.
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Priority claimed from 21/01/2015; Application No. : 86509899 ;United States of America 

3536005    06/02/2017
[International Registration No. : 1267008]
Andersen Tax LLC
1177 Avenue of the Americas, 18th Floor New York NY 10036 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Tax preparation and consulting services; business management consulting services; business strategy and 
business plan consulting services; merger, acquisition and divestiture consulting and advisory services; business 
consultation services, namely, accounting services; conducting of business appraisals; advice on accounting, tax 
preparation, business and business management; business risk management consultancy.

Cl.36;Financial advice relating to tax planning; financial consulting and advisory services relating to tax; consulting 
and risk assessment services in the field of tax; providing information in the field of taxation.
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3536011    08/12/2016
[International Registration No. : 1337160]
emoji company GmbH
Necklenbroicher Strasse 52-54 40667 Meerbusch Germany

Proposed to be Used
IR DIVISION
Cl.11;Furnace ash boxes; heaters, electric, for feeding bottles; bath tubs; bath installations; barbecues; aquarium 
lights; lighting installations for air vehicles; lighting apparatus and installations; lights for vehicles; light-emitting diodes 
[led] lighting apparatus; lamps; ventilation hoods; bed warmers; anti-dazzle devices for automobiles [lamp fittings]; cycle 
lights; vehicle reflectors; vehicle headlights; hair dryers; taps [faucets]; hand drying apparatus for washrooms; hot air 
apparatus; water heaters and boilers; blankets, electric, not for medical purposes; electric lamps; heating apparatus for 
defrosting windows of vehicles; pressure cookers [autoclaves], electric; chimney blowers; diving lights; immersion 
heaters; electric toasters; toilets [water-closets]; toilet bowls; toilet seats; waffle irons, electric; tobacco roasters; pocket 
torches, electric; pocket warmers; luminous house numbers.

Cl.12;Motor buses; cars; automobile tires [tyres]; sleeping berths for vehicles; saddle covers for bicycles or 
motorcycles; covers for vehicle steering wheels; ships; motor homes; tricycles; shopping trolleys [carts (am.)]; 
hydroplanes; casters for trolleys [vehicles] [carts (am.)]; non-skid devices for vehicle tires [tyres]; golf cars [vehicles]; hot 
air balloons; upholstery for vehicles; yachts; pushchairs; stroller covers [pushchairs]; tilting-carts; dump carts; cycle 
cars; audible warning systems for cycles; head-rests for vehicle seats; spray prevention flaps for vehicles; aircraft; air 
cushion vehicles; air pumps [vehicle accessories]; mopeds; motorcycles; paddles for canoes; screws [propellers] for 
ships; hub caps; space vehicles; pneumatic tires [tyres]; tires for vehicle wheels; scooters [vehicles]; rearview mirrors; 
oars; rowlocks; ships' hulls; two-wheeled trolleys; saddles for bicycles, cycles or motorcycles; saddlebags adapted for 
bicycles; clutches for land vehicles; launches; windshield wipers; headlight wipers; sleighs [vehicles]; mudguards; anti-
skid chains; snowmobiles; seat covers for vehicles; funnels for locomotives; human-powered trolleys and carts; 
mudguards for two-wheeled motor vehicles or bicycles; cycle mudguards; adhesive rubber patches for repairing inner 
tubes; safety belts for vehicle seats; safety seats for children, for vehicles; ski lifts; ski carriers for cars; sun-blinds 
adapted for automobiles; spikes for tires [tyres]; spoilers for vehicles; sports cars; suspension shock absorbers for 
vehicles; vehicle shock absorbers; shock absorbing springs for vehicles; vehicle bumpers; bumpers for automobiles; 
caps for vehicle petrol [gas] tanks; tractors; handling carts; valves for vehicle tires [tyres]; disengaging gear for boats; 
water vehicles; seaplanes; windscreens; campers [recreational vehicles]; caravans; cycle stands.
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Priority claimed from 10/01/2017; Application No. : 697677 ;Switzerland 

3536033    12/01/2017
[International Registration No. : 1341301]
Syngenta Participations AG
Schwarzwaldallee 215 CH-4058 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for agriculture, horticulture and forestry; seed treatment preparations; soil fertilizers.

Cl.5;Products for destroying vermin; fungicides, herbicides, insecticides.
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Priority claimed from 03/02/2015; Application No. : 30 2015 012 817 ;Germany 

3536067    08/12/2016
[International Registration No. : 1288399]
Bean Industries Limited
5 Pullman Court, Great Western Road Gloucester GL1 3ND United Kingdom

Proposed to be Used
IR DIVISION
Cl.7;Sweeping, cleaning, and laundering machines; electric kitchen appliances for chopping, mixing, pressing; presses 
(machines for industrial purposes); cleaning apparatus, electric, for household use, namely vacuum cleaners and wax 
polishers; ultrasonic stain removers; steam brushes for the care and smoothing of clothing; ironing machines; blenders, 
electric, for household purposes; electrical food processors; electric kitchen appliances for chopping, grinding or 
pressing; food processors, electric; electric knives; electric kitchen knives; food blenders, electric; mills for household 
purposes; food preparation machines, electromechanical; electric fruit presses for household purposes; bread cutting 
machines; electric crushers for kitchen use; cleaning appliances utilizing steam; can openers (electric); grating machines 
for vegetables; machines for making aerated beverages [electric]; machines for preparing beverages, electromechanical; 
machines for the production of mineral water; mixers (machines); mills for household purposes, other than hand-
operated; shears, electric; fruit presses; electric cleaning machines and apparatus; electric beaters; sifting installations; 
sharpening machines; electric shears; spin driers [machines]; electric whisks for household purposes; electric shoe 
polishers; dust exhausting installations for cleaning purposes; vacuum cleaner hoses; vacuum cleaner attachments for 
disseminating perfumes and disinfectants; electric juicers; electric ice crushers.

Cl.8;Food preparation implements, kitchen knives and cutlery; hand tools [hand-operated]; flat irons; can openers, non-
electric; electric and non-electric apparatus for designing and forming head hair, namely hair stylers; electric and non-
electric apparatus for designing and forming head hair, namely hair straighteners; garden tools and implements (hand-
operated); fruit peelers; hand operated pasta machines.
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Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; food and beverage cooking, heating, cooling and treatment equipment; heating, ventilating, air 
conditioning and air purification equipment; cooking appliances; baby bottle warmers; baby food warmers; water heaters; 
coffee makers (electric); tea makers (electric); espresso coffee machines; cappuccino coffee machines; rice cookers; 
cooking apparatus and installations; cookers; portable foot bath; sterilization apparatus for baby articles; showers; 
refrigerating cabinets; ventilating fans and air humidifiers; popcorn makers; ice machines; electric woks; electric fondue 
sets; water filters; building lights; disinfecting apparatus for baby articles; barbecues for use in rooms; steamers; deep fat
fryers; ice boxes; bottle warmers; bread baking machines, barbecues, ornamental fountains; blankets, electric, not for 
medical purposes, air reheaters; electric deep fryers; steam facial apparatus [saunas]; grills (cooking appliances); hair 
driers; hand drying apparatus for washrooms; hot air apparatus; electric heating apparatus; aquarium heaters; hot air 
ovens; radiators [heating]; electric yogurt makers; electric coffee filter apparatus; coffee percolators, electric; electrical 
cooking utensils; cookers; cooking rings; multi-functional electric steaming apparatus for cooking; microwave ovens 
(cooking utensils); stoves [heating apparatus]; electric radiators; roasters; coffee roasters; electric pressure cooking 
saucepans; immersion heaters; toasters; filters for drinking water; electric waffle irons; hot water bottles; hot plates; 
electric laundry dryers, water softening apparatus and installations, water filtering apparatus; spa baths [vessels]; pocket 
torches, electric; egg cookers; roasters.

Cl.21;Tableware, cookware and containers; household or kitchen containers (not of precious metal or coated 
therewith); non-electric heaters for feeding bottles; cookery moulds; non-electric cooking utensils; cauldrons; cooking 
pots; woks; pans; steamers; hand-operated milk frothers; brushes; coolers [ice pails]; ice cube molds; bottle openers 
(electrical and non-electrical); fruit presses; dinnerware; heat-insulated vessels; insulated containers; coffee pots; hand-
operated coffee mills; cake molds; mixing cups; pepper mills; cleaning instruments, hand-operated; beaters; dispensers 
for salt; polishing apparatus and machines for household purposes (non-electrical); washing balls; cosmetic instruments 
(included in this class); toothbrushes; water apparatus for cleaning teeth and gums; brushes for body and beauty 
applications; facial cleansing brushes, facial cleansing sponges; electric toothbrushes; brushes for footwear; wax-
polishing appliances, non-electric, for shoes; shaving brush stands; shaving brushes; cosmetic utensils; nail brushes; 
fitted vanity cases; toilet cases; perfume vaporizers; exfoliating pads; electric combs; combs; hand-operated anti-cellulite 
rollers, not for medical purposes; steamers for cooking (non-electric); strainers for household purposes; vacuum bottles; 
non-electric deep fryers; non-electric fruit presses for household purposes; heat insulated containers for beverages; 
thermally insulated containers for food; utensils for household purposes, not of precious metal; coffee pots, non-electric 
and not of precious metal; coffee grinders (hand-operated); molds for kitchen use; mess-tins; picnic baskets (including 
dishes); corkscrews (electric and non-electric); kitchen utensils, not of precious metal; isothermic bags; non-electric 
blenders for household purposes; griddles (cooking utensils); pressure cookers, non-electric; non-electric ice-cream 
makers; carpet sweepers, carpet beaters, not being machines; toilet utensils (body care); non-electric waffle irons; cloths 
racks for drying, ironing board covers; flat-iron stands; coffee makers (non-electric); tea makers (non-electric); trash 
cans; ironing boards; tea pots; ironing boards.
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3536070    08/12/2016
[International Registration No. : 1333225]
Drägerwerk AG & Co. KGaA
Moislinger Allee 53-55 23558 Lübeck Germany

Proposed to be Used
IR DIVISION
Cl.37;Disinfecting services; maintenance, installation, cleaning, repair and servicing of medical equipment and of 
industry specific facilities and of technical facilities in hospitals as well as security, safety, protection and signalling 
apparatus and of diving equipment and measuring, detecting and monitoring instruments, indicators and regulators; 
rental, letting and leasing of articles in connection with the provision of the aforementioned services, all included in this 
class.

Cl.41;Education; professional training; provision of user training; conducting technical training.
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Priority claimed from 16/08/2016; Application No. : 30 2016 023 444 ;Germany 

3536071    03/01/2017
[International Registration No. : 1333467]
Evonik Degussa GmbH
Rellinghauser Straße 1-11 45128 Essen Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; artificial sweeteners (chemical preparations); chemical sugar substitutes.

Cl.5;Pharmaceutical preparations; dietetic food and substances adapted for medical use; dietary supplements for 
humans; artificial sweeteners for diabetics; sugar substitutes for diabetics; dietetic sugar substitutes for medical use.
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Priority claimed from 29/07/2016; Application No. : 30 2016 106 946 ;Germany 

3536087    20/01/2017
[International Registration No. : 1334891]
Buy-EU GbR Daniel Setka,Tobias Zubrod
Titiseestr. 30 78532 Tuttlingen Germany

Proposed to be Used
IR DIVISION
Cl.14;Chronoscopes; chronometers; jewels; jewellery.

Cl.16;Writing instruments.

Cl.18;Leather ware, namely bags made of leather, briefbags [leatherware], travelling bags [leatherware], travelling sets 
[leatherware], briefcases [leatherware], travelling trunks [leatherware], attaché cases [leatherware]; bags; umbrellas; 
walking sticks.

Cl.25;Clothing; footwear; headgear.

Cl.34;Smokers' articles.
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Priority claimed from 05/12/2016; Application No. : 4020160108586 ;Republic of Korea 

3536139    05/01/2017
[International Registration No. : 1335400]
SEOUL SEMICONDUCTOR CO., LTD.
97-11, Sandan-ro 163 beon-gil, Danwon-gu, Ansan-si Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Diodes; light emitting diodes; top light emitting diodes; power light emitting diodes; chip light emitting diodes; big 
top light emitting diodes; high flux light emitting diodes; side view light emitting diodes; electroluminescent diodes; laser 
diodes; light emitting diode displays; flashlights with light emitting diodes for use in photography.

Cl.11;Lights for ships; lamps for directional signals of ships; light bulbs for directional signals for ships; headlights for 
ships; lights for aircrafts; lamps for directional signals of aircrafts; light bulbs for directional signals of aircrafts; 
headlights for aircrafts; lights for railway vehicles; lamps for directional signals of railway vehicles; headlights for railway 
vehicles; cycle lights; automobile lights; lamps for directional signals of automobiles; light bulbs for directional signals of 
automobiles; headlights for automobiles; bicycle lights; air purifying apparatus and machines; air deodorizing apparatus, 
namely, electric room deodorizing units; water sterilizers; street lamps; germicidal lamps for purifying air; ultraviolet ray 
lamps, not for medical purposes; germicidal lamps, not for medical purposes; spotlights; decorative electronic lights, 
namely, fairy lights; electric torches for lighting; light emitting diode lamps; flashlights; light emitting diode lighting 
fixtures; light emitting diode lighting fixtures for use in display, commercial, industrial, residential and architectural 
accent lighting applications; crank-powered portable lamps; electric lamps; light emitting diode [LED] rotation lamps; 
non-electronic lamps; outdoor lamps; overhead lamps; projector lamps; safety lamps for underground use.
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Priority claimed from 13/11/2013; Application No. : 86118328 ;United States of America 

3536176    07/02/2017
[International Registration No. : 1199620]
Response Products Ltd.
11th Floor, One Pacific Place, 88 Queensway Hong Kong China

Proposed to be Used
IR DIVISION
Cl.11;Tap-water purifying apparatus.

Cl.21;Water bottles sold empty.
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Priority claimed from 13/06/2016; Application No. : 1334128 ;Benelux 

3536199    10/10/2016
[International Registration No. : 1333314]
NATRUE - The International Natural and Organic Cosmetics Association, AISBL
Rue Washington 40 - 2nd Floor B-1050 Brussels

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumery; essential oils; cosmetics.

Cl.35;Advertising; business management; business information; professional business consultancy; providing 
information and consultancy for consumers in trade and business affairs (consumer consultancy); publication of publicity
texts; commercial management of the licensing of goods and services; market research, opinion polling, public relations; 
on-line advertising in computer networks; organization and arranging of advertising events; organization of fairs and 
exhibitions for commercial or advertising purposes; presentation of companies on the internet and other media; 
presentation of goods on communications media for retail purposes; sales promotion (for others); reservation of stands 
in trade fairs for others; promotion of natural and organic cosmetics; commercial lobbying service; publication and 
editing of commercial texts.

Cl.44;Hygienic and beauty care for human beings; health care; health counselling; advisory services relating to health; 
information on health and natural and organic products.
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3536210    03/01/2017
[International Registration No. : 1338121]
PT Holding AG
Angensteiner Str. 6 CH-4153 Reinach BL Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Foundry machines; parts of machines, namely hammers and pistons [parts of machines, motors or engines]; 
metalworking machines; presses; die-stamping machines; rolling mills; machine tools; forging industry machines, 
namely machines for molding without tightening, spot-facing and forging of irregular shapes.

Cl.35;Wholesale services for machines, tools and goods of metal.

Cl.37;Installation, maintenance and repair of machines; restoration of used or partially destroyed machines.
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Priority claimed from 02/09/2014; Application No. : 013106091 ;European Union 

3536223    05/01/2017
[International Registration No. : 1255134]
MGLM Holding B.V.
Van der Veerelaan 16 NL-1181 RB Amstelveen

Proposed to be Used
IR DIVISION
Cl.9;Musical sound recordings; musical recordings in the form of discs; audio visual recordings; video recordings; 
audiovisual apparatus; downloadable musical sound recordings; downloadable ring tones for mobile phones; 
downloadable graphics for mobile phones; apparatus for recording, transmission or reproduction of sound or images; 
magnetic data carriers, recording discs; data processing equipment and computers; downloadable electronic sheet 
music; headphones; portable sound reproducing apparatus; loudspeakers; loudspeaker systems; software applications 
for mobile telephones, smartphones, tablet computers, notebook computers, computers and media players; recording 
discs; apparatus for recording sound; downloadable sound and video recordings; electronic publications, downloadable; 
electronic photographs (downloadable); electronic publications recorded on computer media; MP3s; software programs 
for video games; videodiscs; cases for computers, laptops and mobile telephones and other electronic devices; 
spectacles [optics]; sunglasses; eyewear accessories, namely cases and lanyards; audio tapes, audio and video 
cassettes, CDs and DVDs; record players; record bags; computers and peripheral devices therefor; apparatus for 
recording, transmission or reproduction of sound and/or images, including record players and cd players and parts 
therefor; audio processing apparatus.

Cl.25;Clothing, footwear, headgear.

Cl.41;Entertainment; sporting and cultural activities; entertainment; music recording studio services; production of 
sound and music recordings; production of audio-visual recordings; fan clubs in the nature of entertainment; musical 
entertainment services; production of shows; audio production; production of audio entertainment; production of musical 
videos; production of live performances; disc jockeys for parties and special events; organisation of fetes for 
entertainment purposes; entertainment services; entertainment services provided at nightclubs; artistic direction of 
performing artists; arranging and conducting of concerts; entertainment services in the form of concert performances; 
arranging and conducting of concerts; deejay services; recording studios; entertainer services; music publishing 
services; sound recording and video entertainment services; editing or recording of sounds and images; publication of 
books and magazines; entertainment services in the nature of performances rendered by musical artists through the 
medium of television, radio, and audio and video recordings; publishing of electronic publications; publication of 
electronic magazines; film production services; presentation of live performances; publishing services for books and 
magazines; arranging of exhibitions for cultural or educational purposes; music, film, radio and television studios; 
photographic reporting; dance events; shows and films production; club [discotheque] services; theatrical booking 
agencies; music production services and music record mastering services; booking of seats for shows.
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Priority claimed from 28/07/2016; Application No. : 568571 ;Portugal 
3536224    27/01/2017
[International Registration No. : 1336327]
JORGE ALBERTO FERREIRA NORAS
RUA JOSÉ AUGUSTO LOPES JÚNIOR, Nº 7, RC P-2560-346 TORRES VEDRAS Portugal

Proposed to be Used
IR DIVISION
Cl.12;Vehicles; apparatus for locomotion by land, air or water.

Cl.35;Business management; business administration; office functions.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services.
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3536225    11/10/2016
[International Registration No. : 1333017]
CHUPITOS PTE LTD
101 Cecil Street, 23-05 Tong Eng Building Singapore 069533 Singapore

Proposed to be Used
IR DIVISION
Cl.33;Alcoholic beverages (except beers).

Cl.43;Services for providing food and drinks.
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Priority claimed from 25/08/2016; Application No. : 2016-92972 ;Japan 

3536231    27/10/2016
[International Registration No. : 1339879]
ORIENTAL YEAST CO., LTD.
3-6-10 Azusawa, Itabashi-ku Tokyo 174-8505 Japan

Proposed to be Used
IR DIVISION
Cl.1;Chemicals; chemicals for use in food industry; conditioning agents for food; chemical agents for improving the 
quality of bread and cake; conditioning agents for confectionery and bread; chemical agents for improving shelf life of 
foodstuffs; chemical agents for improving quality of foodstuffs; bacteriostats for the food industry; lye water, lye powder
(Kansui, food additive for Chinese noodles); chemical agents for softening pounded rice cakes; enzymes; lactic acid 
bacteria for use in food manufacture.

Cl.30;Yeast; fresh yeast; dry yeast; flour paste (confectionery and bakery creams made of wheat flour and starch as 
main ingredients); flour paste in powder form; custard powder; fermented flavor liquid; pre-ferment; sourdough powder; 
baking powder; chemical leaveners; mayonnaise; salad dressings; ketchup [sauce]; pizza sauce; yeast extract; malt 
extract for food; brown rice (prepared); sprouted rice (prepared); roasted rye.
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3536256    12/01/2017
[International Registration No. : 1336236]
Shenzhen Vimtag Technology Co., Ltd.
6F, Suite A, Nanfeng Building, Nanshan Cloud Valley Innovative Industrial Park, No.1183, Liuxian Road, Taoyuan Street, Nanshan 
District, Shenzhen City 518055 Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.9;Downloadable music files; computers; readers [data processing equipment]; USB flash drives; video game 
cartridges; joysticks for use with computers, other than for video games; smartwatches; downloadable image files; 
protective films adapted for computer screens; smartglasses; electronic publications, downloadable; integrated circuit 
cards [smart cards]; notebook computers; reflecting discs for wear, for the prevention of traffic accidents; electronic 
notice boards; digital signs; light-emitting electronic pointers; switchboards; radios; navigational instruments; global 
positioning system [GPS] apparatus; wearable activity trackers; covers for smartphones; cases for smartphones; 
smartphones; anti-interference devices [electricity]; sound recording carriers; loudspeakers; microphones; portable 
media players; digital photo frames; electronic book readers; cameras [photography]; selfie sticks [hand-held 
monopods]; video screens.

Cl.35;Advertising; presentation of goods on communication media, for retail purposes; business management 
consultancy; commercial administration of the licensing of the goods and services of others; import-export agency 
services; sales promotion for others; procurement services for others [purchasing goods and services for other 
businesses]; provision of an on-line marketplace for buyers and sellers of goods and services; personnel management 
consultancy; systemization of information into computer databases; updating and maintenance of data in computer 
databases; compilation of information into computer databases.

Cl.37;Repair information; installation, maintenance and repair of computer hardware; office machines and equipment 
installation, maintenance and repair; interference suppression in electrical apparatus; photographic apparatus repair; film 
projector repair and maintenance; safe maintenance and repair; fire alarm installation and repair; burglar alarm 
installation and repair.

Cl.38;Wireless broadcasting; radio broadcasting; providing Internet chatrooms; radio communications; video-on-
demand transmission; communications by computer terminals; computer aided transmission of messages and images; 
providing user access to global computer networks; providing telecommunications connections to a global computer 
network; message sending; streaming of data; transmission of digital files; videoconferencing services; 
telecommunications routing and junction services.

Cl.41;Teaching; on-line publication of electronic books and journals; electronic desktop publishing; providing on-line 
electronic publications, not downloadable; rental of video cassette recorders; rental of video cameras; providing on-line 
music, not downloadable; providing on-line videos, not downloadable; game services provided on-line from a computer 
network; entertainment information.

Cl.42;Updating of computer software; consultancy in the design and development of computer hardware; maintenance 
of computer software; computer system analysis; conversion of data or documents from physical to electronic media; 
software as a service [SaaS]; cloud computing; computer technology consultancy; computer security consultancy; 
electronic data storage; providing information on computer technology and programming via a web site; monitoring of 
computer systems by remote access; computer programming; computer software design.

Cl.45;Monitoring of burglar and security alarms; security consultancy; tracking of stolen property; personal 
background investigations; chaperoning; escorting in society [chaperoning]; dating services; marriage agency services; 
on-line social networking services; licensing of computer software [legal services].
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Priority claimed from 20/01/2015; Application No. : 30 2015 009 579 ;Germany 

3536260    15/11/2016
[International Registration No. : 1269351]
Schaper & Brümmer Gesellschaft mit beschränkter Haftung & Co. Kommanditgesellschaft
Bahnhofstraße 35 38259 Salzgitter Germany

Proposed to be Used
IR DIVISION
Cl.3;Soaps, in particular medicated, disinfectant and deodorant soaps; perfumery; ethereal oils, oils for body and 
beauty care, oils for cosmetic purposes; cosmetics, in particular cosmetic creams, cosmetic preparations for skin care, 
sun-tanning preparations, cosmetic pencils; hair lotions, shampoos, hair spray and hair dyes; dentifrices, mouth washes, 
not for medical purposes; sunscreen preparations.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; medicines for human and 
veterinary purposes; dietetic foods and products adapted for medical or veterinary purposes; food for babies; dietary 
supplements for human beings and animals; air purifying preparations; medicinal mud and mud for baths; oxygen baths; 
baths salts for medical purposes; bath preparations for medical and therapeutical purposes; medicinal teas, herbal teas 
for medicinal purposes; medicinal herbs; sunburn preparations for pharmaceutical purposes.

Cl.35;Wholesale and retail services for soaps, in particular medicated, disinfectant and deodorant soaps, perfumery, 
ethereal oils, oils for body and beauty care, oils for cosmetic purposes, preparations for body and beauty care; cosmetics,
in particular cosmetic creams, cosmetic preparations for skin care, sun-tanning preparations, cosmetic pencils, hair 
lotions, shampoos, hair spray and hair dyes, dentifrices, mouth washes, not for medical purposes, sunscreen 
preparations, pharmaceutical and veterinary preparations, sanitary preparations for medical purposes, medicines for 
human and veterinary purposes, dietetic foods and products adapted for medical or veterinary purposes, food for babies, 
dietary supplements for human beings and animals, air purifying preparations, medicinal mud and mud for baths, oxygen 
baths, baths salts for medical purposes, bath preparations for medical and therapeutical purposes, medicinal teas, herbal 
teas for medicinal purposes, medicinal herbs, sunburn preparations for pharmaceutical purposes; commercial 
information and advice for consumers (consumer advice shop).
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Priority claimed from 12/07/2016; Application No. : 40201611186Y ;Singapore 

3536261    17/10/2016
[International Registration No. : 1333134]
MATT GLOSS & MATTER PTE. LTD.
50 Tagore Lane, 05-3(M) Entrepreneur Centre Singapore 787494 Singapore

Proposed to be Used
IR DIVISION
Cl.19;Veneers.

Cl.35;The bringing together, for the benefit of others, of a variety of goods (excluding the transport thereof), enabling 
customers to conveniently view and purchase those goods; advertising; cost price analysis; business appraisals; 
business information; commercial administration of the licensing of the goods and services of others; price comparison 
services; professional business consultancy; distribution of samples; import-export agency services; business inquiries; 
marketing; retail services; presentation of goods on communication media, for retail purposes; procurement services for 
others [purchasing goods and services for other businesses]; planning and conducting of trade fairs, exhibitions and 
presentations for economic or advertising purposes; distribution of publicity materials (flyers, prospectuses, brochures, 
samples, particularly for catalogue long distance sales) whether cross border or not.
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3536273    14/11/2016
[International Registration No. : 1333591]
BEIJING ZEHUA CHEMICAL ENGINEERING CO., LTD.
Bldg. No. 8, Yard No. 7, Dijin Rd., Haidian Dist. 100095 Beijing China

Proposed to be Used
IR DIVISION
Cl.7;Papermaking machines; food preparation machines, electromechanical; aerated water making machines; machines 
for pharmacy processing; chemical fertilizer making machines; electromechanical machines for chemical industry; 
petrochemical apparatus; gas separators; gas-oil separators; condensing installations.

Cl.11;Cooling appliances and installations; gas scrubbing apparatus; distillation columns; distillation apparatus; 
refining towers for distillation; stills; gas scrubbers [parts of gas installations]; water distribution installations; water 
purifying apparatus and machines; deodorising apparatus.
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Priority claimed from 08/07/2015; Application No. : VA 2015 01756 ;Denmark 

3536291    12/12/2016
[International Registration No. : 1272389]
Novozymes A/S
Krogshøjvej 36 DK-2880 Bagsværd Denmark

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry.

Cl.5;Pharmaceutical and veterinary products, sanitary products for medical purposes; disinfectants; products for 
destroying vermin; fungicides, herbicides.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services.
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Priority claimed from 22/07/2016; Application No. : 015682776 ;European Union 

3536326    30/11/2016
[International Registration No. : 1333806]
VIEGA GmbH & Co. KG
VIEGA-Platz 1 57439 Attendorn Germany

Proposed to be Used
IR DIVISION
Cl.6;Metal building materials; pipes and tubes of metal; water-pipes of metal; penstock pipes of metal; branching pipes 
of metal; flanges of metal (collars); pipe junctions and fasteners of metal for pipelines in water, drinking water and gas 
installations; sealing caps of metal; valves of metal, other than parts of machines; accessories and parts for the aforesaid 
goods, included in class 6.

Cl.11;Shut-off and regulating fittings for pipelines in water, drinking water and gas installations; regulating and safety 
accessories for gas pipes; parts and fittings for aforesaid goods, included in class 11.
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Priority claimed from 04/10/2016; Application No. : 015889264 ;European Union 

3536328    13/12/2016
[International Registration No. : 1335815]
Zenuity AB
c/o Volvo Car Corp. IP Dep. 50094 VAK HB1 SE-405 31 Göteborg Sweden

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer programs for use in the autonomous navigation of vehicles; lasers; optical 
apparatus and instruments; on-board electronic systems in land vehicles for providing driving assistance.

Cl.12;Vehicles; self-driving cars.

Cl.37;Computer installation services; installation, maintenance and repair of computer hardware; assembly 
[installation] of parts for vehicles.

Cl.42;Computer programming; design of vehicles and vehicle parts and components; research, development, design 
and upgrading of computer software; development of computer systems; research and development services; research 
and development of computer software.
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Priority claimed from 10/06/2016; Application No. : 30 2016 016 800 ;Germany 

3536346    09/12/2016
[International Registration No. : 1334179]
DyStar Colours Distribution GmbH
Am Prime Parc 10-12 65479 Raunheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Data processing programs and computer programs and computer software for calculating resource consumption, 
effluent load and costs of dyeing and application processes, and for optimizing formulations, method and production 
processes; computer programs and computer software for searching for ecological and technical products for dyes and 
auxiliaries.

Cl.35;Organisational consultancy in the field of dyeing and finishing textiles, in particular with regard to the selection 
and application of dyes and auxiliaries for textiles; compilation, systemization, updating and maintenance of data in 
computer databases in the fields of dyeing and finishing textiles, and the selection and use of dyes and auxiliaries 
therefor; organisational consultancy in relation to weak spots in manufacturing and dyeing processes, with the aim of 
making processes more environmentally friendly; organisational design of supply chains, with the aim of improving 
processes from a chemical and toxicological perspective and making them more environmentally friendly and 
sustainable.
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3536385    08/11/2016
[International Registration No. : 1334304]
S.C. NETWORK ONE DISTRIBUTION S.R.L.
Str. Marcel Iancu nr. 3-5, sector 2 020757 Bucuresti Romania

Proposed to be Used
IR DIVISION
Cl.9;Tablets, smartphones, laptop computers, laptop accessories included in this class, desktop computer monitors, 
televisions, GPS apparatus, tuners, USB memories, disk drive for computers, memory cards, MP3/MP4 players, digital 
photo frames, photographic apparatus, video apparatus, optical media, network equipment: routers, ethernet switches, 
passive network equipment, connecting elements included in this class, surge protection apparatus; audio systems, 
speakers, headphones, web cameras, mice, keyboards, batteries, desktop computers, monitor accessories, included in 
this class; electronic card readers; laptop bags; computer antivirus software, games software, software for computers; 
peripherals adapted for use with computers; work stations [computers]; computer cooling fans; facsimile transmission 
machines; printers for use with computer, projector screens, projection apparatus, scanners [data processing 
equipment]; computer servers; security cameras; weight measuring instruments.

Cl.25;Articles of clothing for women, men and children; footwear for women, men and children; casual footwear; beach 
shoes and sports footwear; espadrilles; boots; ankle boots; fittings for footwear; shoe heels; gym shoes; sandals; 
insoles; headgear for clothing.

Cl.28;Sporting articles and sports equipment; games and plaything; paper party hats; pinatas; novelties for parties, 
dances [party favors, favours]; practical jokes [novelties]; confetti; carnival masks; play balloons; playing balls; playing 
cards; swimming pools [play articles]; games consoles, gaming accessories.
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3536396    26/01/2017
[International Registration No. : 1337373]
Bouhana Benjamin
61 rue Louis Charles Vernin F-77000 Melun France

Proposed to be Used
IR DIVISION
Cl.9;Compact disks, DVDs and other digital recording media; game software; software (recorded programs).

Cl.25;Clothing, footwear, headgear.

Cl.41;Training; sporting and cultural activities.
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Priority claimed from 19/08/2016; Application No. : 015758337 ;European Union 

3536447    26/01/2017
[International Registration No. : 1339719]
ADVANSA B.V.
Gilzeweg 51 NL-4861 PM Chaam

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; data processing equipment, computers; computer software; acoustical sensors.

Cl.10;Actimetry sensors, pulse sensors, sphygmomanometers.

Cl.20;Furniture; beds, bedding, pillows; mattresses; cushions.

Cl.24;Textiles and textile goods, not included in other classes; bed and table covers; non-woven textile materials; 
fabrics and substitutes for fabrics made from synthetic fibers; fabrics and substitutes for fabric made from polyester 
fibers, bed clothes, fabrics for textile use, knitted fabrics for textile use, quilts.
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3536453    20/12/2016
[International Registration No. : 1196751]
EASYSNAP TECHNOLOGY S.r.l. 
Via Davia, 9/D SAN GIOVANNI IN PERSICETO (BO) IT

Proposed to be Used
IR DIVISION
Cl.7;Wrapping machines.

Cl.16;Bags, sachets and pouches of plastic for packaging; bags (envelopes, pouches) of paper for packaging; bags of 
paper or plastic, for preserving foodstuffs; cardboard carriers for food and beverages.

Cl.17;Plastics in extruded form for use in manufacture; packing materials of plastic for shipping containers; packing 
materials of plastic.
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Priority claimed from 15/10/2014; Application No. : 2014/83528 ;Turkey 

3536492    28/09/2016
[International Registration No. : 1257455]
MIRPAIN GIDA SANAYI VE TICARET ANONIM SIRKETI
Birlik Sanayi Sitesi 3.Cadde No: 85 Beylikdüzü Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game; meat extracts; beans, preserved, soups, preparations for making bouillon, olives, 
preserved, milk and milk products, butter, edible oils and fats, preserved, frozen, dried and cooked fruits and vegetables, 
nuts, prepared, peanut butter, tahini (sesame seed paste), eggs and powdered eggs, potato chips.

Cl.30;Coffee, cocoa, coffee substitutes, coffee or cocoa based beverages, chocolate based beverages, macaroni, 
ravioli, vermicelli, pastry and bakery products, chocolate desserts, honey, royal jelly, propolis bee glue for human 
consumption, condiments for foodstuff, yeasts, baking powder, all kinds of flour, semolina, corn starch, crystal sugar, 
cubed sugar, powdered sugar, tea, ice tea, confectionery, chocolates, biscuits, crackers, waffles, chewing gums, ice 
creams, edible ice, salt, products made from cereal, treacle.

Cl.35;Advertising, marketing and publicity services; organization of exhibitions and trade fairs for commercial or 
advertising purposes; office functions; advisory services for business management; business accounts management; 
import-export agencies; business efficiency experts; auction and reverse auction services; the bringing together, for the 
benefit of others, meat, fish, poultry and game; meat extracts; beans, preserved, soups, preparations for making bouillon, 
olives, preserved, milk and milk products, butter, edible oils and fats, preserved, frozen, dried and cooked fruits and 
vegetables, nuts, prepared, peanut butter, tahini (sesame seed paste), eggs and powdered eggs, potato chips; coffee, 
cocoa, coffee substitutes, coffee or cocoa based beverages, chocolate based beverages, macaroni, ravioli, vermicelli, 
pastry and bakery products, chocolate desserts, honey, royal jelly, propolis bee glue for human consumption, condiments
for foodstuff, yeasts, baking powder, all kinds of flour, semolina, corn starch, crystal sugar, cubed sugar, powdered 
sugar, tea, ice tea, confectionery, chocolates, biscuits, crackers, waffles, chewing gums, ice creams, edible ice, salt, 
products made from cereal, treacle (excluding the transport thereof), enabling customers to conveniently view and 
purchase those goods from wholesale outlets, retail outlets and from a general merchandise catalogue by mail order or 
by means of telecommunications.
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3536608    30/01/2017
[International Registration No. : 1338352]
International Paralympic Committee e.V.
Adenauerallee 212-214 53113 Bonn Germany

Proposed to be Used
IR DIVISION
Cl.4;Fuels [including motor spirit].

Cl.10;Surgical, medical veterinary apparatus and instruments; artificial limbs; artificial eyes; orthopedic articles; suture 
materials; none of the afore-mentioned relating to dental or orthodontic goods or for use in dental or orthodontic services.

Cl.16;Printed matter relating to sports and cultural events for disabled athletes.

Cl.35;Advertising; Business administration; all the aforesaid services in relation to sporting and cultural events for 
disabled athletes.

Cl.38;Telecommunications services in relation to sporting and cultural events for disabled athletes.

Cl.41;Sporting and cultural activities, namely, planning and conducting of sporting and cultural events for disabled 
athletes, organizing and conducting workshops and training programs relating to sporting and cultural events for 
disabled athletes, as well as providing information about sporting and cultural events for disabled athletes.

Cl.42;Scientific and technological services and research and design relating thereto; design and development of 
computer hardware and software; none of the afore-mentioned relating to dental or orthodontic services or respiratory 
diseases.

Cl.44;Medical services; none of the afore-mentioned relating to dental or orthodontic services or respiratory diseases.
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3536670    16/01/2017
[International Registration No. : 1290730]
MANORYK PETRO ANDRIYOVYCH
bul. Druzhby narodiv, 26/1, kv.11 Kiev 01103 Ukraine

Proposed to be Used
IR DIVISION
Cl.5;Acaricides; aconitine; alkaloids for medical purposes; alginates for pharmaceutical purposes; alginate dietary 
supplements; algicides; aldehydes for pharmaceutical purposes; amino acids for veterinary purposes; amino acids for 
medical purposes; analgesics; anaesthetics; antibiotics; appetite suppressants for medical purposes; first-aid boxes, 
filled; aluminium acetate for pharmaceutical purposes; acetates for pharmaceutical purposes; cotton for medical 
purposes; tonics [medicines]; germicides; bacterial poisons; bacterial preparations for medical and veterinary use; 
bacteriological preparations for medical and veterinary use; balms for medical purposes; balsamic preparations for 
medical purposes; aseptic cotton; tobacco-free cigarettes for medical purposes; bandages for dressings; albumin dietary 
supplements; albuminous preparations for medical purposes; albuminous foodstuffs for medical purposes; biological 
tissue cultures for veterinary purposes; biological tissue cultures for medical purposes; biological preparations for 
veterinary purposes; biological preparations for medical purposes; biocides; bismuth subnitrate for pharmaceutical 
purposes; flaxseed meal for pharmaceutical purposes / linseed meal for pharmaceutical purposes; meal for 
pharmaceutical purposes; bracelets for medical purposes; bromine for pharmaceutical purposes; bronchodilating 
preparations; vaginal washes; petroleum jelly for medical purposes; vaccines; wadding for medical purposes; cotton 
sticks for medical purposes; cotton swabs for medical purposes; absorbent cotton; veterinary preparations; decoctions 
for pharmaceutical purposes; tartar for pharmaceutical purposes; vitamin preparations; mineral waters for medical 
purposes; hydrated chloral for pharmaceutical purposes; dietary fibre; charcoal for pharmaceutical purposes; gases for 
medical purposes; gallic acid for pharmaceutical purposes; guaiacol for pharmaceutical purposes; hematogen; 
haemoglobin; herbicides; preparations for destroying noxious plants; weedkillers; panty liners [sanitary]; menstruation 
knickers; sanitary knickers; sanitary panties; menstruation bandages; sanitary pads; sanitary napkins; sanitary towels; 
menstruation tampons; sanitary tampons; hydrastine; hydrastinine; mustard for pharmaceutical purposes; mustard oil for 

6637



medical purposes; mustard plasters; anthelmintics; glycerine for medical purposes; glycerophosphates; glucose for 
medical purposes; hormones for medical purposes; mud for baths; medicinal sediment [mud]; rubber for dental 
purposes; gum for medical purposes; gamboge for medical purposes; gurjun [gurjon, gurjan] balsam for medical 
purposes; disinfectants; disinfectants for hygiene purposes; disinfectants for chemical toilets; deodorants for clothing 
and textiles; deodorants, other than for human beings or for animals; detergents for medical purposes; digitalin; 
diagnostic preparations for veterinary purposes; diagnostic preparations for medical purposes; diastase for medical 
purposes; dietary supplements for animals; glucose dietary supplements; flaxseed dietary supplements; linseed dietary 
supplements; flaxseed oil dietary supplements; linseed oil dietary supplements; royal jelly dietary supplements; pollen 
dietary supplements; propolis dietary supplements; wheat germ dietary supplements; dietetic beverages adapted for 
medical purposes; dietetic substances adapted for medical use; dietetic foods adapted for medical purposes; yeast for 
pharmaceutical purposes; yeast dietary supplements; eucalyptus for pharmaceutical purposes; eucalyptol for 
pharmaceutical purposes; extracts of hops for pharmaceutical purposes; elixirs [pharmaceutical preparations]; esters for 
pharmaceutical purposes; cellulose esters for pharmaceutical purposes; ethers for pharmaceutical purposes; cellulose 
ethers for pharmaceutical purposes; gelatine for medical purposes; milking grease; greases for veterinary purposes; 
greases for medical purposes; jujube, medicated; chewing gum for medical purposes; articles for headache; nervines; 
sedatives; tranquillizers; personal sexual lubricants; dental amalgams; dental amalgams of gold; dental mastics; dental 
cements; isotopes for medical purposes; adjuvants for medical purposes; reagent paper for medical or veterinary 
purposes; insecticides; irish moss for medical purposes; caustic pencils; caustics for pharmaceutical purposes; iodine 
for pharmaceutical purposes; alkaline iodides for pharmaceutical purposes; iodides for pharmaceutical purposes; 
iodoform; casein dietary supplements; calomel; camphor for medical purposes; camphor oil for medical purposes; 
capsules for medicines; carbolineum [parasiticide]; castor oil for medical purposes; cachou for pharmaceutical purposes; 
quassia for medical purposes; quebracho for medical purposes; oxygen for medical purposes; acids for pharmaceutical 
purposes; oxygen baths; bone cement for surgical and orthopaedic purposes; adhesives for dentures; fly catching 
adhesives; fly glue; cocaine; collodion for pharmaceutical purposes; compresses; condurango bark for medical 
purposes; angostura bark for medical purposes; cedar wood for use as an insect repellent; mangrove bark for 
pharmaceutical purposes; barks for pharmaceutical purposes; cinchona for medical purposes; quinquina for medical 
purposes; rhubarb roots for pharmaceutical purposes; lint for medical purposes; collyrium; cream of tartar for 
pharmaceutical purposes; creosote for pharmaceutical purposes; blood for medical purposes; depuratives; haemostatic 
pencils; hemostatic pencils; styptic preparations; dill oil for medical purposes; croton bark; starch for dietetic or 
pharmaceutical purposes; cultures of microorganisms for medical and veterinary use; preparations of microorganisms 
for medical and veterinary use; curare; dental lacquer; lactose for pharmaceutical purposes; milk sugar for 
pharmaceutical purposes; lecithin for medical purposes; lecithin dietary supplements; fly catching paper; adhesive bands 
for medical purposes; adhesive tapes for medical purposes; medicine cases, portable, filled; medicines for alleviating 
constipation; eyepatches for medical purposes; medical preparations for slimming purposes; drugs for medical 
purposes; medicines for veterinary purposes; remedies for perspiration; medicines for human purposes; medicines for 
dental purposes; medicinal roots; medicated animal feed; medicinal tea; medicinal herbs; remedies for foot perspiration; 
medicinal drinks; medicinal infusions; medicinal oils; medicinal hair growth preparations; liniments; liquorice for 
pharmaceutical purposes; dog lotions; lotions for veterinary purposes; lotions for pharmaceutical purposes; lupulin for 
pharmaceutical purposes; candy for medical purposes; flaxseed for pharmaceutical purposes; linseed for pharmaceutical 
purposes; magnesia for pharmaceutical purposes; sunburn ointments; ointments for pharmaceutical purposes; frostbite 
salve for pharmaceutical purposes; gauze for dressings; teeth filling material; dental impression materials; royal jelly for 
pharmaceutical purposes; melissa water for pharmaceutical purposes; menthol; milk of almonds for pharmaceutical 
purposes; dog washes; animal washes; cattle washes; myrobalan bark for pharmaceutical purposes; mineral food 
supplements; bunion pads; moleskin for medical purposes; lacteal flour for babies; milk ferments for pharmaceutical 
purposes; sea water for medicinal bathing; mint for pharmaceutical purposes; scapulars for surgical purposes; vesicants; 
narcotics; tincture of iodine; tinctures for medical purposes; fumigation preparations for medical purposes; fumigating 
pastilles; fumigating sticks; cachets for pharmaceutical purposes; wart pencils; headache pencils; oil of turpentine for 
pharmaceutical purposes; opium; opodeldoc; rat poison; poisons; cooling sprays for medical purposes; air purifying 
preparations; stick liquorice for pharmaceutical purposes; pants, absorbent, for incontinents; paper for mustard plasters; 
paper for mustard poultices; mothproof paper; mothproofing paper; parasiticides; lozenges for pharmaceutical purposes; 
pastilles for pharmaceutical purposes; insect repellent incense; pectin for pharmaceutical purposes; babies' diapers 
[napkins]; babies' napkins [diapers]; diapers for incontinents; napkins for incontinents; pepsins for pharmaceutical 
purposes; peptones for pharmaceutical purposes; dressings, medical; pearl powder for medical purposes; hydrogen 
peroxide for medical purposes; pesticides; tanning pills; appetite suppressant pills; slimming pills; anti-oxidant pills; 
diapers for pets; babies' diaper-pants; babies' napkin-pants [diaper-pants]; pyrethrum powder; blood plasma; adhesive 
plasters / sticking plasters; breast-nursing pads; nutritional supplements; nutritive substances for microorganisms; 
bacteriological culture mediums; bouillons for bacteriological cultures; media for bacteriological cultures; pomades for 
medical purposes; powder of cantharides; porcelain for dental prostheses; laxatives; belts for sanitary napkins [towels]; 
haemorrhoid preparations; preparations for callouses; chilblain preparations; sunburn preparations for pharmaceutical 
purposes; corn remedies; preparations for reducing sexual activity; air deodorising preparations; mothproofing 
preparations; acne treatment preparations; preparations for destroying dry rot fungus; larvae exterminating preparations; 
preparations for destroying mice; fly destroying preparations; vermin destroying preparations; slug exterminating 
preparations; preparations for destroying noxious animals; preparations for the treatment of bums; opotherapy 
preparations; organotherapy preparations; mouthwashes for medical purposes; soil- sterilising preparations; bath 
preparations for medical purposes; aloe vera preparations for pharmaceutical purposes; preparations of lime for 
pharmaceutical purposes; preparations of trace elements for human and animal use; bismuth preparations for 
pharmaceutical purposes; opiates; preparations to facilitate teething; eye-washes; poultices; chemical conductors for 
electrocardiograph electrodes; food for babies; by-products of the processing of cereals for dietetic or medical purposes; 
evacuants; purgatives; propolis for pharmaceutical purposes; protein dietary supplements; protein supplements for 
animals; asthmatic tea; febrifuges; chemical contraceptives; antiseptic cotton; antiseptics; corn rings for the feet; 
antiparasitic collars for animals; antiparasitic preparations; anti-rheumatism bracelets; anti-rheumatism rings; anti-uric 
preparations; anticryptogamic preparations; leeches for medical purposes; radium for medical purposes; radioactive 
substances for medical purposes; diagnostic biomarker reagents for medical purposes; radiological contrast substances 
for medical purposes; insect repellents; repellents for dogs; digestives for pharmaceutical purposes; fish meal for 
pharmaceutical purposes; cod liver oil; ergot for pharmaceutical purposes; solutions for contact lenses; solutions for use 
with contact lenses; solvents for removing adhesive plasters; mercurial ointments; sarsaparilla for medical purposes; 
goulard water; lead water; suppositories; tissues impregnated with pharmaceutical lotions; serotherapeutic medicines; 
siccatives [drying agents] for medical purposes; serums; syrups for pharmaceutical purposes; sulfur sticks 
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[disinfectants]; soporifics; bicarbonate of soda for pharmaceutical purposes; bath salts for medical purposes; smelling 
salts; salts for mineral water baths; potassium salts for medical purposes; mineral water salts; salts for medical 
purposes; sodium salts for medical purposes; malt for pharmaceutical purposes; malted milk beverages for medical 
purposes; semen for artificial insemination; medicinal alcohol; alcohol for pharmaceutical purposes; alloys of precious 
metals for dental purposes; douching preparations for medical purposes; sterilising preparations; steroids; stem cells for 
veterinary purposes; stem cells for medical purposes; dental abrasives; strychnine; sulfonamides [medicines]; vulnerary 
sponges; therapeutic preparations for the bath; thermal water; turpentine for pharmaceutical purposes; thymol for 
pharmaceutical purposes; gentian for pharmaceutical purposes; smoking herbs for medical purposes; herbal teas for 
medicinal purposes; tobacco extracts [insecticides]; pharmaceutical preparations; pharmaceutical preparations for 
treating dandruff; pharmaceutical preparations for skin care; phenol for pharmaceutical purposes; fennel for medical 
purposes; enzymes for veterinary purposes; enzymes for medical purposes; ferments for pharmaceutical purposes; 
enzyme dietary supplements; enzyme preparations for veterinary purposes; enzyme preparations for medical purposes; 
formic aldehyde for pharmaceutical purposes; molding wax for dentists; phosphates for pharmaceutical purposes; 
fungicides; chemical preparations to treat wheat blight [smut]; chemical preparations to treat wheat smut; chemical 
preparations for treating phylloxera; chemico-pharmaceutical preparations; chemical preparations for the diagnosis of 
pregnancy; vine disease treating chemicals; chemical preparations for veterinary purposes; chemical preparations for 
medical purposes; chemical preparations for pharmaceutical purposes; chemical preparations to treat mildew; chemical 
reagents for medical or veterinary purposes; quinine for medical purposes; chinoline for medical purposes; surgical 
implants comprised of living tissues; surgical glues; surgical dressings; diabetic bread adapted for medical use; 
chloroform; flowers of sulfur for pharmaceutical purposes; cement for animal hooves; candy, medicated; sugar for 
medical purposes; contact lens cleaning preparations; jalap.

Cl.10;Aerosol dispensers for medical purposes; obstetric apparatus; forceps; anaesthetic apparatus; anaesthetic 
masks; heart rate monitoring apparatus; apparatus for acne treatment; microdermabrasion apparatus; radiotherapy 
apparatus; body rehabilitation apparatus for medical purposes; apparatus and installations for the production of x-rays, 
for medical purposes; hot air therapeutic apparatus; blood testing apparatus; apparatus for use in medical analysis; 
testing apparatus for medical purposes; apparatus for the treatment of deafness; physical exercise apparatus, for medical 
purposes; apparatus for artificial respiration; bandages, elastic; cupping glasses; dental burs; vaginal syringes; cases 
fitted for medical instruments; obstetric apparatus for cattle; veterinary apparatus and instruments; orthopedic footwear; 
traction apparatus for medical purposes; castrating pincers; hot air vibrators for medical purposes; bed vibrators; 
vibromassage apparatus; basins for medical purposes; containers especially made for medical waste; artificial teeth; ear 
plugs [ear protection devices]; ear picks; galvanic belts for medical purposes; strait jackets; gastroscopes; 
haemocytometers; hemocytometers; hypogastric belts; plaster bandages for orthopaedic purposes; plaster bandages for 
orthopedic purposes; acupuncture needles; needles for medical purposes; suture needles; lice combs; hernia bandages; 
trusses; surgical sponges; defibrillators; mirrors for dentists; mirrors for surgeons; diagnostic apparatus for medical 
purposes; dialyzers; drainage tubes for medical purposes; radiology screens for medical purposes; stockings for varices; 
elastic stockings for surgical purposes; elastic stockings [surgery]; electric acupuncture instruments; electrodes for 
medical use; electrocardiographs; heating cushions [pads], electric, for medical purposes; heating cushions, electric, for 
medical purposes; heating pads, electric, for medical purposes; endoscopy cameras for medical purposes; clips, 
surgical; protection devices against x-rays, for medical purposes; probes for medical purposes; corn knives; dental 
apparatus and instruments; teething rings; dentures / sets of artificial teeth; sex toys; inhalers; injectors for medical 
purposes; incubators for babies; incubators for medical purposes; insufflators; cannulae; heart pacemakers; catheters; 
quartz lamps for medical purposes; catgut; feeding bottle valves; enema apparatus for medical purposes; compression 
garments; compressors [surgical]; corsets for medical purposes; droppers for medical purposes; dentists' armchairs; 
armchairs for medical or dental purposes; lasers for medical purposes; lamps for medical purposes; lancets; beds, 
specially made for medical purposes; medical apparatus and instruments; medical guidewires; intraocular prostheses 
[lenses] for surgical implantation; lenses [intraocular prostheses] for surgical implantation; spoons for administering 
medicine; love dolls [sex dolls]; massage apparatus; gloves for massage; masks for use by medical personnel; suture 
materials; uterine syringes; hydrostatic [water] beds for medical purposes; furniture especially made for medical 
purposes; crutches; douche bags; breast pumps; instrument cases for use by doctors; air mattresses, for medical 
purposes; air pillows for medical purposes; air cushions for medical purposes; tips for crutches for invalids; finger 
guards for medical purposes; thread, surgical; scissors for surgery; knives for surgical purposes; ambulance stretchers; 
stretchers, wheeled; fumigation apparatus for medical purposes; operating tables; walking frames for disabled persons; 
orthodontic appliances; orthopedic articles; knee bandages, orthopedic; orthopedic soles; orthopaedic [orthopedic] belts;
ophthalmometers; ophthalmoscopes; gloves for medical purposes; pessaries; saws for surgical purposes; suspensory 
bandages; draw sheets for sick beds; hypodermic syringes; spittoons for medical purposes; babies' bottles; feeding 
bottles; dropper bottles for medical purposes; slings [supporting bandages]; bandages for joints, anatomical; supportive 
bandages; soporific pillows for insomnia; cushions for medical purposes; childbirth mattresses; pumps for medical 
purposes; receptacles for applying medicines; maternity belts; belts, electric, for medical purposes.
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3536673    12/01/2017
[International Registration No. : 1338187]
MASATS, S.A.
Polígono Industrial de Salelles, Calle Mestre Alapont, s/n E-08253 SANT SALVADOR DE GUARDIOLA (BARCELONA) Spain

Proposed to be Used
IR DIVISION
Cl.7;Electric, hydraulic and pneumatic locks for doors, windows, ramps and platforms; hydraulic, electric and 
pneumatic devices for opening and closing doors, windows, ramps and platforms.

Cl.9;Electric locks for doors; central locking apparatus for doors; electronic locks for doors; remote controls.

Cl.12;Vehicle accessories; vehicles, apparatus for locomotion by land, air or water; vehicles for locomotion by land; 
doors, windows, platforms, ramps and running boards for land vehicles.
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Priority claimed from 02/08/2016; Application No. : 30 2016 022 292 ;Germany 

3536708    24/01/2017
[International Registration No. : 1339530]
Roche Diagnostics GmbH
Sandhofer Strasse 116 68305 Mannheim Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical, biochemical and biological preparations for scientific purposes; in vitro diagnostic reagents for scientific
and research purposes; solutions and reagents for accuracy control of test results; chemical solutions and reagents for 
calibrating and monitoring the functioning of devices.

Cl.5;Chemical, biochemical and biological preparations for medical purposes; in vitro diagnostic preparations for 
medical and diagnostic purposes; reagents for in-vitro laboratory use for medical purposes.

Cl.9;Scientific instruments and apparatus; laboratory devices for use in research, science and industry; laboratory 
instruments for research and diagnostic purposes; computer hardware and software for medical, and diagnostic 
purposes; computer software for the provision of automated diagnostic laboratory processes; computer software and 
hardware for use with laboratory instruments, namely, for use in providing remote automated control, data analysis, and 
data management.

Cl.10;Medical apparatus and instruments; analyzers for in-vitro diagnostic testing for medical purposes; diagnostic 
apparatus for medical purposes.
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Priority claimed from 10/01/2017; Application No. : 697676 ;Switzerland 

3536724    12/01/2017
[International Registration No. : 1339333]
Syngenta Participations AG
Schwarzwaldallee 215 CH-4058 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for agriculture, horticulture and forestry; seed treatment preparations; soil fertilizers.

Cl.5;Products for destroying vermin; fungicides, herbicides, insecticides.
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Priority claimed from 29/04/2016; Application No. : 2016/11799 ;South Africa 

3536729    28/10/2016
[International Registration No. : 1341998]
Microsoft Corporation
One Microsoft Way Redmond WA 98052 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software.

Cl.35;On-line marketplace services.

Cl.42;Software as a service (SaaS) services; providing temporary use of online non-downloadable software via a 
website, providing information about software via a website.
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Priority claimed from 06/05/2016; Application No. : 015413495 ;European Union 

3536782    04/11/2016
[International Registration No. : 1333755]
Ingshani UG
Brienner Straße 12 80333 München Germany

Proposed to be Used
IR DIVISION
Cl.30;Coffee; tea; cocoa; artificial coffee; rice; tapioca; sago; flour; cereals; bread; pastries; confectionery; edible ices; 
sugar; honey; syrups and treacles; yeast; baking powder; salt; mustard; vinegar; sauces [condiments]; spices; ice; 
dietetic food not adapted for medical use, based on carbohydrates, dietary fibre, with added vitamins, minerals, trace 
elements, either singly or in combination, included in this class; chocolate bars.

Cl.32;Beers; mineral water [beverages]; aerated water; non-alcoholic beverages; fruit drinks; juices; syrups for making 
beverages; preparations for making beverages.
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3536820    09/12/2016
[International Registration No. : 1334084]
APTISSEN SA
Chemin des Aulx 18 CH-1228 Plan-les-Ouates Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical products, sanitary preparations for medical use; hyaluronic acid preparations for the treatment of 
arthritis and joint disorders.

Cl.10;Surgical, medical and veterinary apparatus and instruments; orthopedic articles; suture material; medical 
equipment for implantology, micro-surgery and orthopedics.

Cl.44;Medical services, veterinary services, hygienic and beauty care for human beings or animals.

6645



Trade Marks Journal No: 1803 ,   26/06/2017           Class 99 
 

Priority claimed from 28/04/2016; Application No. : 1331500 ;Benelux 

3536821    23/12/2016
[International Registration No. : 1307649]
GLOBAL SOLAR FUND, S.C.A., SICAR
20, rue de la Poste L-2346 Luxembourg

Proposed to be Used
IR DIVISION
Cl.35;Administrative accounting; business accounting advisory services; business management advice; book-keeping 
services; computerized accounting services; accountancy advice relating to the preparation of tax returns; tax filing 
services; preparation of documents relating to taxation; human resources management; human resources consultancy; 
personnel recruitment services; secretarial and clerical services; administrative processing of purchase orders in the field
of production of energy; arranging of contracts for the purchase and sale of goods and services, for others, in the field of 
production of energy; business project management services in the field of production of energy; publicity and sales 
promotion services in the field of production and consumption of energy; market surveys in the field of production and 
consumption of energy; sales management services in the field of production and consumption of energy.

Cl.36;Treasury services in the field of production of energy; funds management services in the field of production of 
energy; investment of funds in the field of production of energy; management of investment funds in the field of 
production of energy; financial management of projects in the field of production of energy; financial consulting in the 
field of production of energy; financing and loan services in the field of production and consumption of energy.

Cl.37;Installation and maintenance of gas and electricity installations; installation and maintenance of photovoltaic 
installations; maintenance, repair and reconditioning of photovoltaic apparatus and installations; construction services 
for business in the production of electricity and gas; construction services for business in the energy production.

Cl.40;Production of energy; energy production services; technical consultancy services in the field of production of 
energy; technical consultancy services in the field of photovoltaic systems and installations; technical consultancy in the 
field of production of solar energy; provision of information, advice and consultancy in relation to the production of 
energy.

Cl.42;Engineering services in the field of production of electricity and gas; engineering services in the field of 
production of energy; technical project planning in the field of production of electricity and gas; drafting and development 
of photovoltaic systems; drafting and development of systems for the production of energy; technical research projects 
and studies in the field of the production of energy; conducting research and technical project studies relating to the use 
of natural energy; technical testing and quality control services in the field of production of energy; electronic storage of 
files and documents.
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Priority claimed from 09/11/2016; Application No. : 1808074 ;Australia 

3536830    11/11/2016
[International Registration No. : 1333489]
Analytica Limited
320 Adelaide St BRISBANE QLD 4000 Australia

Proposed to be Used
IR DIVISION
Cl.9;Measuring apparatus and instruments; downloadable files featuring sport, fitness, health and medical information; 
computer programs for personal information management; electronic mail and messaging software; computer software; 
computer hardware, apparatus for transmission, recording or reproduction of sound, data and images; data processing 
equipment.

Cl.10;Medical devices, apparatus and instruments.
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Priority claimed from 22/06/2016; Application No. : 30 2016 105 774 ;Germany 

3537232    19/12/2016
[International Registration No. : 1333860]
CASAR Drahtseilwerk Saar GmbH
Casarstraße 1 66459 Kirkel Germany

Proposed to be Used
IR DIVISION
Cl.6;Wire ropes, in particular steel wire ropes.

Cl.22;Ropes, in particular synthetic ropes and fibre ropes.

6648



Trade Marks Journal No: 1803 ,   26/06/2017           Class 99 
 

 

3537258    12/12/2016
[International Registration No. : 1338035]
The Arts Club (London) Limited
40 Dover Street Piccadilly, London W1S 4NP United Kingdom

Proposed to be Used
IR DIVISION
Cl.33;Alcoholic beverages (except beers); wine; sparkling wine; wine produced according to the specifications of the 
protected geographical indication champagne; spirits.

Cl.43;Services for providing food and drink; temporary accommodation; private member's club services namely 
providing club members with food and drink and temporary accommodation; restaurant services; bar services.
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Priority claimed from 07/08/2016; Application No. : 87129947 ;United States of America 

3537263    23/01/2017
[International Registration No. : 1340579]
Recyclimals LLC
c/o Meister Seelig & Fein LLP 125 Park Avenue, 7th Floor New York NY 10017 United States of America

Proposed to be Used
IR DIVISION
Cl.16;Gift wrapping paper.

Cl.35;On-line retail store services featuring gift wrapping paper.
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Priority claimed from 29/07/2016; Application No. : 695117 ;Switzerland 

3537265    16/12/2016
[International Registration No. : 1338106]
Medacta International SA
Strada Regina CH-6874 Castel San Pietro Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Medicinal healthcare preparations; pharmaceutical healthcare preparations; pharmaceutical preparations; sanitary 
preparations (for medical use); disinfectants; bone cements for orthopedic purposes.

Cl.10;Artificial implants and orthopedic prostheses; surgical apparatus and instruments; surgical apparatus and 
instruments for medical use; orthopedic articles; suture materials.
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Priority claimed from 17/11/2016; Application No. : 2016-129120 ;Japan 

3537269    25/11/2016
[International Registration No. : 1338390]
CANON ELECTRONICS INC.
1248 Shimokagemori, Chichibu-shi Saitama 369-1892 Japan

Proposed to be Used
IR DIVISION
Cl.9;Satellites for scientific purposes; satellites; satellite navigational apparatus for automobiles; global positioning 
system [GPS] apparatus; satellite navigational apparatus; telecommunication machines and apparatus; computers; 
electronic components; observation instruments; meteorological observation instruments; surveying machines and 
instruments; distance measuring apparatus; electronic publications [downloadable], provided on the internet; electronic 
publications of maps [downloadable]; downloadable image files; downloadable music files; downloadable video files; 
apparatus for image-processing; data processing programs; computer programs and software for image processing; 
computer programs for processing map data; computer software for use in the field of telecommunications; computer 
programs and software; data carriers; prerecorded magnetic data carriers, containing sound, image, video and textual 
information.

Cl.35;Management of computerized files.

Cl.37;Repair or maintenance of satellites; repair or maintenance of electronic machines and apparatus; repair or 
maintenance of telecommunication machines and apparatus; repair or maintenance of measuring and testing machines 
and instruments.

Cl.38;Transmission of videotex via satellite; radio paging services; wireless international mobile phone services; 
teleconferencing and videoconferencing services; telecommunication services; broadcasting of television and radio 
programs via satellite; broadcasting of digital television programs via satellite; broadcasting services; transmission of 
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information via the Internet; transmission of data via the Internet; transmission of video data via the Internet.

Cl.42;Consultancy relating to land surveying using data from satellite; provision of information relating to land 
surveying using data from satellite; surveying; design of computer programs and software relating to satellites and space 
stations; design, programming and maintenance of computer programs; provision of information relating to computer 
programs; consultancy relating to the design and programming of computer systems; rental of computer hardware; rental 
of computer software and programs.

Cl.45;Consultancy relating to disaster prevention.
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